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let it not co e as a ost orte  
let iit e announce here let M 
take the cheers and a lause fro 
us.

T  M NST R   F ST T N 

T  M NSTR F F N N  (S Rl 

PR N  M R M R ) 1 

a  sorry the hon. Me er is totlly 

istaken.  hat has co e  in the 

Press is nothing ut what if already 

contained  t e  udget docu ent, 

age 37 of the e lanatory e oran

du .  That had een elucidated end 

e lained in the Press co uniue 

issued y the Finance Ministry.  t 

is the nor al ractice.  Not only that. 

ll these notifications wee laid on 
the Tale of the ouse on 5th March, 

ediately after the udget roo

sals are laced etfore the ouse, cer

tain e lanations are eing  issued, 
whether in the e lanatory e oran

du  itself or in the notification. There

fore it was gien to the Press through 
a Press co uniue it ca e slightly 

late.  t is not a new roosal  er
tain e lanations are eing issued and 

that is the nor al ractice  This has 

een laid on the Tale of the ouse 
on 5th March and it is in that noti
fication.
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MR.  D P T-SP R  That 
should e addressed to your Minister 
of Parliaentary ffairs.  f he co
oerates, nothing would  suit  e 
etter.

S R D3 R SN   e are
only concerned with the hair.

MR.  D P T-SP R  The
hair has to function in cooeration 
with the Minister of  Parliaentary 
ffairs, with the leaders of the o
sition and with hon. Me ers,

S R P. . M N R ( h- 
edaad) Mr Deuty-Seaker, let 
e start  y  congratulating  Shri 
Sura ania for iesenting his first 
udget. ut, haing done so,  ust 
also at the ery outset tell hi that, 
although he has so ehow een ale to 
anage his erfor ance in the seech 
as also in the financial roosals fair
ly reasonaly and adeuately,  the 
oerall i ression that  the udget 
gies is far fro satisfactory.

This udget is, in a sense, a udget 
secial ecause it has een for u
lated with an eye on the  elections 
which are, one hoes, on the olitical 
honon. Now, if the udget is for
ulated with an eye on the elections 
there is nothing wrong aout it. ll 
the deocratic goernents, ust e
fore the elections take lace, are faced 
with this kind of situation and, there
fore, they hae to try to lease the 
arious sections of the co unity and 
gie an i ression that they are not 
taing anyody, and ytit go on ta
ing so eody in alost eery field 
of actiity. This is what the Finance 
Minister has done y sreading his 
net ery wide wnen e cae to the 
arious taation roosals.

The udget which he resented and 
the seech which he has gien, as  
hae already said, do reflect a certain 
rationale which ust e co li ent
ed. fter all, it is a sensile seech 
and, y and large, the Finance Minis
ter has tried to hae a sensile a
roach. ut if it is a sensile a roach 
and   a  sensile  seech, 1  do 
not know why he did not go in that 
direction all the way and try to ha 
out, for the first ti e at least in soe 
years, whether he can, instead of ta
ing ore econoic ore  Thu rac
tice of Finance Ministers wanting to 
get reenue only y taing ore each 
year is ecoing so deely ingrained 
that all the Finance Ministers in all 
deocracies ersist in doing so.

So ehow they cannot think in ter y 
of raising reenue through non-ta
ing ut through econo y. f the o-
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ero ent had gien a assie ro 
.gra e of econo y y reducing the 
nu er of Ministers, y reducing the 
cost of oernent, y reducing the 
cost of so any details of luurious 
e enditures which oernents, in
eitaly, go into, whether at the State 
leel or at the federal leel, then,  
a sure, they would hae een ale 
to set a good oattern.

 concede that such an econo y will 
not yield a lot in ters of reenuct 
ut at least it will gie a turn to 
the whole thinking of Finance Minis
tries and Finance Ministers in arious 
oernents, whether federal oern
ent or State oernents. That is 
why  a saying, instead of going 
on taing ore and getting ore re
enue, why not econoise orct and 
hae so e surlus nce this hait 
grows, y contention is that other 
areas,  non-goern ental  agencies, 
co erce, trade, indiiduals, all will 
e insired to o on that line.

The oernent can afford to go on 
taing and to go on haing  deficit 
financing. ut what aout the urden 
which falls on the consuers and the 
urden which falls on the trade, the 
urden which tails on the co on 
an They do not hae any recourse 
to deficit financing. Still they too hae 
roles of inco e and e enditure. 
They hae also the role of alanc
ing their faily udgets, their indii
dual udgets, arious trade  udgets 
and so on and so forth   hen it 
coes to oernent, they alance it 
y deficit financing, y saying that the 
deficit ill e s all which, ulti ate
ly ends u with a ig deficit and, in 
the eantie, they go on collecting 
ore oney y way of taes. There
fore,  reeat,  wish the  Finance 
Minister had continued  his realistic 
and rag atic and logical a roach 
in his seech of udget for ulations 
y oening a new chater  not on 
taation roosals so ich ut on 
econo y easures, starting fro the 
President, the  Pii e Minister  and

Ministers downwards to all kinds of 
ulic officials. That would hae had 
a healthy effect.

 would like to say that the 8Pt)ral 
econoic conditions in our  country 
and the world at large are far fro 
satisfactory-  n fact, the  conoic 
Surey of last year starts  do not 
want to take uch ti e y uoting 
it with an oening sentence saying 
that the last year was the ost diffi
cult and crucial year, that it was an 
unrecedented year since ndeend
ence and so on. ut the nctt sen
tence, not in the  conoic Surey 
ut in the Finance Ministers seech 
says that now there is hoe for i
roe ent f things were ad only 
uto last year, are we to etyee 
that y the Finance Ministers seech 
containing good oints and containing 
ious hoes, the things will auto ati
cally and suddenly i roe  and it 
will eco e a good year straightway

 would suggest that the Finance 
Minister should, aart fro giing us 
this conoic Surey, gie us  two 
other docuents eery year.  hoe, 
the oernent will gie a serious 
thought to this roosal. First of all, 
 would like a kind  of a  general 
annual surey on the state of affairs 
in ters of oerty conditions in this 
country. t is a sad reflection when 
one goes through the udgets and the 
conoic Surey of last  year and 
reious years also, as to what they 
contain and what oints they touch. 
Does it really tackle the role of 
oerty at its deth and analyse it 
in the conoic Surey  hat are 
your lans, what are your roections, 
what are your riorities, what are 
your roles, what are your chal
lenges and answers with  regard to 
ast nu er of illions of eole of 
ndia who are elow the oerty line 
hy dont you gie us, along with 
the conoic Surey,  one  annual 
surey on the state of oerty in the 
nion of ndia and the easures the 
oern ent of ndia hae taken and 
the State oernents hae taken
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Thl t to dot    it is no 
urn haing ust the Sc Doic Surey 
which does not gien all these details.

My co laint is, unfortunately, in 
our deates, as you were rightly agi
tated or distured yesterday  when 
so e of us soke on atters other 
than financial or econoic, how uch 
ti e, how uch attention and how 
uh riority we are giing to etara- 
neous atters ecin during the udget 
discussion e should really ask the 
oern ent if they hae any lans 
and rogra es with regard to sol
ing the econoic roles

MR. DP T -SP R ill you 
gie the lead fro now on

S R P. . M N R  et
us hae the surey on oerty e are 
 the dark, The conoic Surey does 
not tell us uch aout oerty  Mr. 
Dandekar wrote a ook on Poerty 
followed y another ook y  Mr. 
Dantwala, again on Poerty.  e 
know of  Dadaoai Naorois faous 
ook on Poerty and the n-ritish 
Rule in ndia ulished  the early 
art ofthe ountry. Now we hae 
an indeendent rule in ndia  hat 
is the oern ent of ndia  doing 
with regard to tackling the challen
ges and roles of oerty

My scicnd oint is that the Ministers 
of Finance, Planning and others  do 
not gie us adeuate figures regard
ing une loyent.  nly yesterday 
the Minister of State for Planning, 
Shri idya haran Shukla, in a writ
ten answer to a uestion, has said that 
there were nearly 0 lakhs of regis
tered o-seekers, educated une loy
ed, as on 30 une, last year, and he 
n3 entioned  arious  categories. 
ut we do not hae the  co lete 
figures  My oint is that discussion 
on udget will eco e eaningless 
nffliei there are soe  asic facts 
ade aailale  to this  ouse and 
through this ouse to the country. n 
ngland, if the une loyent figures 
reach a artictflar ark, oernent 
falls That is the olitical sensitiity

of the econoic reality. ut, in this 
country, we are not een told how 
any are une loyed. t one ti e 
the oern ent of ndia decided that, 
ecause it was difficult to get statis
tics, etc, they were not ulishing 
any sureys etc. They had later a
ointed so e o ittee tinder  the 
chair anshi of Prof. Dantawala and 
they also had said that that  there 
were ostacles and difficulties  ut 
they had suggested that the oern
ent of ndia ust gie the une
loy ent figure regularly and eri
odically. ut that is not ha ening.

Therefore, these two reorts, a re
ort on oerty and a reort on un
e loyent, ust recede any re
sentation of the udget, the nust 
co e along with the conoic Sur
ey so that we can talk on arious 
atters ore eaningfully.

 would conggratulate the hon Fin
ance Minister for haing ste ed u 
the Plan outlays For the hi st tie in 
27 years, the Finance Minister tSS 
concentrated his attention on the 
ortance of riorities.  welco e that 
agriculture and energy hae  een 
gien the riority ndeed, one won
ders why those riorities had to wait 
for 27 long years  f food, fuel and 
fertilisers needed rirrity, should we 
hae waited until 1975-76 to get those 
riorities t is not enough that the 
Finance Minister talk   ters of 
giing riority to these things  hat 
articular roects he has in rad and 
what aounts he is going to ake 
aailale for these, will decide whe
ther he is sincere and honest in gi
ing riorities.

hcln  look at the udget,  feel 
that, to soe etent, it is a good 
and a sensile udget ecause, in- 
soe resects, it is anti-recessionary. 
t is ery interesting that the Finance 
Minister in his seech does not adit 
that there is recession. ut soe of 
fhe easures that he has taken do 
adit the fact that he is trying to 
tackle the role of recession in a 
eaningful way, in an effectie way.
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 congratulate lil and the oern
ent on that ut if it is anti-reces
sionary and if he has outlined certain 
good and effectie easures,  do not 
know why the Minister did not out
line the dangers of the recession which 
has already taken lace.  hy no 
tell the eole  hy do you kee 
the in the dark Tel the if there 
s recession, if there are difficulties.
f eole are infor ed  aout the 
difficulties and aout the areas of 
darkness then the ery sae eole 
can co e u and urow soe light 
to the oern ent a.id to the autho
rities concerned.

oing to the uestion of inflation,
 ust say that this udget is not 
anti-inflationary anti-recession it is 
ut it is not anti-inflationary.  This 
is y criticis.   do net find any 
eaningful easures in it to contain 
inflaton.  s a atter of fact,  y 
charge is that the Finance Ministei 
and his Ministry hae een,  and 
large, co lacent aout the heno
enon of inflation.   think,  they 
hae under-esti ated the dangers of 
inflation. They are saying that  the 
inflation will not e  accentuated, 
things will eco e all right net year 
or so ut, as things go, not only 
in our country ut in the world at 
large,  a co elled to add that 
the otential for inflation still ersists 
in a ery large easure. My co
laint is that the udget does not 
roide any re edy or any effectie 
easures for tackling this role of 
inflation.

oing to the uestion of rice 
t is of course,  agree that, to  a 
arginal etent, there s soe fall 
 rices. ut is it really ustifiale 
to hae the kind of otiis which 
the Finance Minister has euded in 
his sechh and in his  stateents
an we really say that the rices for 
the net coule of onths will not 
rise Fortunately or  unfortunately, 
we deend in thi3 country n Rai 
cros and hanf cros and agricul  
lure is the ainstay.  art fro

13, 1975 ha
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that, een if it gies good results, 
 dare say that he Minister ill not 
e right if lie eliee that the u
ward tendency of the rice rise will 
e arrested through the instru ental
ity of the udget and the conseuent 
roosals that he has rought efore 
the Rouse.

ith regard to deficit,  -want to 
say one word. ast years  deficit, 
his redecessor had told us, would 
e aout Rs. 126 crores ut ulti ate
ly it ended with as assie a figure 
as Rs. 625 crores. This year he has 
ut it at Rs. 255 crores. ut  a 
afraid we will hae die sae reeat 
erfor ance.  will not le surrised 
if this years udgeted deficit of 
s. 255 crores shoots u to as uch 
as Rs. 800 crores, ecause  we will 
hae to add the deficits of the State 
oernents and the deficits of the 
entral oernent.   nd all ut 
together, will it not lead to furthe 
inflation Therefore, y oint is that 
if the oernent is  sincere  ni 
honest aout tackling these roles, 
then, they ust see to it that not on) 
the deficit is ket at a ini u ut 
they are not forced o take recourse 
to haing ore deficit financing as 
the year asses y.

n thc re aining inute or two,  
will only ention soe oints riefly.
 do not think that it is right for 
the oernent to take out a certain 
aount of oney which they are do
ing now fro the  froen account. 
ast year the then Finance Minister 
secifically said that this aount is 
ket searate and we will not touch 
it ut the te tation of a Finance 
Minister is too great.  e  cannot 
afford to see that a lot of aount is 
froen and he could not usci it hi
self  e does not want the ulic 
to use the aount, ut he has no 
o ection tf he uses it hiself. That 
is not fair-

Regarding the  ity o ensatory 
llowance, there is a o ay igh 
ourt decision of course,  do not 
know what the Suree ourts deci
sion will e on a eal ut to ake
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retrosectiely legal the taation of 
city co ensatory allowance  fro 
1092 onwards is unust, end this is 
clearly an inustice done to the e
loyees of the oernent and that 
should e sto ed.

s regards the  taation roosals, 
any colleagues of ine fro oth 
sides hae already entioned certain 
things.  want to inite the attention 
of the ouse and the  Minister to 
three oints.

Power loos and handsari sugar 
industries and onks hae een hard 
hit y increasing the lew on ower- 
loos fro s. 10 to  Rs. 200the 
uarat Powurloonu ssociation has 
written to e, the a ay Power- 
loos ssociation also has written to 
e as also any others how uch 
will you get They will e ery uch 
adersely affected  s it our socialist 
a roaui s therf any rincile of 
euity  this i osition of  ecise 
reenue Thereiore, instead of  in
creasing the ley ana deending on 
ecise reenue, why not you go in 
for taes on certain  luury ite s1 
Sir,  a not a iohiitost y an 
chance  ut  certainly would like 
liuor to e taed ore Then, again 
why not you ta coTee hen you 
hae taed tea, why not cnilee also0 
ou hae taed di  hy   ie
The whole oint is that the luury 
ites used y a few eooe should 
e taed

Finaly,  would say aout the 
ta ee tion liri t t ought to hae 
een increased fro Rs 60(3 to Rs 
10,000, if not Rs. 12,000

Sir, if the intention of the oern
ent is to e loit the national re
sources and do ore work and hae 
etter roduction then, although the 
udget has gone to soe e ent in 
the desired direction,  a afraid, it 
has fallen short of e ectations and 
sin oerall thinng, a old thinking 
and a old action which ust acco 
any any eercisc of udget- aking 
are sadly asent  this  articular 
udget of this year.

MR.  D P T-SP R  There
are 35 inutes fro the  ongress 
Party who want to seak.   hae 
a reuest fro the Minister of Parlia
entary ffairs that they should not 
take ore than 10 inutes each.

Shri Nathu Ra Mirdha.

sft   TFT f f ( )  

nwr 3ft sft srd   srrer frr

tar    ftw fa ft

fosrfror 1w  ror ft     ft 

5t rroar   i t      ir

rnfhr  ft   gn,

3tt rrarr tft rr 

srtr   fsw   rnr Rft  tft

ftt i  tTfr  TTsr-frf 

far  r sw  ri 71TT  

sft srrfe  fr FwT 8ttt rrr f, 

 T nfwfrR TT k  tft, 

grfa  wf wr r    i  wTr

TTTrcT wttr t5fr  1  STT 

tt  f i  77 t   

gTrrr frrft fTfNrfi  Trf5Pf

cT-STT fT f   T ffa 3TRT

ir  rft t  w   fr tt

PTsarrir ftrftfr3t-

arft Tfn  frafr aft taft  rrr 

srtr f, ir hT 7 rr s sft,

 ftT  faw it ft oft tt reTf n 

TgcTT  f i  fr   3fr

r  fr Ttofr  fa

3ft f 3 tf    T T t t sfa

3ft Tf TPT-

arT r frr t ) 7 T

 5ft ft 3rT-T rr if, tft r  

st 3TT TT r ,   fPTf T

5TTTTR 3fT afacft   nr TT, wrfte 

ftar ft tfft 2s, 26    f

  r, tr    wra irrf 

ttt ffcrrT  it Prrw  

ffTrfiMT   fflT   fra fft 3ft  

i  (S ) en. udget-  22
en. Dis.



323 en udget-   MR  13, 18 en. udget  3
en. Dis, en. D.

tft nr tw frrsrf

fff TcT t Ttft sfft   iflgciiu  
flT  fffaflT   T T T(  T

 fPT   3Tft TTf 

nf 3Tfr sr ifcr 11  nr sfr 

 sft 
tra r rr-fitfa iftr srrr   t 
wwr ft   ftr  sft snrfrsfte rr 

ft 3i fa rf-f,   srrfsr,   srar
rf rsrflrTfT7faft 
snft ft 1  srfr  wrerrfr wt t

TT r f7TPT   ft Ssffa TfcT 
    T ff  TT Tr  T

 t rtf irt Tft ft, n   nRnr( 

 fr rawrft fctft  ftfrnft 
FTTFTT faTTfftTT ft, feTT
ftrPwT ftT ftSr, rtf
 SPST SPT sfa TfrifT  tft fcrft  ft

srk  ritftffnft Ttr-

nft ctcto  f f t  ft sfte f 

sftnT fr TTnrf  tft    r 
 sr ,trr ferr rrr srr,  rar frr 

r rftr   sr r   rit, 
ift tst  ffrr trit n ftr Rft 

 2fr t frwT to if 1   rr 

T tT  far fn 5 ttttt  far 

T rf tit 3PT ft    t TTT ft

sf sitT i ft tot ft rf 33  fin 

wr t   to   s rnr ft,

rFt    ft ftr

srarft  fa     sft 
cftr     ferr tot ft f nft fft 

srrrrr arr- iftr 33  nrr  ft- 
Mt aft rar  sftr gr Sir r r-

ft,   T fRiFT    fT 

ci   t Tfr ifir gr   
g gfTff ytr srr ggrer, 

t t  t,
ft rrr rr, -    t

gf t t  nr sRft ft fk 
5r ir To TTfr rr rtnr 1  r

 nt   r   fft- gw  t

Sfftwft t f5T r  ft tft 

r  TlfT

  tk to ftr  sftr ftor 11 

srranc 7S st aRftt
 sto fgw tt Tfr t ftrr ff 

ft, wr t ffr sfrfT  ft  r i 
fror   wr r ft t
fir t, r ttt Fgft  cfft- 
rrd cPfft 5ffr
s rrr ft  fiF ffr rr fwrff t 1 

TTfirsr sft, t   rrr  
fftr  wt cfr n girfr tt fasr r 

   rr TR tt   

 wr 3ft  trfr    f, 
gf t ffTTT 3ft- ftanr 5rrfi3   ,srw
r   ttt r   r   aftt rr

 5fk   t -01-TT  FT 

5TTT f, TgcTT

 

 rr  ttft rfT ift  k T ifrr 

5 ft f Tft T -nffT Ri ST3T 5r r flr 

if 9 ttt rfT 3t fiT ftr 

TT  t RTflT T  fTT,

1 frt 7  r   rT 

frl r iir 1   Tn ifr criss

 ft, rftfi  o 3c  7 
enrSr   lr  ,  t f RT 
PT5T ftlTT TfTr rr,   t
fTRT 1  to w t w     

3ft T 5 sr affr TrT

nrt ft, T3    r f  ycft r t 
ft    T ifT TT T fa w T5T  

  ff 

TTf  Rft  r f Tft TTf  
Tt r    far   ft Rt  

fsitr f    faTT 3fRT, T 

f   tffar srrar 1

g TST   3ft,   f



 P   6 (S )  fn. udget  236
tefl- Di. e. f.

wrwr Mf

ffa irrak  wro rfr fr nraft  

  1  f. sffc f,

farc-Tfrw    sfst ft gs rr 

ft tt  1  35  sf t  f rn

 TTt t -35rfT   f rtr fftr 

3cT5 ft 3    , ft r

rr FfTRt rf r sft   rrart 

srfasf T FTT ffafT   ffTTt 

flftrfewr    

TT gfig-t TP - ffa nr 

 rrFt Tr  sftr   srt strt 

wnfftr ft affair frTT  srta r ft 

Fffa- fr   1  nr T    f

TfT it   10, 12 TfT Ft TRT5rt PF

trr fftr ft, farcrft 3ft, cfrr rrr f Tt 

ft sfa rrar  snr fcarrc t t sh 

grr wrr ftac snt rfa far sr foTT  

   rrsr ot  rr  th t 

rr to ifr tt far rsid to ft,

fa T T  3T5 T ft fncFfT ssrf 

T5T ft T5T FTft  faft T3TftT 

rfe ettt  faft rrf  far s

arrt   nrf wnr  r  rr 

RF FTft    to T    rrTT

rsrar ft fr rrt Mrer nw r
 ft f, rr     sfrr ett

srfa rr far rft   t Rfrrt 

 flr nf fnft 

sftr ftsfr s i r rw   Trsnr 

r 5  tP  fwrffft nfrr 

 iTr   rr

r -37tt f r ttt rf i  rt 

t, (Tl TTSf sfT  TT13 ft 

3T    aw  TFR- rr t

Msn  ifr   ts ,

rtf k f rw t, r   rr t 

rr   rrr ft nr  Srfasr r 

irarfcT  ftr   wrrt tt 7 f r 

grft sr   5T5TTPT   Tff

 f5R   aFPT  9(

3976 .S.

9r snft ffw ir    

,  (TffT 7 ftT 10

    Tf Sfir

ft tftasssrn     ttt r h 

lrrl ff RTTT fa TPTT 2RTTrT

, w  t TfR esn   r 

fRT f,  w   r   ft

Tfr  fr   tr   tr-

st    sirrh   to  ift

RT3ft rT55rrrf t

it  trt rt, ft   Tft  fait 

3t   t rr rsrcfr  1 t w  

  fr T  ft  fsnF srrarr 

 TfafsT w.  f

  t t ir5fr    r

r ftnT r r s wrcrc

   5nT r    ft

fnr wrk  srcT ft  rst 

Sfrt   3TR sin7 rearsr 7 3ft 

ftt rrar  ir  tt 

gfft frT ,ft  fifT TR s  fPT 

faf  r t SPTTT      

f8TTr f fr Rt rf 5  rrr , 

f r  it t   ftr   ft

3ft TTTcTT t, t rfeTT  P  

(wft)

ttt nr 2T5r t wr  

tw  10 fw ft ttt

t 1

ft f  ufa

TT   aT P1T  t T

ft T 10 f  Tf ft   5ft 

wr ft scnsr fftsrR  1

ldlr TT T STTT tf f

fdi5fT T t t i  ft 19- 

20 tTTr  Tt etr    fRwt  

TTt5PT  sr  5RT   PT

t frt 5t   r   t rt



2-7  en. udget   M R  1, 1975   en. udget
en. Di. en. s.

ft wtn

  f t   

11   ft w  tt t rctr rft 

t tt t i art tfftt  wr  TT 

3rcrr   i t 3rr rfa 

1.00 hrs.

rtr  i tt tt  rr Trot si 

rrft tt   t sft frr srrft

 i fsTT ifesnarc     gtft

ft -r   wtft sht t  i

3T cTTSR T5T TT   T  

g r Tt ftT rtf tt -ff  f  

Sfrrr Tt rrrfefT tt fsr. rft 1w  

   irrsr   ir nr i

3FfT2fT TT rr  T TRTT 

srerrr rr tttt  i fr5 -rrr Tftsr 

  TfTs rr t refcwr tt tt t 

rft ftarr r r faft fr r

rssr  tt tt  ft  r

fSTr tfftT f sr T   TflTT

frrt srf-T ttt 7tr i tt  

t rst sfr t wrr ft rr rft

fTT  rr T  SffT snft ftr rfa 

rer ir   sfttt Tt, irrsr wr Tt

tt tt  

frrrr fftrrf  rf t ft tfr 

sft T   f 5T ft 3TT5T T3T f 

 i  r  nTF TTTrsr T t f  

rfrrr Tr tfr arnr tffar r t fr 

-ft Tt -ttit  swfrT TrrTT ari t 

srtr sat rrft tt rr ffrrrt  r 

fwT srr  i  trr gfr r f  fa f 

ft s rr frtr r 3rnrc r rfsnr

5Tft ST      TTT   5f 

   5TT  rTF  frcr fr ffT fr 

arrt   Tit , ttt fr   r  i 

fT rcftr fTFTT fw  rs f.r 

rh iw,

Tnr r TTr,    ft

r t   srdrr    f rs f  

1wrtsrft tfr r   rr r

k stf r  Tfr 11

1TTff2r TT   cTF R  

it  fff3  9T ff f   TTir

f.fa  ftrr   rfirarft seftw 

f T T rT PTtfirl  fsRT 5R 

 TrT frT feRTT T TRT  c 

fsRTT utttt firfaTw srncfw f  nf

 r 5TTTT TTTfsFf2T f T T   t, 

 tt wfr frt3 it    w fi rfgf 

3    r frw  tt  t    r 

 fr f  s(ntf9PT 

   aft fry-gFT irrr    r

wr fr   fwTT  ttt 

ti t   ifr ft T2rrr ft w tt 
r  r sttt rwr r, 

Tfsr fofrssrsFT frrr Tt 3r frrr 

5T fT,   rsr Tcfr tr TTt T fT 

f F  TT r 3T   P  TP

f  fwf Tr 5TTrf    fwr r 

TT   r  TT 5F7TT   

 fr r, fr   ft  

k -frr fr tttt f rrrfsr f rf 

 TT T tfifr     fTTT 3TT 

eft   ft   tt   Ttfti T ft rrfr 

TTrrFT  TTFT  T  rrf n 

rftffnr     fnr  iso  t t  rnr 

rf r tit  tftt ft r nsr  

TTP5T , TiTT  rT3T3r   sfr 

STft  S r f 7wit T T T  frrr 

tft rt  t k rr   r-8Ti ft, 

TT ft TT ift Trfwr 

   rk fTf   ft, wns sfi  

 Tr srfrr to it, t t T t ftn 

 rsr ft   wr ft r if  
sftrt    tt fft Rr snr T t 3rft 

Tf dr rft Tt  3i   i  rc3r 

r  ftT     5iT Trc t sfhc FiT



en. udget- P N 22, 1896 (S ) en. udget
en. Dis. en. Dis. 

  t f,  -t t 

Tf .0 fT fT .Tf 

 i t T  t f . at 

w t or a r r 1   

r  t i T( iT  fT rT 

ff Tf T    ,ft( f 

t  forr  fR rrf 

 rr f   r  T  

3f     ff  g 3f  f i T 

frar  f ff w  rra fR 

f,ffr r  fR . irr i1  r 

   f T  rr  a t ft 

lii c  ff  r) .T

R R  9 c  -1 

  5 trr t forr r cfi T 

, T  fT T  T - fl fT 

ci, rirc t -rr fT n ci  

1rin  f,  1    -t  ar iT 

it PT t Tf (ff nf  TT 

   rr fr  r    ,rc 

,rs  rf lT .  ri  

 f fT  f  T iT rn T  

,ff fgT r r   T(  9 c 

. T  l1  Ff  iii  

fT f  T (  .  , 

wc  r   1  i  Ta 

u  , f1 rru-   .r 

  fr f . T fTf .T   

 fT  r  ffTf fT  cFTT 

fT fo11or TTR ifT  T 

nt ,  r.r r  r  

ff t lfFfT fFi i   fw 

,f  t  tt rr  f  

23 ffc N ,ffrfi fff R frT   

ff 2 3 f(c 9 ift ,  uor  

f ,   ff T 

f1T      f f   gf 

 R fo f rr PT i 

i  r rT -  f  ffr 

n  rcr  f1f.   r1  

u  r r r f r 

 cf RT  f f  fff f-

TT   f  r  f f l 

t frff t) 

f.T .Tf  T -T fi  

S R . .  M M D   . 
(Maneri) Th. udge. of the ost 
heaily taed rountry is oefre us. 
 think it is ti  for us to deiat 
fro the traditlonal ethod of taing 
and taing the co on an  for 
alancing the udget. ery year 
e ect that oern ent would ring 
so e ta reductions or concessions. 
ut when we co e to the ouse, we 
ind ore taes added to the urden 
of the co on an. ery ,inancial 
wiard occuyi11g the Finance Minis 
ters seat contriutes his ite to the 
ta urden of he eole. Many dee
loing countriu which eca e in
deendent along with us 1re inancial 
etter of. The ti e has co e for 
us to Pnder eer the uestin and 
think aout  solution to the,,e ro
le s. 

 read an article aout hina a fe.
onths. ac. h a annfactured 
tractors when wt were concentrating 
on anufacturing cars. l thii1k we 
will hae to d0 so ething to see that 
the rices of articles essntia to the 
co on an are reduced n Soiet 
Russia, we ind that chea rood is 
gien to the ole ere we hae 
to concentrate on the anufacture 0f 
coarse cloth and fertil.isers and reduce 
the rices of food articles. Then only 
the oor an whose ositian deterio
rates year afl2r year will .e ale 
to ake oth ends iet. 

Production  ust  e increased 
andhs ust e discouraged.  u. 
there ust e a ery efectie achi
nery for redrossillg tle g1ieances 0f 
laour.  would een adocate legis
lation for a strike holiday if oern
ent can assur,. a fair wage t the 
oor laourer. 



Shn . . Mohaed oya

1 was surned to read acut a ta 
on ooks.  oern ent has  taed 
knowledge also  en now ulishers 
are ut to difficulties ecause of in
crease in the rice of aer, ink and 
cost of roduction ecause of  high 
wages. This is the lat stiaw on the 
ca els ack. oing as  do fro 
the  ost  educated  State,  whose 
aerage literacy is ore than doule 
that of the all-ndia aerage,  reuest 
Mr. Sura a a to withdraw this 
ta e hae got a ery good, u ut 
ulishing house run y the wnters 
theseles. The Sahitya Praarcarka 
Sahakan Sanga, the riters o
oeratie Society of erala, is the 
first and est of its kind  ndia, 
and they are on the erge of closing 
down ecause o the n-ing rices of 
aer and othe srticlus. nd  Mr 
Suferaaa has also contriuted y 
taing ooks.

231 en. uffett   M
en. Dts.

The in durty is on the erge of 
collase now, Thousands cf  eole 
are e loyed in this industry through 
out the country and  a suie that 
if this ta is insisted on, the  ir 
factories will close down and any 
oor eole will e thrown on the 
streets in is the co on ans 
s oke and he will also surely suffer 
This is the unk dest cut of the ud
get   think tlit Minister has  got 
c(ry ad adisers who do not take 
into consideration ihe reactions and 
the reercussion of  the  taation 
easures

Direct taation of co odities like 
tea etc should ao he reconsidered 
The regional i alances  the coun
try hae not een taken into consi
deration   coe fro a State which 
has een neglected for years,  een 
though it s contriuting largely to 
the national echeuer  e toduce 
things like tea, coffee, rawns, coco
nut, cardao, ginger, cashew, re- 
canut, ti efr, ru er, otc. f course, 
we are deficit in food  roduction.

13, 1975   en ud t 23a
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 do not thins a wise Frnance Min
ister will adise us to change  our 
agricultural roduction to food and 
therey e resonsile for the  de
crease of foreign echange earnings.

e are cooetatiug with the o
ernent y encouraging irth control. 
ur irth rate has co e to a ery 
low leel ut the oulation is in
creasing ecause of the low  death 
leel.  think the Finance Munster 
will not la e us oer this.

Mr. Sura a a know the ro
les of erala ecause he was re
siding oer the Finance Ministry of 
the co osite Madras State  when 
Malaar was art of that State.

eralas ain orol  it  that of 
the educated une loyed e are now 
aying the enalty for learning and 
going in for hignei education   e 
hae no got any concrete to solu
tion for this iolc ct the educated 
une loyed  e rfrere in the  ast 
e orting our educated youngster 
ut it has now ecoe i ossile e
cause eeryone is  adocating  the 
theory of the sons of tne soil  t 1 
ery difficult for the Malayalecs out
side erala to earn their own liing 
ecause of this theory and this is the 
case with Tailian also outside their 
Stafte  Tail Nadu is seeing to it 
that Malayalees are sent away ut in 
other States also th South ndians 
are eing sent away  e hae only 
to introduce the assort syste et
ween State and State ard  national 
integration is far fro reality  f ou 
cannot sto this theory of the sons 
of the soil,  a sure you will  e 
residing oer the  disintegration of 
the country.  Soething has to e 
done to see that a national outlook 
is shown towards eery section of the 
oulation.

Soe countries hat) got oil so e 
hae  got technical know-how ut 
we hae got anower,  e ust



see that our anower is sent to the 
deeloing countries of the world and 
they got e loyed

There re treendous o ortunities 
for our youngesters  the deeloing 
countries, articularly the ull coun
tries  The oernent is not doing 
uch in this direction  rhere is no 
guidance 1 know a few years ack 
Saudi raia asked for soe do-to. 
They insisted that the doctors ust 
fee Muslis ecause they hae certa i 
reasons for that, ut the ultra secular 
oern ent here relied saying ihat 
they could not recruit Muslis alone 
ecause he is  secular country  The 
result was that Saudi raia went io 
Pakistan for recruiting  the  doctors 
Thus was the reward for our lra 
secularis  ie illions of staring 
educated eole ust e utilised for 
national uroses  oernent ust 
see to it that they use the facilities 
outside the country and our young
sters  who want  e loyent  our 
graduates and technic nns are sent lo 
those countries

s we are oting large aounts loi 
the aditsration,  would reuest 
the oernent to cee that those who 
are unreresnted and underreresent
ed  the serices ust get then fair 
uota  n enuuy ust e heli to 
see aout the rtiesentation of the 
neglected inorities of the country  
the ll hdia Series  the oern- 
ent-owned inductile and uasi-o- 
e ent industries  There hould e 
no discriination

1 can say fro eDenenc tnt t on 
in os where no etraordinary erit 
or educational ualification is necto- 
sary like those of ost an  eon, 
orter, etc  the inorities are not 
getting  their  fair  share  ery 
ti e we got assurances fro the o
ernent ut we ie not row satisfied 
ith the assurances of the oern
ent  The oint is tha a o is 
sion should e a ointed to see why 
they are hot resented  therwise
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you would e cfatng another ai 
an co unity ,-t this country  and 
there will hae to e another Maha
ta andhi 00 for then ulift

S  NNT R  (hatra- 
ur)   hae een listening  to  the 
deate for the last few days  Seeral 
cnticis hae een leelled  against 
the oernent  and  the  Finance 
Minister y artous Me ers elong
ing to the seeral olitical  arties 
ach sokesan looks at it ro its 
own arty angle For instance, Shri 
Den hattacharyya of the P (Ml 
said that the udget was ro- ono- 
olist and anti eole  Shri ndr a 3 it 
uta called iti caitalistic  The great 
econoist of  the an  Sangh, Shri 
irendra garwal said that it was 
inflationary Shri Nahata on our side 
sas that it is statw-auo e euates 
staility with staiug uo

MR  DP T  SP R  The 
truth is soewhere  etween

S R NNT R  That is 
w hat    say   uating staility
with status uo is not  correct 
e has ignored the first art of the 
sentence naely growth with  stai
lity  hen there is growth, there is 
staility  Staility  eans that  it
should e continuous, there should not 
e growth  cne year and fall net 
year

et us not ignore the tact that the 
Finance Minister is  faced with  a
situation of growing oulation fell
ing roduction,  rising  rices  ani 
galloing inflation  e has not hidden 
any fact e has ade a clean reast 
of eerything he has gien  a clear 
icture 0f the econoic condition of 
the country today e was  neither 
unduly esiistic nor unrealisatically 
otiistic ut we cannot ignore cur 
social oecties or iss the  e 
hae to hae growth with social us
tice, we hae to lift the oorer sections 
of the society aounting to aout 60 
er cent who lie elow the oerty 
line and that oecte is not to e is
sed  tte ts hae to e ade to 
go ahead  Progress ay e slow fut
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it should e steady  For that, we 
hae to find  resources  and it 19 a 
difficult situation where  roduction 
oth industrial and agricultural, is go
ing down ne feature of this years 
udget is there is no increase in direct 
taes  The entire aount of Rs 289 
crores is oeing raised only  through 
indirect taation ery year it is e
ing  said  that  the  ecise  duties 
would hit the co on an  et 
the ouse suggest soe ites of co
on consu tion on which the Finance 
Minister can ley  ecise  duty,  to 
which we will not o ect t is not 
ossile  To the etent ossile, he 
has tried to gie relief.

udget is an instruent of econo- 
ic growth  This udget is a conti
nuation  of  the  reious  udget 
There should e a continuity in the 
deelo ent, in the total  oecties 
and the ethods that the oernent 
adots  t is clear fro the conoic 
Reiew and his seech Part   that 
rices hae i.ot risen eyond Dece
er 197 leel  ere and there there 
is a slight fall, ut still we can only 
say the i ices hae een  contained 
n a few onths tie rices will go 
down and they -will e stailised  at 
a  reasonale  leel The  arious 
onetary and fiscal  olicies  of the 
oern ent taken 111 uly 197, ro
duced results si onths thereafter 
and inflation is also under check  ut 
soe inflation is ound  to oe there 
erause of deelo ental e endi- 
tuie which tuns into  thousands  ot 
crores  There is  no  corresonding 
return ecause these are long gestation 
roects  More roduction is the only 
answer

The Finance Minister has  rightly 
lad e hasis on agriculture  which 
the iot f our econo y  e has 
suggested arious stes like su l  f 
lfih-ielding seeds, irrigation etc  
a told after indeendence oth  the 
entral and State oernents hae 
undertaken 27 ao irrigation r- 
iccts of which 9 or 13 hae co let
ed  ut of 838 ediu roects o 
300 and odd hae een co leted

The land irrigated is only 25 er cent 
of the total cultiale land, which  
think is aout 57 illion hectares t 
the onsoon lails, this 5 ner cent ol 
irrigated lend will e reduced y half. 
The an at the tail end does not gel 
water. hen roects are  eecuted 
there is an uneual  distriution. n 
i alance is eing created, the entire 
enefit going to the eole  in the 
delta region  The hinterland eole 
whose lands get su erged when das 
are constructed and  the  ackward 
eole suffer No atte t has  een 
ade y roiect authorities to rehai
litate the and gie the land and 
see that their land also gets water,  
suggested a nu er of ties that when 
a aor roect is undertaken, as  a 
art of the roect cost, at least 20 et 
cent of the lands which would not 
otherwise e irrigated   the ayacot 
as a result of the roect, should e 
irrigated  the hinterland, so that the 
eole  who  are ostly  ackward 
classes eole will e enefited hat 
is ha ening is when a aor da 
is constructed, the canal goes for 
hundreds of iles efore  water  is 
distriuted  The eole owing lands 
on either si  of the canal are not ale 
to irrigate their lands  n such cases 
lift irrigation oints could e  gien 
on the way  They can hae  inter
ediate reseroirs at eery 50 tr 100 
iles to irrigate these lands  There 
is no udicious use of water resources 
at iesent The an at the head takes 
ore water than is reuired  s  a 
result of that the an at the  tail 
end does not get water when it is 
reuired for his own use  Therefore, 
y su ission is that there should  
re-thinking an we should see  that 
there is een  deelo ent   the 
atter of irrigation so that the eole 
 the hinterland who elong to the 
ulnerale   on get the enefits

ll the ending roects whether 
aor 01 ediurr rae to e co let
ed  f the St a e oernent is rot 
ale to do it, the entral oernent 
should gie soe adance   eewne
secial head, so that they can co ultfe 
the roects  ere  is  a  ediu 
irrigation rocet ir y State c  rssa 
n the rier aiuda, whichs endit g
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construction (or (he last 12 years. Four 
weirs anu cne da hae to e cons
tructed ut only two weirs hae een 
co leted.  hae raised this ues
tion last ti e in the deate in Presi
dents Rule in rissa and the Minis
ter assured the ouse that necessary 
action will e taken. et, nothing is 
ha ening  Therefore,    a eal to 
the Finance Minister that the State 
oern ent should  e  gien  the 
necessary aid y way of loan, or 
hateer it is, so that the ending 
roects are co leted.

Minor irrigation is not gien that 
i ortance y the State oern ent 
which  it  cteseies   There are 
drought-rone areas in each  State. 
They do not get rainfall and there is 
no other source of irrigation.  ut 
there arc soe old tanks constructed 
y the old aindars  They got into 
disuse ecause they were not reair 
ed or aintained  en  the feed 
channels are  not  reaired  en 
though there was a drought in our 
area last year, this has not een 
attended to  The State oernent 
should ay attention to this and the 
Planning o ission  has  to gie 
soe allocation for this urose

oing to and refors, a sincere 
atte t h  een ade to i leent 
land refors and gie surlus land to 
the landless eole  t is a good 
thing ery State has taken  so  
ste  this direction and soething 
is eing done in this regard   ui 
when the land is  gien  follow-u 
action has to te  taken   hen  a 
landless erson gets land, he ust e 
roided with the wherewithal   e 
should e roided with taccai loan 
to urchase csttle, seed, fertilier etc 
Now nothing is eing done  t least 
for two or hree years  a  landless 
erson who gets surlus land fro 
the oe ant should e gien the 
necessary inouts so that he can stand 
on his own legs and get the yield wih 
which he can crrry on his life

 would also su it that  under 
the land refors  land  should  e 
gien to educated une loyed  who 
elong to the landless failies. T ht 
would work in the field and  ut in 
their laour They need not engage 
laour. So, that also ay e orne 
 ind

Then, ore land has to e rought 
under cultiation  aste land anar 
land, unresered forest land etc. should 
e reclaied and gien to the land
less eole for cultiation ecause we 
need ore of agricultural roduce to 
feed the increasing oulation. 7t is 
only when we increase the area under 
cultiation that the (foodgrains ro. 
duction can  catch u  with the n
crease in oulation

Then co e  to  inter-State rier 
water disute  The other day Shri 
enkatasu aiah  was  saying  that 
u er narian owner States are os
tructing the use of wafer y lower 
nanan States  Does he  ean  to 
say that only the lower riarian States 
hae got a right to utilie the waters 
of the riers e hae  as  uch 
right under the law to  utilie  the 
waters y  constructing a da,  or 
whateer it is, to the etent we can, 
leaing a reasonale  ercentage  of 
flow of water to the lower riarian 
owners  n this connection,   want 
to refer to rier ndrawati and rier 
ola

MR  D P T-SP R   Tnl 
should co e at the ti e of tha c c-le
sion of the Dctands of the Ministry 
of rrigation

S R NNT R  oing
to s all and  arginal fai ers, no 
serious atte t has een ade y the 
State oernents to i roe their 
lot  Serious attention has 10 e es
towed on these eole

n the atter of deelo ent ol 
ackward areas, the oern ent hae 
announced soe relitf  the indus
trialists who st u industries in ack-
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ard Sfeas.  et, no inlustry hat 
co e ti in those areas. 223 districts 
ae feen identified y the Panitog 
o ission as ackward districts. n- 
fitcfcd of offering incenties to the in
dustrialists, ay  reuest the oern
ent to for a ackward reas 
Deelo ent ororation and gie 
assistance to the  States to uild u 
the infra-structure so that when the 
infra-structure   aailale in areas 
which aound with natural resources, 
the industrialists would co e and set 
u industries.

There is the Dandakranya Deelo
ent uthority,  which  consists of 
oraut district in rissa, astar Dis
trict of Madhya Pradesh and handa 
Distict of Maharashtra.  ll these 
three districts are contiguous  They 
aound in  water  we altl,  ineral 
wealth, forest wealth and, aoe all, 
anower  The  trial eole are 
hale and hearty. Now the scoe of the 
uthority is liited to look after the 
refugee oulation  et it e con
erted into a Deelo ent ororation. 
This is only an illustration 1 a gi
ing. There are siilar areas in other 
States in the country ou can 3  
a eginning  The deelo ent has 
taken lace hcffe and there. ou est 
ore owers in it and see that there 
s an integrated deelo ent

The industrial growth is also slow. 
The ulic sector should e and in a 
ig way so that it will hold the co
anding heights of the econoy. The 
riate sector should e rought un
der control. The rices should e 
fied on eery  anufactured gods. 
ou also see that the ulic sector 
coes in a ig way so that ulic 
distriution syste which the oern
ent is thinking of is effectiely i
leented.

astly, the s all  raings are the 
Teal saings. t is not ig eole who 
contriute to the Plan resources  t 
is the iddle class eole who con
triute.  said it last year and yea

efore last t Mr. h an when he 
resented ihe udget. ou gie so e 
incentie  to  iddle-class  eole. 
ou raise the inco e-ta liit ou 
are ee ting Rs. 8000 diidend free 
fro ta. ou can ake it Rs. 5000 
so that there will e incenties for 
deosits  ou hae  done that for 
the nit Trust.  f a  erson owns 
nits worth s 25,000 an aount of 
Rs 2000 that he gets as diidend is 
not taed.  ut this  will not 3MP 
eeryody. ou gie ore incenties 
to iddle-class eole.

These are soe of the suggestions 
 hae ade and,  hoe, the Finance 
Minister will consider the.

S R  R  S R  SN  
(Puri)  Mr.  Deuty-Seaker, Sir,
the Finance Minister deseres a re
ciation of this august ouse for his 
endeaour to resent  a  growth- 
oriented udget with an e hasis on 
twin riorities of agricultural growth 
and etnergy deelo ent rogra es.

This is a laudale o ectie ecause, 
for the first tie, we hae gien a 
riority to agriculture and ne y 
deelo ent rogra es enerally, 
only floods and  droughts arouse us 
fro slu er to actiity  the field 
of agricultural deelo ent   a 
glad that a roision of Rs 270 crores 
has een ade for agricultural dee
lo ent rogra e. May 1 ask the 
hon Finance Minister wether he con
siders this  aount to c sufficient 
enough ecause the rate of agricul
tural growth is su osed to e at 2.3 
er cent f we are serlotis aoift 
eeting the ini u food reuire
ents of our oulation the ulfc of 
who lie elow the  oerty line, 
then,  think, a  higher  roision, 
ore allocation, has to e ade and a 
target of at least 7 er cent rate 
of growth in agricultural roduction 
should e fied. nless that uch tar
get fs fied,  do not think it 
would e  ossile to  roduce the 
ini u food reuired for the twlk 
of our oulation.  n that way, we
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There should e ore allocation 
and  would suggest that the aount 
should e at least  douled ecause 
any of the  good  schees,  est 
schees, conceied for agricultural 
deelo ent are languishing ecause 
of aucity of funds. The rea Dee
lo ent Progra es under arious 
rea Deelo ent  uthorities hae 
hardly ade any  headway  largely 
ecause no funds are  aailale for 
the. n y State of ihar, the rea 
Deelo ent  Progra e is nothing 
ut a farce.  would reuest the hon 
Finance Minister to a oint soe in
estigating tea so that the working 
of the rea Deelo ent Progra e 
 the State of ihar can e eain
ed, reiewed and reedial easures 
suggested.

n this connection,  would like to 
suggest that as in the case of indu
stries the oern ent has selected 
ackward areas for industrial deelo
ent and secial financial roision 
has een ade, in the sae way, the 
ackward  areas  for  agricultural 
deelo ent also should e identifi
ed throughout the country  Secial 
effort should e  ade  to  deelo 
the. ne of the reasons  for  the 
failure on the agricultural front is non- 
l leentation of the land refors 
rogra es  do not agree with those 
eole who say that the land refors 
easures hae  een  i leented. 
Most of the States hae not  i le
ented een the legislations  whch 
hae een enacted  y the.  The 
entre is not e ected to e only  a 
silent sectator to the whole situa
tion. The entre ought to  eercie 
ressure on the State oernents, 
directly or indirectly, in  regard  to 
land refors easures. The eole 
in this country are not reared  to 
accet the niceties of  onstitutional 
resonsiilities. t is not that the res. 
onsiity of the entre and that of 
e States differ in resect of land re-
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for easures. For the ulk ot the 
eole who suffer fro oerty, o
ernent it, one, and if they do  not 
get anything, they lae the oern
ent, e it the entre or the States. 
Therefore, the  entral  oernent 
has a secial resonsiility in  this 
regard. t should take certain eas
ures to ressurie the State oern
ents  n this regard  would ka 
to oint out that there is a lot of 
resistance fro the ig farers in the 
i leentation of land refor eas
ures   would suggest that, as in the 
case of industry, incenties should e 
gien to those areas where the land 
refor eaues  are  i leented. 
For ea le, asured irrigation facili
ties should e roided, credit faci
lities, storage facilities and arketing 
facilities should e roided, o that 
the eole w that area, wheie the 
land refor easures are i leent 
ed, are assured of certain facilities 
for their cultiation they  do  not 
suffer fro tne fear that the oern
ent is taking away their ancestral 
roerty and that they would e left 
to stare and so on. These incenties 
should e gien as  concessions are 
gien in the case of industry  n this 
connection  would also suggest that 
ilot roects  this case also, as is 
done  other fields, should e under, 
taken so that the farers in a arti
cular State or district ay see  the 
enefits of land  refor  easures.

hile seaking aout land efor 
easures.  would  reuest the o
ernent to see that there is a finality 
aout the holding and  the  tenure. 
The State oernents  go on, een 
when they do ot ean to i leent 
land refors, go on fiddling with the 
ct and a situation of uncertainty is 
created in the inds of the eole that 
there is no  guarantee  aout land 
tenure That should also e seen.

nother oint which  would  like 
to suggest in regard to  agricultural 
roduction is cro insurance. f in an 
industry eerything can e  insured, 
fro achine to the final  roducts, 
why can this schee not entroduced
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in the field of agriculture also which 
roides at least hall of our national 
inco e7 t is  realent  in  any 
industrially deeloed  countries  of 
the est  hy has it not een intro
duce  this country hy  should 
eole suffer eery tie and should 
re ain at the ercy of the Rain od

The ricing olicy is also ery i
ortant in regard to agilculture  n 
this ouse the  gricultural Prices 
o ission  has coe in for seere 
criticis   think, it should e done 
sway with  t is ost unrealistic  ts 
erfor ance has een  criticised all 
oer the country, oth  inside  the 
ouse as also outside and,   think 
there is no oint  keeing it  t 
has een  resonsile  for creating 
douts in the inds of the agricul 
turists aout the  intentions of the 
goernent,  that the goernent is 
always  against the agriculturist   
think thfs is one of the ischiefs of 
the gricultural Prices  o ission 
 think the rase ha een ery well 
argued  this ouse   do not want 
to reeat the as to why the ro
cureent rice of wheat in the net 
coing cro should not e fied at 
Rs 123 er uintal

The Finance Minister  has to e 
congratulated for any easures he 
has undertaken such as o ing u 
saings  and riority inestent   
think he deseres our sy athies in 
this regard and congratulations also.

ut in all huility  would su it 
that unless there is a seere curtail
ent of the consu tion  attern of 
the affluent sections of the o ilcrfinn 
and a sirit of austerity erades our 
entu e econoic actiity, no  wortn- 
while result would e achieed with 
the est of intentions and efforts

The rise in uces has not aflecte 
the standard of uing of the ailluent 
classes of our oulation  therwise, 
how can oui fie-star hotels,  glitter 
with well grooed eole  attending 
luury recetions ast year 1 hae 
suggested that ndians should not e

allowed to hold ig luury recetions 
 fie-star fiotels and at least the 
Ministers and Me ers of Parliaent 
should not attend the. 1 gain hu 
l su it that luury recetions n 
fie-star hotels y ndians should e 
sto ed forthwith.

Finally,  will coe to y area .

S R  S MNT  TT R  
(urdwan) That will e arochial.

S R R S R SN . t is 
retarding energy and ower deelo, 
ent rogra e   a thankful to 
the Minister for giing articular e
hasis for owei  generation in the 
central sector and also for aking an 
allocation of Rs. 10 crores in the cen
tral sector   say this esecially in 
iew of the nu er of  large-scale 
industrial roects in the central sec
tor which are aongst the  largest 
consuers of ower in arious States. 
ere  would lead the case of y 
State of ihar for a central roect as 
the anous central roects like 1 , 
okaro Steel ND and  ett 
are aong the iggest consuers of 
the liited ower and they consue 
n  considerale  aount of enere 
Theiefore,  would reuest the hon. 
Minister to consider this and res
tore the Muaflfarur  ther al lant 
and ake itit was  agreed  uon 
earlier and reeated assurances were 
gien y Dr   Rao  this ouse 
also-a central roect.

Finally the agati rier roiect 
in ihar should e gien oro alloca
tions to e edite its eecution and an 
area deelo ent authority for this 
nei roiect should also e st u

S R  D M N R  (hiwandi) 
Mr Deut-Seaker, Sir, if you look 
at this udget it is roduction-oriented 
ecause the first riority has een 
gien to agriculture and energy That 
will gie us ore roduction in the 
country cur inflation and sae foreign 
echange also

n ordei to fill  and reduce the 
ga  the deficit, the Finance Minister 
has found out new ites for taation.



has een  ery careful not  to 
i ose on the co on an any ur
den.   do not know whether  unwit

tingly he has included idis also which 
are ostly used y the co on eole 
and unless cigarettes are ade rohi
itie,  its  consu tion  will not go 
down.

Secondly, khandsari is  rought on 
ar with sugar  ills,   o ounded 
ley is dro ed.  t is a good thing,
 dont ind if they are taed.  ut 
they are assing on the urden to the 
co on an,  hat  suggest is this. 
Price structure of the khandsari sugar 
should e ea ined y  oern ent 
so that khandsari is ade aailale to 
co on an at cheaer rates.  Sugar 
should e e orted to  the  ai u  
etent which will earn us our uch- 
needed foreign echange.

Net co es the tetile ite.  There 

are three sectors in tetiles.  There are 
co osite ills.  There is decentralised 
owerloo  sector and there  is hand- 
loo   sector.  Fourthly,  nationalised 

ills also co e  the sector. Recently 
oern ent nationalised  ore  than 
100 tetile ills.  t should  e  seen 
that the National Tetile ororation 
is su lied with enough oney.  t is 
to e seen that eery assistance is ren
dered so that this sector ay e e
ort oriented and we can earn uch- 
needed foreign echange.  t resent 
the reuire ents are et only uto 
one-thirds.  f  they are  gien  full 
a ount, if they can arrange for roduc
tion of roer tye of aterial which 
will hae e ort otential,  that will 
gie a great i etus to  our  e ort 
trade  in  general.  Regarding  co
osite ills dunng the last three or 
four years if  1 iot to th alance 
sheet what you find is this.  They hae 
ade huge rofits  That is oth ac
countale and unaccountale also.   
do not know why the Finance Minister 
is rather unkind to the decentaliscd 
owerloo  sector.  andloo  ecTor 
does  reuire  so e  reseration, so e 
rotection also.  t is sread through
out our illages  t  is e loy ent- 
oriented,  So e reseration, so e ro
tection,  so e  encourage ent,  so e
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susidy should e gien to handloo. 
This industry is to e rotected and 
resered.  Rightly, the entral and 
State oern ents do gie s lsidy and 
loans to handloo sector.  So e ar
ieties of  cloth  like  costly coloured 
sarees are resered for the.  ut  
find that the co osite ills are ery 
skillfully utting the handloo weaer 
against  the  owerloo weaer.  n 
1973 the oern ent a ointed a o
ittee or study tea to find out the 
osition regarding  the  handloo n
dustry.  This reort of the Siara an 
o ittee was su itted to  oern
ent a few onths ack.  The  re
resentaties of the owerloo  indus

try were told when they et the o
erce Minister that their case will e 
gien due consideration.  ut what we 
find is this.  No consideration is gien 
although this sector is  ery hard-hit. 
o ounded ley on owerloo was 

Rs. 10 er year er loo and now this 
has een raised to Rs. 200 er loo er 
annu,  ow can owerloo  industry 
ear this urden  Noody need think 
that owerloo  industry is caital-in

tensie.   oern ent,  entral  and 
States, encouraged the  handloo s to 
conert into owerloo s  and  why9 
There was keen co etition fro co
osite ills, and handloo could not 
stand in the arket.  Powerloo  s 
roducing cloth which faces co eti
tion with the co osite ills.  Sia
ra an o ittee  said  that Rs. 300 

should e leied er annu Der ower
loo ,  ur Finance  Minister in  his 
seech said that they considered this 
carefully and they hae leied ony 
Rs. 200.  hat we find is, andloo s 
were gien entral oern ent su
sidy, State oern ent susidy and 
all that,  Technical guidance is also 
gien y oern ent ersonnel, for 

conersion of handloo s into  ower

loo s.

That is how they ca e into eistence. 
There are aout two lakhs owerloo  
in this country ostly in Maharashtra, 
Puna, laryana. Raasthan and een 
in so e arts of the Southern States.

  They are not in any way ha ering 
the rogress of the handloo industr. 
They are anufacturing dhotis   -
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ul, gray long cloth, olin and other 
arieties of doth which are not anu
factured y the handloo at all. 
andloo anufacturers anufacture 
taestry, saree etc. which are finding 
a lace in foreign arket. The ower- 
loo cloth eets the needs of one- 
third o the countrys needs of cloth. 
Therefore,  feel that the owerloo 
industry should e encouraged.  ct
ually owerloo owners were feeling 
that this tie they could eoect soe 
etter deal in the udget or they could 
e ect soe relief, nstead of relief 
they got a low.  would reauest the 
hon, Finance Minister to lease re
eaine the role of these oor 
.owerloo owners who are sread 
all oer the country and do soething 
y way of granting relief. n  con
stituency, hiwandi, in Maharashtra, 
there are aout ,33,000 owerloos 
working on cotton and aout 8,000 
-working on silk ut the units are aout 
1,596 each unit consisting of two to 
four loos. These are  sall units 
which) are owned and run  the 
weaers who are s all weaers. They 
are now facing difficulties ind in addi
tion got a low y this udget. n the 
circustances,  would again earnestly 
reuest the hon. Finance Minister to 
reiew this osition and to see whe
ther they can oe gien an o ortunity 
to work honestly and get their due 
share. n our country, the eole who 
do not ay the ta go scot free. There 
are aout 55,000 owerloos in this 
country which are unauthorised. They 
do not hae  any fat co itents. 
They do not aintain any ooks of 
accounts. They do not ay any ecise 
duty. They hae nothing to ay.   
should say that they work in collusion 
with soe ecise staff and they anage 
to run owerloos unauthorisedly,   
would, therefore, suggest that y reduc
ing the co ounded ley on owerloo, 
the deficit can e et y leying the 
enalty for this unauthorised working 
of the loos and then regularise the, 
and ask the to ay the regular duty. 
hy should these unauthorised ower- 
loo weaers e allowed like this 
These unauthorised owerloos neither 
hae to ay incoe-ta nor  een
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ecise duty. They are selling the cloth 
unauthorisedly anufactured and these 
anufacturers  reaing  a  harest. 
They were running their owerloos 
like this for the last eight years. o
ernent had regularised the in 1966 
and new unauthorised  owerloos 
hae coe u after 1966.  think the 
nu er would hae gone u now fro 
aout 0.000 to 50,000, n y consti
tuency alone, there are 15,000 ower
loos which are unauthorised. They 
are anaging to run the with the 
collusion of soe of the ecise stall as 
already stated y e, They are now 
asked to close down their loos. ow 
can you ask the to close down their 
loos when they are deendent on 
these loos for their liellhood ou 
can enalise the for doing this ill 
egal act and regularise and gie the 
an o ortunity to run these loos in 
a regular legal way.

ith these few words,  would re
uest the hon. Finance Minister to re
consider the roosal and allow the 
owners of owerloos to surie.

S R M. S. S N  R  (eki- 
nada) Mr. Deuty-Seaker. Sir,  wel
coe the Finance Minister for resent
ing such a old and uroseful udget 
which sets forth secific stes to aug
ent our caital and to nroide a 
sti ulus to our econo y as a art of 
a long-ter strategy for stailisation 
and, on that  asis,  for  i arting 
greater iaility and itality to our 
econoy.

The i ortant feature of this udget 
is a clear-cut identification of the twin 
urose, naely, deelo ent of en
ergy and food. Sir, we are ha y that 
aor national roects for large scale 
roduction of good uality seeds of 
the high yielding arieties hae een 
launched. e are also hacy to know 
that secial efforts are eing ade to 
organise farers serice societies to 
roide credit to the farers in tie, 
to arrange for the suly of inuts and 
to hel in the rocessing and arket
ing of the roducts.
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Sir, the Finance Minister has ro
ided for R 5,960 crores as the total 
outlay for the Plan year 1973-76 as 
co ared to Rs. 8 crores roided 
for in the reious year. ut of this, 
he has allocated Rs. 1,221 crores for 
the deelo ent of  industries  and 
inerals. Rightly, he has allocated 
Rs, 229 crores for the deelo ent of 
coal.

0
Sir. a roision of Rs. 1,010 crores 
has een ade y hi for the deelo
ent of electrical ower. e is the 
one erson who has realised that elec
tricity is the real infra structure not 
only Dor agriculture ut also for the 
industries. t is heartening to note 
that f the inuts of caital are con
tinued in this trend, we will e in a 
osition to fulfil the target of roduc
ing 36 illion  of energy  the 
end of the Fifth Plan as co ared to 
20 illion  of energy at the end of 
the Fourth Plan, Sir, it is ost in
teresting to realise that the electrical 
eui ents like large turo  sets, 
switch gear eui ent, circuit reakers 
and transforers are anufactured y 
our heay electrical industries  this 
country  t is also heartening to note 
that the Finance Minister has roided 
sufficient funds for science and tech
nology, sace, electronics and atoic 
energy e, in this country, are hoe
fully looking forward to our scientists 
to see that the fast reeder reactor 
technology is erfected  nly y er
fecting this technology, can the coun
try  utilise  the  ast resources  of 
Thoriu to generate electrical ower 
instead of using raniu

Sir, the country is all of a sudden 
confronted with the difficult task of 
haing to ay a huge aount in for
eign echange for the i ort of etro- 
lue and  etroleu roducts  e 
hae to ay as uch as Rs 112 crores 
for i orting 1 illion tonnes of 
crude and 2.9 illion tonnes of etro
leu roducts  ow are we going to 
oercoe this role   think we 
hae to adot not onl short ter ea
sures ut long ter easure as well. 
. a short ter easure, we hae to 
take full adantage of the current

shortage of sugar all oer the world. 
e hae e orted as uch as 5 lakh 
tonnes and  earned Rs, 270 crores. 
Fortunately, we are going to roduce,
 a told, 5 lakh tonnes this year.
 want that we should at least e ort
10 lakh tonnes and earn Rs. 600 crores. 
ere.  would like to say that you 
hae een ery seere on ihe hand- 
sari. This is the co on ans sugar. 
They are roducing nearly 10 lakh 
tonnes  f these factories ore disloca
ted, we ay not e ale to e ort any 
sugar at all

15 hr.

lso as a long-ter easure, we 
ust concentrate on e orting heay- 
and light-engineenng roduct1.  a 
told we hae e orted as uch as 
Rs 250 crores worth of heay engi
neering roducts. The foundry indus
try is one which is identified as ery 
food for e ort  There are 600 units 
anufacturing as uch as 2 1 illion 
tonnes of castings and they are alle 
to roduce not only sohisticated 
stainless steel castings ut alleale 
intricate castings and also tyes of 
ferrous castings for the autooile and 
shi uilding industries They are also 
aking aluiniu  and high urity 
co er castings  This is an industry 
technically oriented and laour inten
sie  This is where we ust cash  
y e orting ore roducts,

Now  coe to a siilar industry of 
eual i ortance, the electronics in- 
dustr  ndia is in a fortunate osi
tion to lan, roduce, design and instal 
all tyes of electronic and tele-co- 
ucation. systes and eui ents. 
For your inforation, we hne een 
ale recently to anufacture T re
ceiers with front and conerters and 
rho ic antennae to receie the T 
rogra es for the s satellite for
,000 illages fro uly 1976, This is 
a field of which we should take co
lete adantage

 want to congratulate our laour 
and tecnocrate inoled  aking 1 
ulic sector undertakings a  great 
success  They are ale to roduce 
nearly Rs. 560 crores worth of achi-
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nery.  Fortunately, they are not only 

in a osition to cater  to  the entire 

needs of lant and achinery for the 
core sector of the Fifth Plan, ut they 
are also in a osition to e ort a lot 

of achinery this year.

astly,  want to ring to the kind 

notice of our Food Minister that een 
though he has roided for a lot of 
fertiliser  factories  throughout  the 
country, he has roided for only one 
in y State, ndhra Pradesh, which 
has contriuted nearly 5 lach tonnes 

rice to the central ool.  ut unfor
tunately, een this factory  which is 
going to e located at akinada ay 
not aterialise  if we  do not  gie 
sufficient funds ior the deelo ent of 

akinada ort.  ngineers ndia td., 
a ulic sector  undertaking  of  the 
oern ent of ndia, hae after con
ducting an econo ic surey strongly 
reco ended that the ort should e 

deeloed   a cost  of  a ere Rs. 8.5 

crores to h idle an additional 1 3 il
lion tonnes of cargo for the roosed 
akinada fertiliser factory. n uniue 
feature ot this factory is that its en
tire outut will e consu ed h tne 
rich rishna- odaari  deltas  which 
are located within a  hundred  ile 

radius of it.

S R  S MN T   TT R.T  

( ardwan)-   thank you  for  giing 

e an o ortunity  to  seak  on the 
udget seech of the Finance Minister. 

The udget  seech  of  the  Finance 
Minister, according to e, is a testa
ent ol the oern ents  failure in 
the oast and contains onl ague ro
ises for the future.  t is a docu ent 
of surrender to ested interests and is 
a rogra e  of  onslaught  on  the 
co on eole of this country.   The 
slogan of garii hatao which has now 
een found out to e a hoa eretrat
ed on the co on eole of the coun
try  who  hae  een  suffering  foi 
decades has now  een gien a silent 
urial.

een after  the  assie dose  of 
taation in two udgets  last year of 
aout Rs. 700 crores  and  with etter
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collection of taes than calculated, the 
deficit rose u to Rs. 626  crores  and 

this 3 ears udgetary ga is e ected 
to e Rs. 6  crores which is sought 
to e reduced y fresh taation to the 
etent ol Rs. 239 crores, leaing an 

uncoered ga of Rs. 225 crores.  ow 
do the oern ent roose to ridge 
this  ga    Significantly  the  entire 
urden is sought to e i osed on the 
oor and the iddle class with incre
ased  lew  on  sugar, cloth, tea and 
een in.  en the ordinary ethod 
of relaation of oor eole has  not 
een sared y this oern ent which 
has failed a ectly in roiding een 
a suare eal a day for the ast ao
rity of the eole.  t now see s that 
to re ain  hungry is the  er anent 
fate of the ast aority of the coun
try and has eco e as it were the only 
right that they enoy.   Twentyseen 

years of following a  articular eco
no ic olicy    this  counrty  has 
resulted in greater destitution of the 
co on  eole,  grater  disarity in 
the standards of  liing  a ongst the 
eole of this country and ore and 
ore  concentration  of  wealth  and 

financial resources in 1he hands  of 
fewer and fewer eole who are now 
the iggest atrons  of  the oern- 
 ent and the ruling arty.  ithout 
haing achieed the econo ic  free
do  of  the  co on eole of this 
countr, olitical  freedo   has  re
ained only  a  atter  of e otional 
satisfaction, if at all.

ast year we ei  toll .if a crash 
rogra e of roiding  e loy ent 
o ortunities lor  half  a illion un
e loyed young eole of this ountry 
eery year.  nd with great fan fare 
it was ro ulgated  end roclai ed, 
ut c-ry interestingly in this years 

udget seech not a word has een 
entioned aout this crash rogra e 
for roiding e loy ent.  f you go 
through the udget seech carefully, 
it a ears as if there is no une loy
ent role  in this country.  en 
a assing reference has not een ade 
to this acute role which  is  now 
corroding the  er  itals, the ery 
foundations  of  this  country.  ith 
ore and ore une loy ent and the
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grinding oerty to use the e res
ion of the Finance Minister hiself, 
not only is the young talent of this 
country eing wasted, ut they are 
eing dierted to channels which are 
certainly not for the eneit of this 
country. Many of the, inding no 
oer e loy ent, are indulclging in 
anti-scial actiities which hae e
coe ery handy for the ruling arty 
to e e loited for olitical uroses. 

e are e eriencing a strange ara
do in this country. cording to 
Ministerial state ents, we hae got a 
lentiful su ly of food and fee 
grains, ut couled with that is the 
unchallengale fact that there is acute 
sarcity and high rices at the sa e 
tie. The roised e ansion of the 
uilic distriution syste in this 
country has re ained a yth. en 
the statutory rationing syste is on 
the erge of collase. Modiied ration
ing in arious areas of the country 
has eco e a atter of glorious un
certainty and a su ect of e loitation 
y ureaucratic high-handedness. en 
the ittance which s eing gien in 
the na e of odiied rationin-is not 
also assured regularly, There is no 
certainty of rece1  su lies and 
een the really desering eole do 
not get adeuate or regular su ly. 
This is the osition with regard to the 
ulic distriution syste. ith 
regard to the other essential co odi
iies the less said the etter. 

Therefore, we fell that a oern
ent which cannot assure to the ast 
aority of its eole su ly of food 
at reasonale rices, cannot roide 
e loy ent to its youth who are ale 
and willing to work and cannot ro
ide shelter to the ast aority of 
the eole, cannot go on i osing 
ta, es on those eole who are the 
ost  ulnerale  section of  the 
society. n a elfare State, the co-
on eole can atleast reasonaly
e ect that when they are ade to
incur the e enses y way of ore
and ore taes, they should he gien
soe corresonding eneit in the
udget roosals. ut not one thing
has een roided to gie relief to the

co on eole of this country in this 
udget. 

ith the Fifth Plan roing to e 
a non-starter and with the irreoc
ale loss of one year of lanning in the 
Fift, Plan, the whole syste of lan
ning in this country. t sees, has 
gone away. e hae not yet seen the 
Fifth Plan. The udget is intended 
to e an instru ent for carrying out 
the lan roosals, ut in the asence 
of a lan, the ery asis of adoting 
adeuate iscal easures in lanned 
econo y has. eco e totally frustrat
ed. ere the Plan will follow the 
udget, not the other way round. 

nother asect to which  wish to 
draw the kind attention of the Finance 
Minister is this. n our country when 
we are haing a federal set-u, it is 
ery i ortant that the constituent 
units of the federal structure should 
hae a well coordinated and lanned 
deelo ent. nless the different con
stituent units of the federal structure 
can rogress adeuately and roor
tionately, there will e lo sided de
elo ent.  f the reasonale de
ands and reuire ents of the dif
ferent regions are not taen note of 
in the roer ersectie, there can
not e well lanned deelo ent of 
the country.  a talking of the 
astern Region of this country, al
though  ay e accused of eing 
arochial, ut how is this astern 
Region, which contriutes ery signi
icantly and sustantially to the in
co e earnings of this country, eing 
treated uge areas still re ain 
ackward. en the areas known to 
e industrially deeloed are eing 
lenuded of reasonafo and necessary 
resources and raw aterials.  do 
not ind any articular art of this 
country deeloing, ut tlere should 
e deelo ent in a roer anner 
so that one art of the country is not 
deried of its legiti ate de ands.  
want to know fro the hon. Minister 
what has ha ened to the owrah
ta Railway. t is not a atter 

only for the Railway Minister to deal 
with. hat has ha ened to the 
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Prune Ministers sole n roise to 
the eole of est engal that for 
four years you cannot een think of 
starting of owrah- ta.  Railway 
Proect, the asence of which is seri
ously affecting the daily life of hun
dred and thousands, of eole of that 
area  Now the eole of est en
gal can legiti ately say that it was 
nothing ut a hoa and an election 
gi ick

hat has ha ened to the  under
ground Railway Proect  alcutta 
hat has ha ened to oogly ridge 
Proiec   This has ecoe a atter 
of standing oke now  hat has ha
ened to the aldia Petro-heicl 
Proect t a ears now to hae een 
sheled

hateer  nation-uilding  roects 
are intended to e started in est 
engal or  the astern Region, for 
which sole n roises hae een 
ade y no less a erson than the 
Prune Minister ust efore the election, 
hae only re ained roosals on 
aer  The ential oernent can
not find funds for these essential ro
ects or want of which the State of 
est engal and een the ity of 
alcutta are feeling the inch   say 
the oernent owes an elanation 
to the eole ot est engal and the 
eole of the astern Region to tell 
the what has ha ened with regard 
to this

nflation is still raging and with 75 
er cent erosion ui the alue of the 
ruee and the striding increase  the 
case of all essential co odities an 
acute crisis is eing faced y the co
on eole of this country, and the 
result of the wonderful econoic o
licy of tus oernent is that while 
the costs and e enses of an ordinary 
an aintaining an oidinary stan
dard of liing are increasing eeryday 
y leas and ounds, hi real inco e 
is going down and down

The o ulsory Deosit Schee, 
which was initiated and i row eing 
i leented against the wage-earners 
in this country and the oernent 
serants, has eco e alost the last 
straw on the caels ack, that as why 
today all the entral oernent e
loyees in this country are rotesting 
against it and a rotest eeting  is 
eing held in the caital today

ith regard to agricultural roduc
tion,  will ake only one su ission 
ou hae all along een indulging  
tall talks which you hae not een ale 
to carry out  Merely  giing  soe 
facilities to landless laour and culti
ators will not sole the role 
nless you carry out radical land re
for which you hae een only ro
ising during the last 27 years ut 
hae neer i leented, you cannot 
achiee real increase  agricultural 
roduction

n this country, unless you can 
carry the eole with ou all these 
halting roosals and roises  will 
not achiee any urose  The ciil 
lierties of the eole hae een taken 
away ou hae not een ale to re
oe oerty ut you hae taken 
away the fundaental and ini u 
rights of the eole y continuing the 
eergency Noody knows when it 
will end hen a s uggler is arrest
ed, he will ie ain under reentie 
detention for a ai u enod of 
one year ut you are detaining your 
olitical o onents students and tea
chers indefinitely under MS  the 
nae of e ergency  The udget can
not e diorced fio the eole ny 
econoic olicy without the eoles 
articiation is eaningless   a eal 
to the Minister to announce that  at 
least those who are detained under 
MS will not e detained indefinite
ly  The eergency should e with
drawn forthwith

T  MNST R F STT N T  
MNSTR F  FN N   (S R 
PR N  M R M R ) 
Sir, at the outset, let e e ress y 
thanks to all hon Me ers for giing
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an o ortunity to fetfce art in the 
general discussion on the udget. 
Perhas for the first ti e  hae had 
the o ortunity of listening to all the 
hon. e ers who articiated in the 
discussion and ade their contriu
tions. t is natural that the udget 
docu ents hae een iewed fro the 
arious olitical angularities and cer
tain things hae een attriuted to it 
which do not eist in reality.

ndoutedly, the udget is an i
ortant fiscal docuent with reference 
to the articular year concerned  t 
the sae tie it deicts the icture 
n the financial arena and reflects the 
resolution of the nation in what way 
we can take care of that situation  n 
that contet 1 hoe y and large hon. 
Me ers will a reciate that in one 
of the ost difficult situations in which 
the Finance Minister had to resent 
the udget to this ouse, erhas no 
etter alternatie would hae een 
ossile   would not go into the de
tails of arious asects which hae 
een ointed y  hon  Me ers  
would ust dwell on soe of the oints 
which hae een entioned,  arti
cularly in relation to the deartents 
where  a assisting y senior Min
ister

Mr. Sathe rightly said, one of the 
effectie instruents through which 
we can reent econoic distortions 
in this country is to ake a serious 
effort to unearth lack oney and lug 
ta easion  There is no dout that 
this is an area where we should e
hasie, ut our concentration,  not 
only to lug the looholes and to un
earth the accu ulated lack oney on 
the one hand ut, on the other hand, 
to take easures whirh can reent 
the generation of lack oney.

Fro the udget docuent and fro 
the seech of the hon Finance Min
ister you would a reciate that, in 
site of arious difficulties, there has 
een uoyancy in the ta realisation 
this year.  This would e confired 
y the figures which hae een in
dicated in the docuents. So far as 
custos duties are concerned, while we

8076 S-0
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esti ated in the udget of 197-75 that 
the realisation would e of the order of 
s. 939 crores, in the reised esti ates 
it is e ected that it would e of the 
order of Rs, 1,800 crores The inco e- 
ta and other direct taes hae also 
gone u fro Rs.  1,370 crores to 
Rs. 1,60 crores  This has. een ossi
le y strealining the ta achin
ery, articularly the ction Plan which 
has een ut into oeration this year.

efore coing to the asects of 
s uggling and arious other econo
ic dffences which are taking lace 
in this country,  would like to oint 
out that in this articular year it has 
een ossile for the ncoe-ta De
artent to increase its raids and 
searches to 1 77 uto 31st Dece er 
197, while the total nu er of raids 
and searches  the corresonding 
euod last year was 58  The total 
assets seied last year was Rs 0 
crores  This year it has een increas
ed to Rs 1 87 crores This is the 
figure uto 31st anuary. f  add the 
figure of the aiur raids, erhas a 
few ore crores would e added. y 
using the sae set of eole and y 
utting the in larger areas of oe
ration and y ringing soe sort of 
otiation, it has een ossile to in
crease the nu er of raids and sear 
ches anifold to realise ore reenue.

ne of the ery old co laints 
aout the inco e-ta deartent is 
the endency of  large nu er of 
cases.  The   endency is not entirely
due to the fault of the inco e-ta
officers  Soties the courts take a 
long ti e to disose of a eals  f  
ay e eritted to say so, soe law
yer friends like Shri So nath hat- 
teree take   the   o ortunity of the
ench and the ar to delay the dis
osal ..

S R S MNT  TT R  
Sir, on a oint of order  s it the 
contention of the hon  Minister of 
State for Finance that whateer is 
done y the oernent is according 
to the laws of this country  f he 
says so, that is a different thing. 
Then,  let hi aolish  the courts.
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Shri So nath hatteiee

Should the laws e uheld or not 
No court is in the ocket of a lawyer. 
ou ought to re e er that.

S R PR N  M R M - 
R   re e er it ery uch e

cause  a not a lawyer.

S R S MNT TT R   
ay tell you that  eel it a great ri
ilege and honour to rotect the 
ordinary eole against the onslaughts 
of the oernent.

S R PR N  M R M - 
R  My only contention is that the 
endency of inco e-ta cases is not 
ainly due to the fault of the officers. 
ecause, when 1,366 cases were end
ing efore a court, the total nu er of 
disosals in that articular year was 
only thirteen. That is y whole con
tention.

oing to the total nu er of ass
essents and disosals, in 197 it has 
een ossile for this Deartent to 
take care of 26,75,678 cases whereas in 
the corresonding eriod of last year 
it was of the order of 21,37,220 cases.

hat  want to e hasise is, as 
it has een suggested y Mr asant 
Sathe, that the ta achinery should 
e strealined, that it should e 
ade ore effectie, that it  should 
take ore care to ake the assess
ents uickly to realise the tae e
editiously, that it should do away 
ith the endency and that it should 
lug the looholes which generate 
lack oney, that all this is eing 
taken care of and ore and ore 
e hasis will e laid in this articular 
area and, articularly, the schee 
which has een enunciated y the 
oard of Direct Taes will take ore 
care in this articular area.

Secondly,  would like to oint out 
that another area of  generation of 
lack oney is s uggling. n any 
occasions, on the floor of this ouse 
and on the floor of the other ouse,
t has een ointed out as to what 
gtes the oern ent hae taken to 
reent s uggling. hen the MS 
as aended and the rdinance was

19, 1875   . rio   ftfe
a . thn.

rought on 17th Sete er,  197 and. 
later on, when it was translated tato 
an ct which was ut into oeration 
fro 19th Dece er,  197, a larg
nu er of ersons hae een arrests 
ed. Mr. So nath hatteree was 
leading for the risoners unde 
MS.  hoe, he is not leading for 
the s ugglers.  Though when  the 
ill was assed, his arty  o osed 
the ill, i do not understand how we 
can take cffetie action against s ug, 
glers if they are not treated -etra
ordinarily.

t has een ointed out any ft 
tie on the floor of the ouse that it 
is not easy to ring this tye of s ug
glers to ook undfer the eisting or
dinary laws of  the country. They 
are creating  an etraordinary situa
tion y which the deelo ental 
efforts of the country are eing eaten 
away and  there is a distortion  of 
econo y  taking lace  to a consi
derale etent and, to eet that e
traordinary situation, certain etra
ordinary  easures  are  necessary. 
That is why  MS was  aended. 
That is why the ct was assed on 
the floor of the ouse. nfortunate
ly, the arty to which the hon. Me
er elongs o osed that ill.  n 
i ression is eing created ...

S R S MNT TT R  
 would like the hon Minister to tell 
us how he ustifies the MS detenus 
to re ain in ail  indefinitely. et 
hi e lain that to us. hat is the 
rationale ehind it ou say that the 
s ugglers are holding the country to 
ranso. ill they re ain for years, 
indefinitely,  ail unless you choose 
to re oe ergency and DR  s 
there any rationale ehind it

S R PR N  M R M - 
R   n i ression is  eing 

created that after soe tie, erhasr, 
the efforts of the oern ent against 
s uggling oerations are slackening. 
hat  would like to  e hasie is 
that the efforts are not eing slac
kened.  Rather, they are eing tigh
tened u. So e of the figures which
 hae in y ossession will clearly
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indicate that arious stes that i e 
een taken to take care of anti-s ug- 
gling actiities hae gien results. t 
would indicate that the oern ent 
s serious and they wou try to see 
that s uggling actiities are cured 
to a considerale etent.

ere,  would like to disel cne 
i ression that has een created The 
oernent has neer claied that 
s uggling actiities would e sto ed 
totally  do not know, in any art of 
the country where s uggling actiities 
are going on, they could e ut to 
negation in asolute ters The whole 
uestion is whether we can control 
s uggling actiities, whether we can 
cru the, whether we can sto the 
ugly dislay of s uggled  goods, 
whether we can allow the to go 
aout freely. f you look fro that 
angle,  say, it has een ossile for 
the oernent to ut a cur on 
s uggling actiities.

hen the MS was ut into oera
tion, uto 19th Dece er, 197, deten
tion orders  resect of t380 ersons
were issued hen the new ct cae 
to eistence,  actually r20 ersons
were ehind the ars Fro 19th
Dece er. 197 to 9th March, 1975, 
090 detention orders hae oeen issued. 
Though soe of the eole hae not 
een arrested all the State oern
ents in cooeration with other officers 
and arious local authorities  hae 
taken care to ut these eole under 
detention

S R NDR T PT  (liur) 
hy were the warrants against  Mr 
Singhania withdiawn

S R PR N  M R M - 
R    will elain that  t is 

not a fact which these detention figures 
indicate that oernent has slacken
ed the anti-s uggling actiity.

Secondly, as we hae said any 
ties on the floor of this ouse, the 
nu er of raids are yielding less and 
less uantu of goods  f we look at 
the figure of the nu er of raids which 
took lace in the onths of Sete

er, ctoer and Noe er 1973, we 
will find that it was of the order of
2.200 and  the corresonding onths 
of 197, it is of the order of 3,000  The 
nu er of raids hae increased fro
2.200 to 3,000, ut the uantu of 
the goods seied has co e down fro
2 R crores to 1 08 crores  These are 
the figures which indicate that s ug
gling is taking lace to soe etent, 
ut its diension and scoe hns een 
liited  consideraly ecausc  the 
nu er of seiurcs and raids has in
creased  and  a large  nu er  of 
eisons are ehind the ar

There is a third indication e hae 
otained reorts  fro  the  arious 
anks oerating in different arts of 
the world, articularly in areas like 
ong ong, Duoi,  Singaore  and 
others, where the s ugglers used to 
get oney fro the ndians liing n 
those areas and used to transfer that 
oney here, which is known as un
authorised reittance  n that  wry 
they used to get  foreign  echange 
The figures which we hae clearly in
dicate that, recent onths, the nor al 
reittances, through  legal channels, 
hae increased consideraly  This is 
also an indication that the s uggling 
actiities  those aieas hae een 
reduced consideraly

s we hae said any ties on the 
floor of this ouse, the reorts which 
we are getting fro the areas where 
usually these things ha en, ong 
ong, Duoi, etc, indicate that there 
distress sale is taking lace, soeties 
these eole are taking risks also in 
their deseration,  they  are  taking 
risks, goods are sold at rock otto 
rices they are taking risks so that 
they can net soe rofit out of it. 
This is the reason why soeties 
soe s uggled goods are isile  in 
different arts of the country, arti
cularly    i ortant  etroolitan 
cities

 hae already entioned that, 
while aking oserations on  the 
udget certain hon  e ers took 
the o ortunity to ake wild alle
gations.  would like to coe to two
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allegations ade y Shri Piloo Mody.
 wish he had een resent here. 
hile aking his oserations yester
day he has said that one Mr. Ra- 
chandra rishnachandra is a saree 
erchant and incoe-ta raids took 
lace in his reises  and residence. 
s er Mr. Piloo Mody, 50,000 dollars 
were seied and Rs. 22 lakhs were 
seied fro his reises, ut later on 
the oney was released at the nter
ention of Dr. Shankar Dayal Shara, 
the then ongress President, ecause 
these were the goods of the ongress 
Party   would iike to tell hi cate
gorically that the charges ade are 
asolutely aseless and there is not 
een an iota of truth in it. The fact 
which  hae with e is this there is 
one saree erchant y nae Mr. 
Raachandra rishnachandra and his 
houses and reises were raided and 
searched y  the incoe-ta authori
ties it was found that cash, not Rs. 22 
lakhs as suggested y Mr. Piloo Mody, 
ut Rs. 11,93,976 were seied soe 
foreign currencies, not 50,000 ut 
2,80 dollars and ounds, taken to
gether. were seied fro the usness 
reises and houses of Mr. Raa
chandra  rishnachandra.  ut  the 
other art of his allegation is asolute
ly aseless. No oney was returned 
ecet aout Rs. 0,000.  ut of Rs.
11,93,976, only Rs. 0,250 were released 
ecause they could satisfy on the 
source of that oney and it has een 
done as er the rules, under section 
132(5), of the ncoe-ta ct. ithin 
90 days officers are to arrie at a deci
sion and if the arty can satisfy y 
docuentary eidences that this is the 
legal source of oney, there is no oint 
in retaining that oney. ut the rest 
f the oney, ore than Rs. 11 lakhs, 
hae een retained y the ncoe-ta 
authorities ecause they are going to 
ut ta, of the order of Rs. 31 lakhs 
or so. nd that etra ta will e 
realised out of the oney which has 
een seied.

Secondly, he has no relation with 
the ongress.  hae ascertained it 
fro the then  ongress  President 
Dr. Shankar Dayal Shar a, that there

is no relation with the ongwws and 
noody in the ongress organiation 
did eer say anything us he clai  
ed, to the Finance Minister that the 
oney ket n the fold of saris n the 
locker of Shri iu Patnaik elonged 
to the  D.   Noody fro the 
ongress de anded that  this oney 
or these goods elonged to the ong
ress Party.

Secondly, another wild allegation is 
eing ade nowadays and not only 
on the floor of the ouse, ut soe
ties we find ress reorts also, aout 
the Shri harat ari Singhania.  
would like to elain the facts of the 
case.  t is a fact that when MS 
was under oeration, a detention order 
was issued against hi. The allega
tions were aout iolation of foreign 
echange regulations, ut, suseuent
ly, as  had entioned earlier in y 
stateent, all the cases were reiew
ed you know the  MS laosed on 
19th Dece er, 197....

S R DN N  TT R  
(Sera ore) efore he was arrested

S R PR N  M R M Rr 
 Please listen to e. ou will 

not e satisfied  olitically  know, 
ut you should e satisfied with 
regard to the facts.

n 19th Dece er 197 the MS 
lased and the new ct cae  into 
force and the eole against who the 
detention orders were issued under the 
MS were reiewed and it was found 
that already a case under the Foreign 
change Regulations  ct has een 
instituted against  Shri harat ari 
Singhania in une 197. Now, it has 
een ointed out any a tie on the 
floor of the ouse, that against eole 
who could e rought to ook, who 
could e enalised and who could e 
rosecuted in the  oen court under 
the eisting econoic law, MS 
would not e alied to the ...

S R NDR T PT hy wai 
the warrant issued



Rtt P N  MR M R- 
 t is not an indiidual case ut 

f 680   detention orders which
were issued  under MS- all these 
were reied 520 eole  we e ut 
nto rison under the new  ct ind 
Mr, Singha as case was not one of 
the t is not an isolated case, it is 
not a   case or that Mr Snghai
was treated secially These are soe 
otter cases on which the oernent 
took ts decision  and it is on this 
oint that  when soeody could e 
rought to ook under  the eisting 
laws of the country and also show- 
oause notice has een issued to hi  
une 197  under the Foreign 
change Regulations ct it was found 
that alication of the new ct would 
not  necessary  t is asolutely 
aseless to say that one hief Minister 
or two hief Ministers are sharing 
Rs 1 crore fro hi t is asolutely 
aseless to say that half i doen 
Ministers  are  going to the Prie 
Minister to conince her that he is not 
su orting Mr P  The other day 
Mr Piloo Mody ade an allegation to 
this effect on the floor of the ouse, 
This is the osition

S R NDR T PT   That
art f the allegation ay not e 
correct  ut what  want to  know 
is was not the warrant issued on the 
asis of the rie facie eidence that 
he was inoled in a ig foreign e
change racket of under-inoicing7

S R PR N  MR  M - 
R    hae already  relied to 
that oint

S R DNN TT R  
e is the hairan of the ndian 
ute Mills ssociation

S R S MNT  TTR  
ow long did the warrant  reain 
hen was it cancelled

S R PR N   MR  M - 
R  680 detention orders were 

issued under the MS and when 
MS lased and the new ct cae 
into force on the 19th Dece er, all 
tlMN caaes ware reiewed to ss whe-
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ther these eole could e ut under 
detention or whether they could  e 
taken care of under other laws

S R  NDR T PT   as
it not known earlier

S R  PR N   MR M  
R   idently  it was  not 

known  t has een assured on tMfc 
floor of the ouse that if  soe
eole

S R  S MN1  TTR  
ow long was the warrant outtanc 
g

S R  PR N   MR  M -
R   nder the eisting law, 

he would not e ut under detention 
t has een ointed out that  only 
those ersons who could not  e
rought to ook  who could not e 
rosecuted  the court or who could 
not e enalised under 1he eiting 
laws  they and they only would e 
rought under MS

s the hon Me ers hae suggest
ed  this also would e an electie 
instruent to unearth lack  oney, 
that is  the roerties createi  the 
assets of these s ugglers

n earlier occasions also it has een 
suggested y y senior colleague Shri 
Suraaa that soe serious stes 
hae already een taken to identify 
this roerty   co ittee is consti
tuted with high officers to look into 
the legal i lications of all these 
things and we arc e ecting their re
co endations  s soon as we get 
that we will consider what suitale 
legislation should  e ade  out 
identifying the roerties, that is not 
so easy  n case of soe of the 
s ugglers arrested like au Mast an, 
Patel  hiakia  etc  assessent has 
already een initiated y the ncoe- 
ta fficers soe of the are already 
under the incoe-ta rolls. n i or
tant ciTcles a cell has een created 
and intelligence is eing collacted in 
what way we can unearth enai ro
erty transferred y s ugglers out of 
assets created y s uggling actiities
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etc  n site of so any hindrances 
and handicas and constraints our 
eole are do g such ecellent work 
and this should e a reciated  t is 
not the intention of the oernent 
to slacken  anti-s uggling actiities, 
References were ade to aw o
issions  reco endation in regard 
to trial syste for econoic offences 
That too is under the consideration of 
the oernent   hoe it will te 
ossile to indicate in the near future 
y what tie that tye of legislation 
can e rought efore the honouiale 
ouse

  would not like to take ore tie 
of the ouse  hae tried to deal with 
the oints which were raised in con
nection with the  articular  deart
ents which  a looking after and 
-where  a assisting y senior colle
ague  hae tned to coer those oints

S R NDR  T   PT  re
eole fro who unaccounted oney 
is seied or against who inestiga
tions are ending eritted y your 
deartent to e elected as dnectors 
of co anies

S R PR N   M R  M -
R   t is a atter of law,  

cannot say offhand,

S R S MNT  TTFR
t relates to his Deartent Sir The
ncoe-ta officers are doing ecellent 
work  ery trying  circustances 
ut the Minister knows that a great 
inustice his een done to o large 
section of 11 s a nu er of who are 
deoted  ill he gie assurance that 
the cases of these officers ull e 
sy athetically considered and that 
they will e restored to their ositions 
for the ery ecellent work that they 
are doing7

S R  PR N   M R  M - 
R    can say that their cases 

will e treated with sy athy,  a 
glad that the hon Me er a reciates 
the efforts that they are aking

ft, aflt
en. Di.

S R 1N R T tPT  They 
should e rewarded.

S R  PR N   M R M R 
R -  es, soe of the a 

already rewarded also.
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S R D. D. 0 S  ( aira) The 
udget has teen resented   would 
say it is tae o ectie of oern ent 
to i roe arious sectors entioned 
in it y arious neasures wiucfl the 
Finance Minuter liag enunciated he 
criteria y wuch the  erfor enoe 
will o udged ili e the way in 
which we aie ale to control inil.ton 
sole une loyent and achiee the 
rate of growth lanned for   ust 
congretulatc the Finance Minister on 
utting ar end to galloing inflation 
and stailising rices,  the  further 
easuies ho ha enunciated  would 
stailise ritis fuither.

ere a few atters reuire o e 
couected   a uite sure the Fin
ance Mistei .8 aware of  anous- 
stlectie elaations that he has to oo 
to nciedsc ioduction  and saings 
n tic une loyent front,  would 
once again suggest that we ay hae 
austnai training institutes  ery 
arge iu er whch  would  leacir 
eole artisan killc and handicrafts 
as that is roe, ly the only way y 
which we would e ale to roide 
e loyent  The tools reuired for 
a erson for handicrafts or as artisan 
would not eceed  alue Rs 200 
The large une loyed force that we 
are calling landless, laour was really 
engaged in illage and cottage indus
tries  n the old days, the cooking 
or ost of the eole was done n 
eartheu ots  e used to get ound 
eu- rice nd wheat y what we call 
olas in uarati  Now  with the 
etal wares, rice ills, etc na ng 
lelaced the, there is une loyent. 
The sae is the case with, eole 
who used to ake loughs, ullock 
carts etc  ll these eole are un
e loyed  of us know that unless 
and until technology and artisan skl 
is, i arted to the rural une loyed, 
the role cannot e soled ecause 
we hae ery liited land at our dfl- 
osal e should hoe roided suffi
cient funds  t is uto the hoa Fin
ance M ser to adust the outlay  
such a anrer that the artisan ikill 
is i arted o the landless eole.
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ur whole role it one of roer 
utilisation of our NP  Nearly Fifty 
er cent of our  national inco e is 
taken d the iccal authorities,  the 
State and the entral oernents. 
So ehow or the cthei this aount of 
outlay is ncreasing into unroduct
ie sectors   suggest that the Fin
ance Minister should control goern
ental e enditure of an unroduct
ie nature  e know  the courage 
with which he is fighting inflation, the 
sae courage is necessary to  fight 
eer increasing ill on oern ent 
e loyees, fro Rs 700  crores to 
Rs 100 or 1500 ciores it had gone, 
ard ractically ery liited retirns 
are coing in teis of tangile nseta 
Therefore, oernent should  take 
stes to reduce goernental unro
ductie e enditure

 ust again congratulate the hen 
F ance Minister for the e hasis he 
has laid on agriculture   rrigation 
lays a ri ary role and a large nu
er of ioects rre held u for want 
of decision on inter-state water dis
utes  ffcts nude y the gricul
ture Minister had started yielding re
sults and ore action would ring 
greater results  large sus of oney 
which we are sending for the ur
chase of foodgroins and other agricul
tural roducts could e utilised  for 
enriching the country  f only  we 
succeed in utilising eery single dro 
of water th it falls in our country or 
flows in our riers our role would 
e soled   way ust e found so 
that these atters could e resoled 
satisfactorily  national interest

e hae a srous role in res
ect of cottcn  The  cotton growers 
are not asking for ore than their 
daily wage which is aid to any in
dustrial worker  griculturists cons
titute a sustantial art of our ou
lation ut they are the least attended 
eole, that is their feeling  Rightly 
or wrongly this feeling has deeloed 
and this atter has to e straighten
ed u. The organised laour, what

Mao Te-Tung  ceiis  ouegaaifa 
distort the econo y in such a anner 
that unfortunately the  far ers 
not ale tu realise een a.  or ft 
as their daily wage  They do work 
iii sun and ra and other  aderse 
weather conditions The whole faily 
the far er his wife and his children, 
wwk on the fa , if he does not re
coer a reasonale return t is diffi
cult for hi to do his net sowing, 
and kee u the cycle of agricultural 
roduction  This is an  i oitont 
atter and it is not  restricted  to 
cottcn

Take for instance  sugarcane  or 
wheat   do not know whether or 
griculture Price  o ission  is 
knowledgeale  2here is wide dis
arity etween its costing and  the 
costing done y the Puna nier
sity at  udana  t is like archair 
ccoonistg ersus. a realist who con
ducts a sa le uney on the field of 
fie or si rich and leading udhiana 
tillages The saole surey concludes 
that there is no far er  who earns 
ore than Rs 20 000 er year  n 
other words our falacious  thinking 
aout the rich far eis or the ediu 
oi een the roor  far er  has to 
charge  f should not go y illu
sions  re again  reuest the hon 
Finance Minister to gie the neces
sary ertdit toi the urchase of cotton 
to otton ororation and ooera
ties if he feels iing credit facili
ties to the ills and other  o lies 
ight e dierted  hat har will 
e there They are roducing uie 
thar Rs i00 crores worth of cotton 
Te credit facility to  is s 10 
crores The otton  ororation of 
ndia is under the o erce Minis
try whose interest co es n conflict 
Rs 10 crores to  is not  een 
sufficient tc eet one er cent of our 
total roduction  t least  Rs 100 
crores credit facility should e gien 
fur the urchase cf cotton

gain, with regard to  cane,  we 
ust re e er that sugar grows in 
te fars, not in the nulla.  t 9 
want ore sugar to e roduced, tfet
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rice ftttfd to urower should e re- 
ttiuneratie.  Today Rs. 1 are P
l . P. fou can gie Rs. 3 ore 
er uintal. gain, the recoery rate 
are decided y the ills theseles 
they gie their figures, according to 
tueir interest. The cane grower iinds 
the disarity etween the north arid 
.south so great.  n the north it is 
8.5 whereas in the south it is uto
1.  They start douting whether it 
s right or wrong.  also reuest the 
hon. Finance MSrster to take siso- 
.nal interest and see that the  Mills 
dets to cane-grow era are  aid oft 
-early.

Regarding wheat, we do not want 
tc say Rs. 120. The Puna nier
sity at udhiana an worked out the 
cost and it as that according to the 
reak u of the figures that it has it 
is esti ated to cost Rs. 135 or 10. 
e do not want Rs. 135 or 10 ut 
gie at least Rs. 125 er uintal. e 
do not say- fie the salary that you 
are giing to the tetile laourer or 
any other laourer  the engineering 
industry.  fcTou ust gie  wheat- 
grower at least according to the oor
est standard for laour. n that case 
you will find tl at the cost of crow
ing would not e less than Rs. 125. 
This year we are aout to go to elec
tions. f ycu gie the far er a deal 
like this, we can i agine the unfortu
nate t onseuonces.   will not e 
ale to deal with ower due to lack 
of ti e t is a serious atter and 
 will only say that we hae take 
aout lan ower toiget eery tie, 
and we hae failed to achiee eery 
tie.

MR. RM N ou can take it 
u at the ti e of de ands for grinta. 
ou ay now conclude.

S R D. D. DS  n regard to 
nestent and saings, the Finance 
Minister has done a good o.  e 
has taken great care to increase sa
ings and reie the caital arket 
ana lor doing those things, he cie- 
fres our congratulations.

MR. RM N Dr. Rao.   i 
ay also kee the constraints of ti e 
that we hae at our disosal

DR . . R. R D R  R  
(elary hat is the ti et

MR. RM N  Ten inutes,
nor ally. ut  shall etend it y a 
few inutes.  1 do not know how 
long it will e cssile,

DR. . . R. R D R  R  
 seak arely if you cannot gie e 
enough tie,  would rather  no 
seak.   hae got other foru g to 
e ress y iews and  do not want 
to do nustice to the suect.  think 
the Minister of Parliaentary ffairs 
si ould show so e consideration  to 
Me er who do not seak freuent
ly

T  MNST R F R S ND 
SN ND P R M NT R 

FF RS (S R  R  R M- 
)- These are the general guide

lines, ou carry on.

DR   R R D R  R
 hae one ci two  difficulties in 
understanding the udget  which 1 
should like to lace efore the Minis
ter.  har caiulully read his udget 
seech and the acco anying docu
ents   do not uite  understand 
what is the etra udgetary resources 
which was used in 197-75 for the 
an outlay. he figures gien do not 
indicate the eact difference etween 
the reious lans outlay and io- 
osed outlay for 1975-76,  Secondly, 
the Minister said that the deficit for
197-75 hg Rs. 625 crores. t the 
sae tie, he said, e cannot consi
der it really as Rs 625 crores ecause 
we hae i orted stocks of food and 
fertilisers worth Rs. 330 crores  for 
which ayent has  already een 
ade, which will e recoered  re
sue during 1973-76.   Does  this 
Rs. 330 crores reresent a not addition 
to the alue of the stocks in the re
ious yeir There ust hae een 
soe stock in 19737 when you clos
ed the udget. f so, s the inister 
taking credif for this a ount in his
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calculations of the udget fen 19 5- 
76

The Finance Minister has had  a 
ost difficult co  s you 1110. we 
hae eet ust trying to  co e to 
ters with the challenge of inflation 
in thig rountry. f you look .it the 
reused udget esti ates of the cur
rent year as co ared to the udget 
esti ates, you would see that  the 
ulk of the increased e enditure has 
een on non-roductie  ites  like 
etia ayent of D ., food susidies 
or fertilisers.  The increase in  the 
lan outlay was only if the older of 
Rs. 70 or 80 crores  e raised re
sources k the tune of Rs. 700 crorcs 
ut the k of it was not aailale 
for uroses of growth. e had to 
tahe lesort to  large  nu er of 
anti-inflationary easures which tfre 
ouse knows fully well. There has 
een goe cecline in rices.    
glad the conoic Surey does not 
take an oer-otiistic and co la
cent iew ut adits that we hae 
not yt conuered the challenge  of 
infation.  This is a atter which  
Shrukl like to stress ery  uch. 
Fro reading th discussions which 
hae taken lace in the ouse,  y 
hu le oinion is that not enough 
attention ee  to hae een aid to 
the fact that inflation is still with us. 
e are e ecting r. good rai cro, 
ut we do not know what the khnrif 
is going t e  e do not know how 
uch of the rocure ent target fro 
the coing ral cro is going to e 
realised and at what rice.  t is 
ery i ortant to  underline  this 
fart  hoe the Finance Minister will 
do so in hi rely that we are still 
in an era of inflation  There is eery 
ossiility that in 197-70 rices will 
continue to nse. e hoe they ay 
not rise at the sae rate a in the 
reious two years, ut  a retty 
certain rices will continue to  tine 
and the onetary and fiscal easures 
you hae taken last year need to e 
continued with een greater  igour 
during the current year. therwise, 
wf lfad ourseles in the unfortu-
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nate osition of adding to inflation in 
the nae of eeting  the , arious 
de ands, which are ery tagitt af 
de ands

T  MNST R  F FN N  
(S R  S  M N M) Perhas 
 y  last y e a r  lie eans the current 
year and y currert year the neatt
year.

DR . . R. R D R  R  
es. Perhas  a causing soe con 
fusion ecause of y hraseology.

This lr a uestion on which  would 
like as an econoist to lace  the 
greatest e hasis, though it is a eiy 
unoular decision to take, ecause 
there s ustice lor sectional de ands 
when you take the indiidually, ut 
when you take the econo y as a 
whole, with the osition in which we 
find ourseles haing had to rely on 5 
illion tonnes of i orts last year 
and haing to rely on soe easure 
ol i orts during the current year 
aso, not knowing what is going to 
ha en to the Sharif cro and  not 
knowing how uch we will rocure 
in the rai cro, we should definitely 
accet the osition that we are still 
 a ery dangerous inflationary osi
tion  The inflation has een, so to 
seak, su ressed for the tie eing, 
ut there is ery danger of its co
ing u again  Therefore, one road 
and i ortant asect of the udget
ary olicy  during the current year 
has ti r to contain the forces  of 
inflation, to reent any ig rise in 
rices during 1975-76.  f y any 
chance, due to istakes, we find that 
the rice rise ty aout 20 or 25 er 
cent during 1975-76,  can assure the 
Finance Minister that the kind  of 
situation in which we find ourseles 
at the end of the udget year would 
e actually ery difficult to tackle.

n this connection,  would also like 
to oint out that the udget akes 
no roision lor enhanced  deatnenr 
allowance. The udget say that we 
are going to hae discussion with 
oern ent e loyees sod so on. T 
do not know what is going to fee
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the outco e of thse discussions. 
Then, in the udget year 1976-77,  
tink the i ounded inco es of 
17-75 will teco e due for ay ent, 
caus. they hae een i oc1aded 
f,1r a ericd of two years. t se- s 
tu e that it is high ti e that we 
tale a long ter iew in regard to 
these inreases, s long as we re 
faced with the challenge of inlation. 
nd  wouit like to suggest that, 1.
stead of i o.1d t these additional 
inc,,es, which ay eco e due for 
ayent in two or three years, it 
1y e etter to hae the ut into 
the roilent fund of the ersons 
oncerned, o that, while they will 
nt ufer and they will not lose 
trest either, there will e no i e
date de and on oern ent for the 
r.ur of these funds, efore they are 
ale to get full control oer the in
latnary situation. 

T,1en,  wo11l like to say so ething 
at10ut lack oney which is also 1y
ing a ery ilortant art i c . cat
ing the inflationary situation.  think 
P, orrn ent ha done so ething 
o teal with the su ect. The ids 
tey hae carried out oth on s ug
giers as well as on inco e-ta ea
r,s ay not e htndred er ce3t
t any rate,  c10 not know who are 
tr,e erwrs wh should e foaded
ut, certainly, they hae created a 
good i ression, and  a sure they 
h e resulted in a certain a ount of 
fear eing ut into the hearts of the 
lack oney crea1 ors through s ug
gling a1d ta easion. 

ut,  want to draw the attention 
the Finance Minister to one other 

asect of lack oney, on which  
n afraid the c.ion taken so far has 
heen i,ractically negligile.   a 
rlferrin to the s.les of houses iPd 
sites where there is a tre endous 
a10u,t of rncler-aluation and wh-e 
a great deal of lack oney asses 
h, ds. where a great deal of cash 
ay ents iiac to e ade. t y 
insta1ce, the oern ent of ny State 
01rried out a sa le surey il the 
year 1973-7 of all the houses and 

it.cs in the city ,f angalore. They 
tonk a sa le and they also got the 
registered alue cf the sales of the 
sa le sites ,nd houses. The sa  
ling was done on a scientic asis. 
T-ley also got the eti ated alue, on 
the asis )f regular alu,tion of 
linth area, c,.l truction costs and so 
on ket y the F D s a atter ot 
fact, there were aout 13,000 and odd 
transactions and they took aout one 
th sand sa les. They found that 
whiie the registered alue of the 
sa le surey uildings was Rs. 195 
lakhs. the esti ated alue of the sa e 
sites and uildings was no less than 
Tis. 3e lakhs. The diference et
ween the registerPd alue and the 
esti ated alue on a fairly reasona
le c,sis ha een of the order of 
ore nn 10.i er cent of the regi-
t0reci alue. 

n ang0lrre alone, the esti ate 
i that during the year 1973-7, there 
ust hae een cu,h lows in ,e rd 
to sale Td r,urchase of houses  and 
sites whirl. hae not igured in the 
R.g1strar itate -nts to the tune of 
roaly so ething like Rs. 20 -rores. 
f you take that as a sa le for the 
county as  hole, there ust ge 
solething of the order of Rs. 300 to 
Rs 00 crorfs which ust e gcne
rat2d as lack oney in resect of 
uran hou.,e and 5te sale and urchase 
transactions 

So 2ti e ack, a3 you know, the 
nco e-ta legi5lation was aended. 
The nco e-ta authorities now get 
such returns of sale of houses. n 
fat, in rely to the uestion wh h 
 asked the other day, not in this 
ouse,  was -told that the Tnco e
t  authorities hae got 3 lakh such 
returns and wondered how to deal 
wth suc a large nu er of retun1s. 
The nco e-ti authorities hae the 
r,turns of the sale alues as regs
teed t is a si le uestion of 
Stting u a 11achinery for esti at g 
he real alue ,nd also of assing a 
legislation, if n.cessary, to see in what 
,T1ay we can recoer the ecess which
has een aid or gien in the course 
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of the last one or two years at least. 
t any rate,  think, tMa lack ar
ket oney in regard to real estate 
transactions reeds to e taken into 
consideratior with as uch serious
ness, as uch igoui, as uch drie, 
as the oernent a ears to hae 
done in the case of s ugglers and in 
the case of eaders of inco e-ta.

 also hoe that the oernent 
if taking action to root out false hol
ders to licences or uotas who are 
also creating lack oney y selling 
licences or uotas  the lack ar
ket .  think, action ig eing taken 
aast the  This will also rctut 
in soe 1 eduction of lack oney.  
hae n- dout that if lacy arket 
rtney is rrrtl rought  under 
control, it will hae a salutary effect 
on liaior ry rocess and  rise in 
r ces withcut haing t0 cut  down 
roductie e enditure on the an of 
the oernent.

Then,  coe to the uestion of 
e orts o hae to increase our 
e orts  s a atter of fact,  we 
hae een atting ourseles on the 
ack y saying that the e orts hae 
een increased at the rate of eout 
50 er cent in hc last two or three 
 trs.  The conoic Surey itself 
adits that the ircrease n e orts is 
largely due to rise in rices  s far 
as the increase in olue of e orts 
is concerned, it is only at the rate of 
 er cent.  e hae een talking 
aout haing the target of 7 cr 8 
er cent  e hae got to increase 
our e orts   k ow it is not easy to 
do it  t is ery eay to say it, not 
easy to do it.

 would like to ask the  Finance 
Minister and, through hi, the o
ernent as to what secial stes are 
cng taken to ta the arkets and 
the enorously increasing  current 
de ands of these oil countries which 
hae eco e ery rich in the course 
cf the last two or three years  Do 
you hae a oedal organisation as

any secial surey een done ae 
you relaed the  Resere ank of 
ndia restrictions and irritations on 
eole who want to go to thefte oon 
tries to find out what  ossiilities 
there are either in sales or estalish
ing usiness or defat soething else

t sees to e, with astronoical 
figures of 70 to 80 or een 90 illion 
dollars flowing to these eole ulk of 
who are in our neighourhood e
ceting ene2ula ost of the are 
in the Middle ast, one in frica and 
the other  siathe ossiilities are 
enorous.  would  like to know 
whether secial igorous stes are 
eing taken to roote e ort ar
kets in these countries  Fro the e
erience  hae had on y isit which 
 aid recently to ran at the inita
tion of their oernent  heard one 
thing fro any eole there, naely, 
that ndian, are losing the  arket 
ecause we do not fulfil our contracts, 
we do not fulfil the tie  schedules 
and all that  Soe achinery should 
e there to go into all that  hen 
we enter into contracts,  it ay e 
riate sector or ulic  sector.  t 
akes no difference ecause foreign 
echange is ulic foreign echange, 
soe achinery should e there to fol
low the u to see that ostacles are 
cleared, that difficulties are et with, 
and all facilities are gien so that our 
e ort co itents are et.

 strongly suggest  that if this  
roerly looked after, this will hel 
us sustantially to increase our e 
orts and also gie us long-ter ad
antages of other kinds  this area.

Then  would like to ask the Fin
ance Minister as to what we are doing 
to get loans fro the enorous etro
dollars that are coing to the arket,
s it the rate of interest that is holding 
us9 s it that we are not ale to 
talish contacts with these countries. 
hy is it that we are ainly relying 
on the orld ank and on a few its 
and cru s that are thrown to  y 
tho consortiu countries  and  the 
nited States which dangles a carrot
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which itself is ery s all and lean and 
hich ecoes s aller and leaner y 
the titrie you get to it. et. our e- 
uteentents of foreign  echange are 
iso large. hat are we doing to try 
ahd  get the etro-dollars an we 
.send out a secial ission not wit 
all fanfare and ulicity, can we not 
send eole to find out the loan os
siilities, to Ret all the releant data 
to see if we can get a slice out of the 
enorous new foreign echange that 
has ecoe aailale  the shae of 
etro-dollars

Then,  would like to say that this 
udget has atte ted to gie  soe 
filli to saings ut  hae a feeling 
that the atte t which has een ade 
ay not e sufficiently roductie.

tte t has also een ade to gie 
a filli to the riate sector  n fact, 
the resonsiility for increasing ro
duction to a considerale etent in the 
udget year, 1975-76, has een left to 
the riate sector ecause the incoe 
ta rates hae een left to  reain 
where  they were  when they wer 
rought down in the hoe that this 
will lead to reduction in easion of 
ta and gie ore incenties to ig 
entrereneurs. lso ta-holiday  has 
een etended and a nu er of other 
concessions hae een gien.  hooe 
these will e followed u  y  soe 
kind of an understanding, soe kind 
of a non irritation,  do not know how 
to descrie it these are olitical at
ters we all hae olitical atters we 
all hae olitical ostures we hae 
olitical slogan. and there are not 
any e ers of y Party who 
can afford to e free of olitical slo- 
gans as, fortunately or unfortunately.
 a in a  osition to e. aing 
gien these concessions, the Finance 
Minister ust als0 see to  it  that 
soething eerges fro those concea. 
sions, that the riate sector is ade 
to realise this.  find that they aw 
saying that they hae not got eery
thing,  They hae een gien uch 
ore than they would hae e ected, 
and haing get what they wanted, the 
riate see tor in this country has a 
ry  i ortant  resonsiility  for

seeing that roduction increases in 
the udget year.

 like the selectie a roach of the 
Finance Minister adoted in  rega 
to Plan outlay during the current year 
agriculture, energy and  transort 
are eing gien riorities. ut  find, 
going through the detailed  figures, 
that agriculture does not get the lions 
share  find that it is etroleu which 
gets the lions share, fhen coes coal, 
then lignite,  transort  and so on. 
griculture does get uch ore than 
what it get 111 the reised estiates, 
ut  do suggest that he ay elore 
the ossiility..

S R   S R M N M  ook
into the Slate udgets also.

DR. . . R R D R  R
 a talking of the entral udget,
 do not hae the State udgets.

S R   S R M N M   will 
gie the figures.

DR. . . R R D R  R  
e also know that the State udgets, 
in turn, deend not only on their own 
resources.  Many States hae  coe 
out with deficit udgets.  They de
end on entral assistance.

e are on the Fifth Plan, and there 
is no co arison etween the sie of 
the Fifth Plan which was roected 
and the aount of entral assistance 
which the States are receiing fro 
the entral oernent.  This year 
the ste-u oer the last year  is 
arginal. f the States are to e in
oled  food and agriculture, the 
entral assistance to the States in re
lation to ower roects, in relation 
to irrigation roects, ust e ste
ed u uch ore than has een the 
case so far.  would like to suggest to 
the Finance Minister to consider the 
ossiility, as has een done in the 
ast, of aking secial grants to the 
States which are in a osition to show 
i ediate results fro the oint of 
iew of increasing ower generation, 
fro the oint of iew of increasing 
irrigation, increasing food cros gie 
the the resonsiility for seeing that
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such and such increase in roduction 
takes lace and they will e reared 
to lay a roer role and see that a 
good art is ade aailale for ur
oses of entral stocks.

 do not think  want to say any
thing ore  t is no good criticising 
the oern ent ecause it does not 
aolish oerty, ecause it does not 
ring aout social ustice, it does not 
ring aout i leentation of all the 
o ecties which we, as a  ongress 
Party, hae laced in our anifesto.
 do not think -the Finance Minister 
ay not like what  saythat this is 
an ldoological udget T do not think 
that this udget has any ideological 
oertones. t is a ractical udget y 
a Finance Minister who has suddenly 
found hiself in a situation whore on 
the one hand he has to cut down e
enditure, hae credit sueee, re
ent e ansion of inony, not go in 
for too uch of deficit financing, not 
go in for e enditure for long-gesta- 
tion roects ecause of  inflationary 
effects he is also constantly threaten
ed y cost-ush  inflation  and the 
legiti ate de ands of workers and 
others for a co ensatory rise in their 
incoes to neutralise the  rise  in 
ric-s at the sae ti e  he  also 
knows, as is eident fro his seech 
and also fro the conoic Surey, 
that we cannot stand still, we ust 
hae deelo ent, we ust hae in
estent, we ust hae growth.  n 
such a terrile situation which consti
tuted a dile a  for thr  Finance 
Minister, he had no rlte atie ut 
to ut forward a udget that will at 
least kee the econo y stale  and 
going this year  There will e soe 
i roeent ut the i roeent is 
not going to e ore than arginal. 
ertainly no etraagant clais can 
e ade for this udget ecause any 
etraagant clai ade for this ud
get will i ediately e elied y ana
lysts and suseuent results.

aing said that,  congratulate the 
Finance Minister for haing faced a

ery difficult situation with  consi
derale aount of courage. 1 d 
know this udget is not going to hl 
hi. s far as telling the eole that 
we hae used this udget to i le
ent our election anifesto is con
cerned, we are not in a osition to do 
so ecause the circustances are e 
yond our control.

ur first duty now is to sto the 
rise in rices.  ur second duty is 
to see that essential goods are ade 
aailale in ini u uantities  to
the ulneraly sections of the oula
tion and to workers and other er
sons who otherwise will ring aout 
a cost-ush inflation.  These are the 
ri ary duties. t the sae tie, we 
hae to go in for things like energy, 
fertilisers, irrigation, agriculture and 
so on of which soe change has een 
ade in this udget ut not to the 
etent  would like. ut, there again,
 sa  know the difficulties the Fin
ance Minister is facing.

 hae great leasure in su orting 
this udget. n iew of all the ari
ous difficulties under which the Fin
ance Minister laours,  would like to 
congratulate hi on his haing ade 
a good o out of a ery  difficult 
situation.

S R S M R  (ontai) t
a ears to e that this is one of the 
ost rudderless udgets without any 
fir co itent to  any  ositie 
direction in regard to the asic ro
les that the country is facing today, 
i, the roles of reducing the 
oerty leel which has u ed u 
fro 6 ercent to 67 er cent and 
arresting the rice  siral.  ccord
ing to the stateent of the Plan
ning Minister hiself, the Plans hae 
not succeeded to touch the role 
of educated une loyent which is 
to the tune of eight illion today and 
aout 15 illion of rural une loy
ent as well. t has also ery cur
sorily taken note of the ery serious 
crisis that is deeloing along Pakis
tan orders.  want to  warn  the 
oern ent that there is alost  a 
near ineitaility of haing another
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confrontation  the near future with 
Pakistan.

l ost eery year it lias teeeoe 
so e kind of a ritual  arith atical 

at acroatics  alatang the inco e 

and e enditure and al ost  eery 
year u g ore and ore financial 

resources with the ostensile urose 
of resoling the role s of our co
on eole   a ery glad that Dr 
Rao has  ointed  out  as  also  Shri 
Mohan Dharaa  that this oern ent 

s ade to the eole so any grandilo
uent ro ises  These ro ises also 

roed an e ually grandiose ieces of 
roken ledges and ro ises

During the re-ndeendence  days 
the ongress Party and the ost-in
deendent e days,  the ruling  arty 

ledged once again that the indirect 

laes which affected the co on eo
le would e rogressiely eli inated 

ut  would ust gie -you so e figure 
to show how the indirect taes are 
growing and growing to the etent 

of alting eole crack under their 
ressure  n 1960-61 the indirect taes 
were 70 2 er cent and in 1969-70 it 
was 77 1 er cent  n 1972-73 it tose 
to 79 8 er cent  n the contrary the 
direct taes which affect  the ested 

interests and the rich eole  hae 
co e down fro  28 8 et cent    
1960-61 to 20 2 er cent in 1972-73 

This is the clear indication of whether 
we are trying to hel the  co on 
eole or whether we ar trying to 
hel the ested interests in our efforts 
to fulfil our socialist o ecties

The onthly household e enditure 
of the co on an haing earning of 

Rs  50 was 2  er cent  1953-5 
t rose to 3 1 tr cent in 1958-59 and 
in 1963-6, it was 6 5 er cent  n 
resect of those haing onthly in
co e of Rs 301 the figure was 5 5 er 
cent  1953-5 which rose to 9 3 er 
cent  1958-59  nd  1963-6  it 

was 16 6 er cent  There is no figure 
eiout the eole haing inco e  of 

uee one or less er day  ut  the 
figure of consu er e enditure of one 
ruee or less er day is aailale fro 
3976 S 10

the National Sa le Surey.  ccord
ing to this  1956-57, it was 92 er 

cent of the total o ulation  n 1961- 
62 it was 8 3 er cent  n 1967-68, 

it was 57 5 er cent   t a ears that 
it is decreasing ut taking into consi

deration the fall  the alue of the 
ruee which has co e down  to 2 
aise today this 57 5 er cent will e 

al ost eual to 90 er cent of our 
total oulation  These are the facts 

aout the roken ro ises of the o
ern ent  nstead of decreasing  the 
urden of the co on an it  has 

een increased to etent that ack of 
the roerial  ca el the  co on 

an has een oer urdened  with 
taes to a oint of eing al ost crush
ed

Many ro ises hae een ade in 
the udget  aout  in est ent  and 
Deelo ent and articularly  aout 

the riority to e gien to agricul
ture and energy sectors   dont want 

to talk uch aout this as Dr Rao has 
ointed out as to how this ay roe 
futile

t us rather look at the grandilo
uent ro ises ade during the last 

four lans which roed as  grand 
show ieces of roken ro ises  et 

e gie so e of the figures regard
ing the achiee ents of the lans in 
this connection

Firstly, the ulic sector saing as 
a roortion of national inco e has 

co e down during the last 5 years 
tro 2 er tent to 1 er cent

Secondly, the roortion of do estic 
saings declined fro  2 7 er cent 
to 17 2 ei  cent  during  the  sa e 
eriod

Thirdly, the  Fourth Plan ro ised 

ulic saing as ercentage of national 
inco e to rise fro 1  er cent  to
 5 er cent ut the ratio at the end 

of the Fourth Plan rose only half its 
leel  1965-66  The deloy ent of 
ulic sector resources increased fro
10 1 er cent in 1960-61 to 1 er cent 
 1973-7  ut it iseraly failed to 
increase roortionate growth   our 
national incoe



391  en. udget
eit. Ma.

M R  13, en. dyt-  r 

ftu 2 .

Shari Sa ar ua

Fourthly, the deelo ent e endi

ture was 59. er cent in 1965-66 ut 
in 1973-7 it is 6.3 er cent. eeing 

in iew the shortfall of the  ruee 

alue the effectie i osts  of  this 
8.3 er cent is also uch less.

Sir, in the Third Plan, the total 
caital for ulation e enditure was of 

the order of 7 er cent.  t is now 

only 33 er cent in the Fourth Plan. 
The corresonding consu tion e

enditure rose fro  50 ei cent to 

66 er cent of the udgetary resources. 
 regret to ask what is the neat result 
of the Fourth Plan  s  hae al
ready stated, it resulted in increasing 

the urden of the co on eole.  t 
ay sound cynically hyerolic, ut,

 think that if a little it of ack 
calculation is ade, it would not e 
wrong to say that the net outco e of 
the Four lans has  een  that  the 

oerty leel of the rc on eole 
has grown a nor ally high and it is 

going higher still.

out the  deficit  financing,  y 
friends of the ruling arty only soke 

so ele uently, in su ort of the ud
get.   say that deficit  udget  is 

nothing ut an additional taation.  n

1973-7, the esti ated udget deficit 
was Rs. 85 crorcs  t had one u to 
Rs. 650 crores at the end of the year. 
nd in 197-75 the esti ated udget 
deficit rose fro  Rs. 126 crores to Rs. 
635 crores and in the resent udget 
the udgetary ga is to the tune  of 

Rs. 225 crores  Fro  the ast  e

erience, it can e said that the year
1975-76 will only end in a  igger 
deficit than een the record deficit of 
Rs. 869 crores as found in the year
1972-73.

There is one articular direction of 
the udget.   ay use the word that 
there is  one  suterranean  rudder 

which is oerating inisily in this 
udget.  This udget did not touch 

the ested interests at all.  t  is also 
a fact that in this udget no effectie 

ste has een suggested to o ing 

u the lack oney that is in d i

lation in the industrial sector, arti

cularly riate industrial sector. The 

reason is o ious the o ectie of this 

udget is to find a way oat for o

ing u election funds for the ruling 

Party for the year 1976, the e ected 
election year.  hether there will e 

election or not in tile year 1978 no- 
ody knows.  ne thing is  definite 

and that is, the cloud of another war 
with Pakistan is hanging oer ones 

head,  The cloud ay urst oer the 
su-continent at any ti e.

 uauftuoo-ns a  o 9o M a  
 would now wish to  draw  your 

attention to certain asic role s not 
only ertaining to this country ut to 
ndeendence, that is, during the last 

27 years or so, nearly fifty to sity er 
cent of Pakistans resources, directly 

or indirectly, were dierted for de

fence uroses.  nd nearly 35 er 
cent of our reources was also sii 
larly dierted for defence  reuire 
ents.   n this ouse any hon. 
Me ers so elo uently said that our 

defence udget should e increased-   
can understand the co ulsion for en
hanced defence e enditure that has 

een created y the threat of Pakistan.
 ay also diaw the attention to the 

fact that there is an increase in de

fence e endituie of the whole   of 
ndia as well as the hue defence e
enditure y Pakistan  nother ar s, 
race has started in this su-continent. 

The ulti ate result of this ar s race 

will e another ar ed conflict et
ween ndia and Pakistan. The ineita

le, if  ay use the word  is going 
to ha en again.   tray also  draw 

your attention to the fact that whe

ther there is no-war act or not, that 
will not sole the role  of this su
continent.  The role s of this su

continent oth olitical and econo i

cal, are inter-related and so the ti e 
has co e when so e kind of a funda
ental solution not no-war act or 

Si la act will hae to e found, as 

otherwise tne role  of this su
continent cannot e soled  if  this 

kind of ar s race goes on as it  is 

today.  Sir, we had four wars with
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Pakistan, and hinese war also cae 
in conseuence   say with all sense 
of resonsiility that alter the e er
gence of angladesh and also  after 
the e ergence of the racial autono y 
oe ent of the eole of aluchis 
tan, Pakhtoostan and S d, the tie 
t rie for an alternatie solution for 
resoling the econoic as well as the 
olitical roles of the su-conti
nent which we are facing  today 
either as an actual or otential con 
frontation etween ndia and Pakis 
tan  The ti e has ro e to  oldly 
assert that there is no alternatie for 
the surial of the co on eole 
of the whole cf this su-continent un
less there is go e kind, s e uan

tu, of a suirendei of utual so
ereignty to eole a new i.eus of 
olitical relationshi of for ing   a 
ind of confedei ation etween ndia, 
Pakistan and angladesh to  egin 
with  S11  only y  a confe-
deiaticn of  the  thiee  States in our 
su-cont nt   can eole a co

on olicy for our cftnce and our 

foreign affairs and a co on olicy 
of econo ic cooeiation fis also for 

cooeratie relations a ong the three 
States of this  su-cor ent  ther

wise whateer ay e  ur  udget 
the whole udget will e uset y 
ai other ai as it ha ened  the 
laM four ai with Pakist  and one 
ar with hina   Sir,  know  that 

those who are in ow  n our coun
try or  Pakistan are turil afraid 

aout tie uestion of sunender of a 
art of their soereignty to eole a 
co on neus of connici soereign

ty to set u a ntw confederal struc
ture for the whole su con ent

 re e er  that greatest  reolu- 

tirnary ilgri of  ndia  Netui  in 
19 when the aell roosal for the 
artition of ndia  was  announced 
reeatedly ade  i oassionate a eal 

to the eole of the whole  su-conti
nent against artition   uote what 
he said

f ndia  diided she will e 
rued olitically, econoically so
cially and culturally  My  diine 
otherland shall not e cut u 

ery one of us find today how all 
these words hae roed to e ro
hetically correct  That is why,    
say that the ti e has co e to odly 
assert and roagate the new id a that 

neither another war nor a no-war- 

act can resole  the role s   of 
either an actuu 01 otential confron

tation etween ndia and  Pakistan 

that is eretually going on foi the 
last 27 yea s  ut  only a confedera

tion of the thrc. States of the su

continent can hel to re ole asically 
our econo ic and other olitical ro
le s  therwise, there is no alter
natie efore us than  confrontation 

and destruction  ery year, the ur
den of the co on eole will in

crease and the ack of the co on 

eole will reak

 will conclude y e ressing  the 

a rehension that this year will e 
an 3 car of the worst national crisis 
worst of the kind that we hae seen 
since the irth of our ndeendence 
The  ore  the  ossiility  of  this 

national crisis will e giowing, we 
will find a tendency a ong the rulers 
of Delhi to concentrate  oie  and 
ore owers  their hand  Today 
tht  ossiility  of a ndio-Fak ai 
will erhas gie a new filli to the  

to conccntrate ore and ore owers 
 do not know what will ha en  n 
the  wake  of  a  senous  crisis   
angladesh an authontarian lule ha 

een   estalished   there  and   
Pakistan also  we find that irtually, 
rathei  in lealit it has co e under 

an authontanan rule   do not know 
wheather that is why ower is eing 
concentrated in  the  hands of the 

ruling arty  ndia also and that is 
why  the  e ergency  is eing  con

tinued

Now  we hae a owerful  erret 

organisation  called R   a  secret 
organisation functioning  Delhi and 
other arts of the country  t has 
got seen or eight officers oerating 
 Delhi alone with a different sign 
oard  This R  is co letely n 
the hands of the Pri e Minister  t 

udget is not disclosed although a 
fantastic a ount is eing sent for
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t  la fact, today the country is eing 
ruled y R , not y the ongress 
arty  not y the oern ent, not 
y any arlia entary co ittee, not 

y any olicy- aking ody  Not only 
that, any of the olicies that are 

eing i le ented are enunciated y 
R   The whole udget of R  is 
ket a secret  e do nol know what 
is the urose  uestions after ues
tions were raised in this ouse  ut 

nothing has een disclosed e  hae 

een talking of the , we hae 
een talking of   ut this R  

is ore owerful  so e senses than 
the  or   This is the orga
nisation that is oerating  in  ndia 
under the direct control of the Pri e 
Minister

t is not only that defence e endi
ture  is eing  increased  ut  iara- 
ilitias  the SF  the SF and NDF 
hae also inci eased

Dr S ( o ay South)    

can  seak  aout  these  dunng  the 

o e Ministry De ands

S R S M R    a entitl
ed to say  anything in the genonl 
udget discussion

These ara- ilitias  are  giowing 
The suersession of any enerals 
hae  lad  to  a  serious susicion 
Recently   a   26- e er   Russian 
defence delegation isited our coun
try  t was headed y their Deut 
Defence Minister who is a owerful 

e er of the Politureau  t  ws 
also acco oa ed y thiee chiefs of 
the a ed forces  aided y h ost 
owerful  technical  tea   of  the 
Defence d ait ent of S Met Russia 

 do   know whethet Soiet Russia 
has cfct sent uch a owerful ilitary 

d.egttion  t  an  other  country 
een to tuna  when  it  htd  good 

relations  with her  s  to   what 
ha ened in the course of tht  di - 
cussions with that delegation nothing 
has een stated on the floor of the 
ou e  e ust hae ceitaii hoes

regarding the outco e of talks with 

Russian delegation in case of a ro
ale  confrontation  with  Pakistan, 

ut this  also  creates  a  dangerous 
a rehension in our ind ecause of 
the tendency of deeloing an oer- 

concentration of ower in the hands 
of the ruling authorities   of   our 
country

The  oern ent  are  under  the 

shadow of a tauto eric  ustification, 
a  self-generating  ustification  for 
deeloing  an  authoritarian  rule. 

Now we are facing a serious national 
crisis  Perhas the oern ent will 
feel under the co oulsion  of  this 
crisis and the will try to deelo it 
also already they  hae  deeloed 
a sycnosis ol their oweris , that 
erhas  it is their national duty  

 use the words tauto eric ustifica
tion to do it   a afraid th it out 
of this sense of national duty unless 
the   oe ent   of   ayarakash 

Nai ayan grows to deelo the eoles 
owei  erhas the eoles owei is 

going to e scuttled in this country 

 the neir fuiure  an authori iridn 
rule thit is likel to grow  unde  the 
shadow of the growing national crisis 
and toily  another  controntation 
with P-ikistan

S R  P  N D   ( naul) 
et  e  congiatulate  the  Finance 
Minister for the the skill and realis 
he  has  dislayed  in  resenting a 

udget  which  is  rag atic,  and 
foiward-looki   at  the sa e ti e 
t is certainly an eercise with old 
i agination  if  ay sa  so   do 

not agree  w hen  Me ers  Df  the 
osition say that it is not old 

enough  The hon Minister has caie- 
fully  reconciled  the  i eraties  of 
growth and stale rices  ll this 

co ined with the  two  i ortant 
considerations that he has stated  
his  udget-seech  one  of  hu an 
and geoeta hical asect of the io- 
le   nd thf other  the roet c is- 

tu ution of tl 3 goods   roduced 
these two oints really roide an 
enlightened fra ework for euitale 

disensation of resources
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n the resent difficult situation, the 

Finance Ministers  a roach to  the 
tdentificat.o i of riority sectors, the 

increased inest ent outlays, li ited 

udget deficit,  fiscal  incenties for 
riate sector, and generally seak
ing, a fair-deal to the weaker sections 
of the society has  een  the  ost 
a roriate  a roach.   a inclined 
to eliee that een the co itted 
critics of the oern ent will not 

fail to recognise the highlights of this 
udget.  This aart, the increase  fn 

inest ent outlay y 23 er cent us 
co ared to 197-75, and yet keeing 

the resources ga at Rs. 225 crores, is 
indeed a co etent udgetary eer

cise.

n  the  udget  roosals  ore 
attention has een gien to agricul
ture,  fertiliser  roduction  and  the 
energy  sector  and  therefore it is 
ound to roide the  leerage for 
sti ulating  roduction  and  create 
future conditions  for  staility.  n 
other words it will rouse the growth 
to  the higher rate  of saings  and 
inest ent which alone carries the 
answer to the econo ic crisis con
fronting the country today.  n the 
cocr  secttor,  the  e hasis  that  is 

gien  to  essential industries with 
long gestation  ariodg  like ce ent, 

aer, shi-uilding and transort, is 
also likely to e edite the rocess of 
inco e-generation.  ikewise, Dn the 
side of taation, while an atte t is 
ade to raise additional resources to 

the tune of Rs. 239 crores, the need 
for encouraging  inest ents in new 
enterrises  and   other   i ortant 
sectors of the econo y, is not at all 
co ro ised.  The only ecetion is 
the arginal  hardshi  that  ight 

e faced on account of the slight in
crease in the rice of goods of ass 
consu tion, such as ins, tea and 
sugar.  therwise  think the interest 
of the oorer sections of the society 
are to a large etent fairly well ro

tected.

97  en. P N 22,
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n y oinion, the achiee ents of 

the  o ecties  that has guided the  
fra ing of the udget will, howeer, 

deend on the following assu tions 

iale ulic distriution syste   in 
resect of food and  other essential 
co odities, co lete check on rising 

rices, resonse and co-oeration fro  
the riate sector, continued success
ful  oeration  against  s ugglers, 
hoarders,   lack  arketeers   and 
ta eaders  no  added  international 
co ulsions  for  increased defence 
allocations and  State  goern ents 
following the riorities indicated in 
the udget and confor ing to ngarous 
fiscal disciline.  et e hoe that 
the oern ent will energise  eir 
ad inistratie wheel to ear straight, 
all the  aoe eans to reach the 
target sought  for  in  this  udget. 
lthough so e indiiduals and grous 
in the country are in the eretual 
hait of sreading a felling of discon
tent. and are encouraging strikes and 
agitations which erely leads to dis
rution, iolence and olitical insta
ility and therey to a low rate of 
econo ic growth,  see no  reason 
why a well-conceied central udget 

like the one efore us should not hel 
in the attain ent of our short-ter  
and long-ter  socio-econo ic goals.

17 rs.

Now,    co e  to  the i ortant 
asect of regional i alances.   a 

referung to the State of nssa which 
today is one of the lowest er caita 
inco e-states  in  the country.  c

cording to 1971 census it reeals that 
it has the  highest  roortion  of 

Scheduled astes and Tries in the 
country.  Therefore,  a ha y to 
find that the entre has agreed to the 
location  of nine central roects in 
rissa,  inoling  a  total  outlay of 

Rs  69 3 eoi.s during  the  Fifth 
Plan eriod.  The State oern ent 
has esti ated that an inest ent of 
Rs. ,100 crores would e needed to 
oe the eole of rissa to the leel 

of national aerage er caita inco e 
y the year 1978-79.  n this contet 
 would like to say that ust as any 

indiidual cannot e e ected to lift

1886 S )  en. udel 298
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hi self y ulling  his  ootstras, 
si ilarly a oor State  like  rissa 
cannot   ake   rogress   through 
oilisation  of  internal  resources 
which, in fact, do not really eist 

rissa is well endowed with natural 
resources.  So e ig  roects hae 
no dout een located  theie ut still 

co e-generation has een ery ery 

slow with eagre enefits to the local 
eole  This is eident fro  the fact 
that the er caita do estic consu
tion of electricity  rissa is the 
lowest  the country  Therefore,  
suggest that fhe asis for assistance 

to nssa should e odified and a 
few  ore  geogra hically  diseised, 

s all and centrally sonsored ro
ects should e located there  f  
ay say so, this will eradicate stagna

tion and  oett  with  a  slightly 

etter seed in y State  Proosals 
for a nu er of such ioects such 

as deelo ent  of  Malangtoh iron 
ore roect,  Sargiali  lead  deosits 

and the DP canal lrngation oect 

hae een ending  long  with  the 
entre   hoe the  sa e  will  e 
a roed and i le ented, aking a 
eginning with the allocation of funds 

out of the current allot ents ear
arked for the anous States in the 

nion udgei foi 1975-76

et e conclude with the cherished 

hoe  that  in  a  cli ate of social 
har ony, the rogra es of socio
econo ic deelo ents that are set 
forth in this udget will e success

fully i le ented

S R        NDR PP N 

(Tellicheiry)   Sir, the new F ancc 
Minister  has  introduced  his flist 
udget with the clai that the udget 
has the o ectie of  deelo ent 
security of our country and growth 
with social  ustice  e  went  on 
theorising that  a laidly  growing 
econo y is the est insurance against 
the eretuation of oerty  Thsa 
are the slogans  he  has gien  e 
has gien riority  the udget to 
agriculture  e has said that agri
cultural  in uts  like  high-yielding 
arieties of seeds and fertilisers will

2oa   en. udget   M R
en. Di.

e roided. e has also said that 
he  will  roide  ore irrigation 
facilities  and  try  to  utilise all the 
water resources  e  has  said  that 
energy  crisis  should  e oercoe. 
ith these riorities, oern ent has 

decided how it is going to send the 
resources that  it  is  going to 
during the one year.

18, 1075 en. udget  300
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The  reious Finance Minister, 
Shri haan, used to say, the udget 
is an instru ent y which the o

ern ent would translate its slogans 
and ro ises to the eole into action. 
ne udget is not eerything. t i 
a continuing rocess  and  through 
seeral udgets, he would achiee the 
goal.   The  resent  udget lays 
e hasis on sending in the agrarian 
sector   The conoy Surey says, 
the oerall rate of growth   the 
agianan sector has co e to 28 er 

cent er annu  t has resulted in 
a stagnation of national inco e and 

inflation has resulted.  The Finance 
Minister  is keen to  strengthen the 
agiarian sector, ut  hae y fears, 

whether the oern ent is going to 
ii teed in roiding ore inuts   

do not think we hae neglected the 
agiarian soetor  ut  hae y fears, 

the  fourth  lan,  we  hae  sent 
Rs   2353  crores  for  agriculture, 
Rs 1972 crores for irrigation and flood 
contiol and Rs. 2900 crores for ower 
generation  n the Fifth Plan we ro
ose to send Rs 1,000 crores for the 
deelo ent of agriculture,  arious 
asects  of  .griculture   en then 
we hae seen that the food roduc
tion in our country today has co e 
to a stage when we hae to deend 
laigel on i orted foodgra s fro  
other countries  t  has  eco e a 
souice of drain on our foreign e
change reseres  t is not as if we 
hae not roduced anything, increased 
our roduction,  we hae   ut what 

has ha ened is that what we hae 
roduced we could not rocure for 
distriution a ong the eole  lso, 
we could not insire large sections of 
s all easants  the country to ro
duce  ore y roiding the  
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raeatigfiti land refor .  s a result 

of-all thta, what has ha ened hile 
the kharif rocure ent was fied at 
5 illion tonnes, we hae achieed 

only 1.  illion tonnes.  t is ery- 
clear that we are going to face a ery 
serious food situation as ti e asses

gain,  we  cannot  e ert  that 
erely y roiding ore oney for 

uying fertiliers,  agricultural ro
duction will increase.  The cono ic 
Surey says that Rs. 1,122 crores hae 
een sent in 197-75  for  uying 

fertiliers.  esides this,  the  eiodit 
facilities roided to the oor far ers 
co es to Rs. 377 crores.  t the sa e 
ti e, the cono ic Surey says that 

the credit reuire ents of the s all 
far ers could not e et.  hat  a  
trying to ake out is that wc hae 

sent enor ous resources 111 the agra- 
rin sector, y adding ore and ore 

uts. e hae roduced ore and 
ore of foodgrains and  agricultural 
roduce. et, in site of all this, in

stead of the country getting the ene
fit of it, the enefit ha., een reaed 
y a handful of kulaks and ig ai ers 

That was the reason why they tued 
to saotage the olicy of the oern
ent of take-oer of the wholesale 
trade in wheat. The cono ic Surey 
sas  that  it  was  due to the sutle 
attack y the ig far eis and kulaks 
that the oern ent could not io- 
ceed with this olicy, well- eaning 
olicy, of take-oer of the wnolesale 
trade on wheat

hen we co e to taation, a  )int 
dealt with y eeryody was tnat the 
indirect taation largely fall on the 

shoulders of the co on an  ut 
there  are  certain  sectors where the 

oern ent should hae looked  for 
ore resources  For ea le, in our 
country today there are 5,000 foreign 
co anies, of which 800 are the susi
diaries of the ulti-national corora
tions, with a total inest ent of Rs. 

1,800 crores.

ery year, for ea le, in 1972-73, 

they  hae reatriated  fro    our

country Rs. 58 crores y way of their 
head-office e enditure,  rofit  and 
so any other ite s.  hy not the 
oern ent say that  we  will  not 
allow reatriation of rofit and other 
ite s  for  the  co ing eriod con
sidering the difficult situation in the 

country which we are facing

 a concluding y saying one thing 
ore.  The ulic secior has shown 
signs of aking rofit and they hae 

gien uite a good a ount in the last 
year to the reenues.  ut it should 

e noted that there is a conceited 
atte t y certain ureaucrats sitting 
at the hel  of affairs, in conniance 
with  ig  riate  sector and also 
riate contractors,  to  saotage the 
working  of  all  the  ulic sector 
undertakings.   do not find that the 
oern ent  is   taking   sufficient 
easures to eet the situation.   
hoe  the oern ent will consider 
it

s such,  consider that this udget 
is a udget, once again, looting he 
co on an  and heling the  ig 

eole, the ig financial interests, in 
the countiy  t is a udget which is 
not touching  the  ig  onoolies 
whether it is ulti-national corora
tions  or  ndian  onoolies, in our 
country.  Therefore,  cannot su ort 
thi udget.

r   (Trwror) .

flnTFTfT ift,

rrfr stt     r f  15 sr
r 3 5 srft  T  trrfa 

 y i 5   T.T 3TT

TPfr  fiwfor r  srawr  wffar

t   srFfr, irr  tr  faft-

rt    fr    1

ffcrfo sftr   f ff toNtt

sftr - T

  ifr   6 srfaror 
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S R . t. RS N N (Sale) 
Mr. hair an, Sir,  a grateful to
you for giing e an o ortunity to 
say a few word3 on the udget for 
1975-1976. The hen. Me er elong 
ing to y arty, tho Draida Mun- 
netra ahaga Shri Murosoli Maran, 
has  referred  to  any  i ortant 
econoic issue in great deth and 
detail  his seech yesterday.  will 
now confine self to seeking certain 
clarifications fro the hon.  Minister 
of Finance eearc g the udget ro
osals.

en. 30ft
en. M.

ne wouM o lustified in wishing 
that the nnual udget should e a 
otent instruent for reitalising our 
countrys oriund  econo y. Shri 
N  P. Sale, elonging to the ruling 
ongress Party gae ent to this 
lofty sentient in his seech.  a in 
tot agreeent with hi in this 
atter.  would only like to know 
whether the udget for the year 
1975-76 will sere that urose.

To transfor ihe colonial econo y 
into a free countrys  econo y, Shri 
R. . Shan ughn hettiar and Shri 
ohn Mathai were needed  To coer 
the yawning gas of deficit in the 
udget, Shri T T. rishna acharl 
was su oned. Now, Shri . Sura- 
ania has een rought in as the

M R  18, 5

The onguidl seech was deliered in Tail.
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Finance Minister to uell the raging 
fir of nflation which  has  steely 
rought down the econoic ulse-eat 
of the country.

ut, unfortunately, the udget he 
has resented dees not reflect his 
roen talents. That ay erhas e 
due to the fact that he has only recent
ly assued the ffice of the Finance 
Minister. Soe ti e ack, he oasted 
la this ouse nat  the  urchasing 
ower of ruee has gone u to 25.3 
aise in Decorer, 197 as co ared 
to 2.6 ais 2 in Sete er, 1973.  
would like to ask of hi what will e 
the increase in the urchasing ower 
of the ruee as a result of the i orts 
he has roosed  his udget.

Sir, it is a atter of great concern 
that no rocicon has een ade for 
the alf-Million os Progra e for 
the year 1975-7(5. This has not een 
ointed out as a atter of criticis 
y the Me ers oa the osition 
enches.  The for er Minister of 
Stste for orks and ousing. Shri 
Mohan Dharia, has eoaned, after his 
resignation froni the Ministry, the 
state of affairs  the oernent to 
which he elonged  Sir, as on 1.9197, 
0 lakhs of yoi e graduates were un
e loyed  s this the way that the 
oern ent of ndia roose to sole 
the eer-widening role  of  un
e loy ent in the country  want 
to know fro the hon. Finance Minis
ter the reason for not aking any 
roision in 1975-76 for  F- . 
M N 3 FR R MM.

During the ast 8 years, the hon. 
Finance Minister  has oroided Rs. 
118 crores for wheat susidy. Now 
that he knows that Tail Nadu la in 
the gri of acute drought and faine, 
will he co e forward to roide funds 
for the i oit of rice and for selling 
rice at susidised rate to the suffering 
eole of Tail Nadu with a iew to 
iniising their anifold isseries

n rely to Starred uestion No. 28 
on 10.3.1979 the hon. Deuty Minister 
of griculture and rrigation relied 
that 117 irrigation roects hae so for 
een sent y the States for concur- 
rencc of the entre. ut of these 11 
irrigation roects ending  with the 
entre, 3 ingation Proects were 
forwarded y the States during the 
eriod 196 to 171. f these irriga
tion roects had een a roed y 
the entre without such inordinate 
and unconscionale delay, the agricul
tural roduction would hae gone u 
y leas and o ds in the country. 
ithout augenting agricultural ro
duction, can the Finance Minister e
ect  econoic  usurge7 n  13th 
March, 1970, the Tail Nadu D.M.. 
oernent forwarded a schee to 
the entre tor odernising auery 
Delta whicn would enefit 6.75 lakh 
hectares of agricultural end  f this 
schee had een a roed y the 
entre in tie, thc Tail Nadu o
ernent would hae i leented this 
schee successfully y now. Natural. 
 the State oernent would hae 
een ale to aot the unrecedented 
drought and fa ne in Tail Nadu.

There is no denying the fact that the 
econo  in tnc Sates can ick u only 
witu agricultui nl  deelo ent  and 
industrial growth  ut of each ruee 
that the en t will collect as  ta 
net year, the share of the States is 
only 6 aise th this, can anone 
hoe that the econoic actiities in the 
States will ear fruit ere  would 
like to refer to the olicy of discrii
nation eing i ented y the 
entre in the ater  of setting u 
ulic sector undertakings. For e
a le. you lortk at angalore which 
is dotted with to any ulic sector 
undertaking. t is regrettale  that 
not een halt of this nu er is there 
in the States of Tail Nadu. erala 
and ndhra Pradesh. s if the indus
trialisation of arnataka is not enough, 
it i strange that the agricultural 
deelo ent of Tail Nadu and 
erala should eco e the sacrificial 
goat  for  the  agricultural  growth 
in arnataka erely  ecause  the 
State oernent  of  arnataka 1ft
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la the hand cf the ongress Party, 
f the rightful hare of auery wa
ters is dented to Tail Nadu  and 
erala, can th s e called y any 
other nae than discriination

 would like to gie another classic 
ea le for the entres olicy  of 
discriinati 11 hile the hon Fin
ance Minister stated on the fiooi  of 
this ouse tl at the State oern
ents are a cl fro taking oer
drafts fro tu Resere ank of n
dia,    ha co e across reorts 
that the State oernents of ttar 
Pradesh and P  ar hae aat ed of 
ocrdraift facih y fro the Resere 
ank of nda thi year  would like 
to know how the Finance Minister 
has eiite tlnse two States  to 
get oerdrafts fro the R

1 would also ke to ask of the Fin
ance Minister whether he rooses to 
ring in econon l euality y i os
ing ta on ecdi or y intensifying 
the collection  f co eta  aireais 
aounting to Rs 750 crores as on 
1-9-197

Many hon Me ers who receded 
e referred to tl  eistence of aral
lel econo y in our country and thc 
uoted  so ncth ng like  Rs 15000 
crores as lack oney  want  to 
know fro the hen Finance Minister 
what stes he has enuerated in his 
udget to erachrate the eil of lack 
oney and als to cur the future 
generation of clack  one in the 
country

311   fe. udget
en. Pit,

n this enironent of econoic 
chac s ragg inflation and rice si- 
ra1  would like to a eal to  the 
hon Minister tint he should raise the 
inco e ta een tion liit fro Rs
6,000 to Rs 10 f 10

n conclusion if you easure the 
udget roosal  the  yardstick 
whether the wi 1 hel  aing the 
wa for the stahshent of egali
tarian society  the country, you will

find the answer in the negatie.  f 
the entral oern ent are to era
dicate oerty, to sustantially aug
ent roduction, oth industrial ancfc 
agricultural, i ring down the ri
ces of essential co odities to a rea
sonale leel, to sole the role, 
of growing ure loy ent, the only 
otion oen to the entral oern 
ent is to grant full owers to  the 
State oernents in the country, as 
are now eing cl err anded y the DM 
 oern ent n Tail Nadu Then 
only the concet of socialis will e
co e a reality  our country

srfr anfl   tfr 

sFTffr     1   srrM w

 1 ff  to 6 srw sr  

fa  TcT  it   11   rrc 

nft   Tir 

T  MNST R F R S ND 
SN ND P R M NT R 

FF RS (S1R  R   R- 
M ) e hae still got all these 
Me ers wailing for the last  two 
days   hae soken to the o
sition Me ers here and they  had 
een good enough to agree that we 
will sit till sat a tie as is necessai 
so that eer id else will e ale 
to seak  surest that those who 
want to take ten inutes can do so ut, 
each e er ne e gien seen 
inutes su set to this liit

MR RM N   think it is 
etter if you fi u the tie

S R  R  R M   ll 
right  e shl sit uto 8 clock 
ach Me er ay take,  seen i
nutes suect to this liit of ten i
nutes

S R   N   t would do 
inustice to so tie of us who are at 
the ery eiy tail end

MR R N  take it  that 
the ouse is 111 faour of sitting u 
to 8 clock.

en udget-- 31
en. Dis.
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Slae already arranged. 

MR RM N Dr. Shar a. 

DR. . P. S RM (lwar) Sir,
 rise to su ort the udget roo
sals of 1975-76. t this stage of the 
deate, a certain aount of reitied 
is erhas enitale, ut  think it 
can ear u  stating a few  things 
again. The to .try assed through 
a ery difficult situation  last year 
Not only a difficult situation ut the 
country faced an unercedented si
tuation. So an difficult roles 
co ounded into each other so that 
we faced a kc of situation which 
we hae neer faced since ndeen
dence.

f we were to seak strictly on our 
artyl es and the osition  were 
to o ose this udget si ly ecause 
it is the  o, ernents  roosals 
een then  tink it is noodys case 
that the count- did not hae a ery 
difficult diouuhl  and  flood situation 
and that sustonti il aount of  riti- 
ca ites had to e i orted.  The 
rice had inert aied rcwifold and  
fact the inf.iiury su d, 1 should 
say, was a worl  wid nhenoenon 
So e of th - ading  stern econo
ists hae eon rn to say that er
has the resent situation is een 
ore difficult t  the great deres
sion of 1929 rn the countiies like 
the  had to face a  rice rise 
which was c where etween eigh
teen to twenty rei cent Moreoer a 
country  liko ours a  deeloing 
countryis ore ulnerale to  in
flationary  rtf sures First of all,  
would like to congratulate the Minis
try of Finance for ringing forward 
in such a frank anner their cono
ic Surey wherein they hae  ac
ceted with frankness the slis and 
shortcoings tnai were there  the 
i leentation of the rogra e

Sir,  the u-lget  roosals hae 
lighted the difficulties and how this 
inflationary  situation  is  rought 
saout in the country. The inflation
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has not only rought aout unrece
dented hardshis to the co on an 
ut there has ao een a shar sa 
ing of saings  To oersi lify the 
situation, the econoic growth  in 
any country deends uon two fac
tors one is th rate of saings and 
the other is the rate of inestent. 
The inflation has corroded deely in
to the saing and, naturally,  the 
rate of inestent has had to  go
down. For thn, te oern ent has 
followed a co endale strategy. n 
the one hand iney would like to con
trol the inflation which eans  a 
certain aount of oney su ly will 
hae to e restricted. n the  other 
hand, if they hae to reuenate the 
econo y, a ceitain aount will hae 
to e inested in deelo ental key 
roects.  Sir, in this difficult situa
tion, there are io si le otions  
ree er unnar Myrdal once say
ing that ncua was one of the soft 
Stes y which he eant that  we
always ot for soft solutions and do 
not want to fare critical situations t 
would e y elief that oernent 
will not ot for too any soft solu
tions  Sir, too udget  roosals 
hae concentrated on two a things 
ne is on the gricultural front, ro
duction of ood and the other is on 
the energy . c. The Finance Mi
nister reuesei  his udget ro
osals to endorse the oer-ridding 
riority that is .eing accorded  the 
udget to the food and the energy 
sectors of the icrno . The ouse, 
Mr. hair an, wll undoutedy do 
so ut, can trie Minister assure us, 
this ouse, that with all the funds 
he is asking fn, the country will e 
out of the woods and will e ale 
to oerco e tn roles that  we 
are facing  hoe  sincere douts. 
 do not hae any douts that  the 
Minister does not ean what he says. 
e is earnest ui  hae y douts 
on the asis of the record of the ast 
erfor ance  will take the key fac
tor in the agriculture front the fer
tiliser sector Fertiliser, of course, will 
e one of the ke factors and it will 
deterine how we are erforing on 
our agricultural front Sir, oern
ent feels that with an increased in-

18 (S )  en. udget oa
en. Die.



M  23, 1975 n, udffi316
en. Die.

Dr.  P Shar a)

estent of Rs 8 crores   regard 
to fertiliser

deendence  on i orts which 
is costly and unrealiale at est- 
could e  itigated if not  done 
away with altogether.

ut, Sir, the erfor ance seaks 
totally otherwise  Sir, the D has 
recently esti ated that in resect of 
0 aor industries caacity utilisa
tion dro ed fi  78 to 70 er cent 
n the case ol fertiliser  will ust 
gie a lew figui.s ut, these figures 
are ery lotent figures For the 
Fourth Plan, Mr hair an the tar
get was 2 lakh tonnes of fertiliser 
The id-ter a raisal reduced it 
fro 2 to 29 51 lakh tonnes  s 
against this sealed down  id-tei 
a raisal figure, the actual installed 
caacity was ess than 20 lakh ton
nes and if you s the actual roduc
tion figures, the icture is een ore 
discouraging  The Fouith Plan ro
duction target as 37 lakh  tonnes 
The id-ter aP1 raisal reduced it to
22 5 lakh tonnes ut the actual ro
duction was onl  83 lkh t nres 
n the asis of thi erfor ance Sir 
 would like to ask do they think 
that in the Fil h Plan, roduction of 
fertiliser could e ultilied  fie
fold7 hen your target was 2 lakh 
tonnes you ca 5 down to a roduc
tion of 13 lakh onnes and now you 
wish us to o0lire that in the Fifth 
Plan roduction uoud e fie-fold

MR TRM N ou hae  one
inute ore

DR  P Si RM   ith  the
liited tie, it is ery difficult  to
tackle the sulet in any deth   
a only referring to the two key 
sectors which tii oernent hae 
selected for th-  urose of giing 
riority The othn one is ower  n 
regard to ower, there is the sae 
role  do nt want to gie the 
figures in resect of the Fourth Plan 
ut, in the udget Rs 10 crores has 
een gien to .he ower sector and 
Rs 800 cror-s will co e fro the

315 en. udget
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State sector. This ake u a fatal of 
Rs 100 crores which is nly 17 ort 
cent. ctually,  erts hae adocat
ed that nothing less than 20 er cent 
will do the o  e are still hoer
ing eround 17 er cent  a sure we 
are going to  hae difficulties.  da 
not want to go -nto the details of the 
erfor ance ut,  would like  to 
say that in eery single lan, there 
has een a shoitfall in tne geneiat g. 
caacity to the etent of 33-17 er 
cent  Now, Sir, it is hoed that in. 
the Fifth Plan, it would e ultili
ed four-fold Th-oe are ery difficult 
targets   do rot know how  the 
oern ent r s oees to  i leent 
those things

long with this there is one ite 
to which  wouid like to refer uick
ly  This is neer discussed under 
the De ands  7hi is the suect of 
atoic energy  1 do not want to go 
into the  contiersial art of it 
hat  wish to int out is that there 
was a docuent Profile for the De
cade which wn ulished y  the 
toic nergy o ission and which 
selt out tha orogra e for atoic 
energy deelo nrnt foi ten years

The rogra e has een entirely 
changed  last ilation of 2700 M 
was stiulated h 1980 ut actually 
it ill e only 1200 M This is a ery 
critu 1 sector    lowing down 
the rite of staMation of thee lants 
we will neer   ale to catch u 
t is a ste y ste rogra e en 
if you were 10 e loy two or four 
ties the one later on  we will 
neer e a e to catch u  realy 
ish  that the  oernent would 
gie ery ser ous thought ecause this 
rogra e i sloing cown t does- 
not ean that the effects of this wilT 
e confined to  few coing years 
it  ill affect a whole generation

o g to  State, the Minister 
has ointed out that relatiely weak 
and ackward resions wi continue to 
receie secial attention   a not
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adocating the cause of  Raasthan 
alone right now  a adocating the 
cause of all weaker States. hat do 
oernent ean when they say that 
they want to ring the u to the 
national leel7 hat are the concrete 
stes hat ao they hae to say 
The er caita incoe of Raasthan 
at the end of the Fifth Plan eriod 
will only e catching u with the na
tional aerage of the Fourth Plan  
will gie one nre figure

MR RM N No lease There 
is no ti e Shri aneshwar Mishra
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S R SM  SS N N 
(arta)  Fir of all,  ay y
co li ents to you as  a a new 
Me er of this ouse.

 congratulate the hon. Finance Mi
nister on his udget as uch relief 
has een gien to the  agricultural 
sector.  a a son of an agriculturist, 
and although  n a legal ractition
er,   hae got a good knowledge of 
agriculture and  hae got keen in
terest in agriculture,
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The  agriculturists 01  ndia are 
ostly oor and they are lagging e
hind in education, edical facilities, 
co unications etc. The agriculturist 
in ssa is lagging ehind in echani
cal cultiation and other facilities like 
unroed seeds, anure and achi
nery.

ssa is full ol hills and lains and 
the  ighty  raha atra  flows 
through it. The rah autra is ery 
k d-eaited in one sense it s ery 
cruel in another sense. t is kind ar
ticularly to tne lains where lakhs of 
eole cultiate where it rings ferti
lity to the soil. t is cruel ecause 
at the ti e of ioods it is furious and 
it gs caaunss to the eole and 
lakhs of ighas of land ere su erg
ed and hundreds of eole are ren
dered hoeless.  n y constituency, 
a large nu er oi eole hae een 
rendered hoeless as a result of ero
sion y this ighty  rahautra. 
There are soe laces which are not 
accessile in roect of co unica
tion, which cannot e reached  y 
otorale roads or een y a cycle. 
Men hae to walk ten or twenty 
iles to reach a road or railway. The 
road-gauge railway line has een 
etended uto cngaigaon, which is 
the last oint o y constituency. t 
should e etended uto auhati t 
is our de and ard it has een raised 
seeral ties in the ouse.

The roduction of our agriculturists 
is ery low and this year oern
ent has ade 3 roise that it will 
gie agricultural facilities to the oor 
cultiator, and as a result they culti
ated good, seeds of wheat, ut at 
the tie of irrigation, no water was 
roided although the canals  had 
een constructed. The agriculturists 
are ery oor end they hae  got 
no secondary cr side usiness and as 
a result they n  to suffer a great 
loss.  think achinery  facilities 
should also o etended to the agri
culturists. The f all far ers should
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get legiti ate facilities fro the o
ernent. This tie a lint of agricul
turists was reared for the su ly 
of seeds, ut en with no lands 
got the seeds while en haing lands 
could not get adeuate seeds. So, this 
should e looks.t into.

n uncontrolled rah autra  is 
ery danger us to the ssaese eo
le. f it is corelled, then lakhs of 
eole will e enefited. There are 
so e other riers like eki, Manas 
and uriaie, all of which flow fro 
the Mans alley, where there is a 
eautiful gae sanctuary isited y 
tourists fro noia and foreign coun- 
tres. f this roect is taken oer y 
the ndian oernent, as was ro
osed when M h ed was elected 
as Minister during the id-ter oll, 
it will enefit the agriculturists and 
it will rin tn reenue to  the 
oernent.

18 hrs.

Panchayats, .riculture and cooe
raties all  thre three  functions
should run concurrently. therwise, 
agriculturists wiu not get adeuate 
facilities. ur ec ie grow ute  and 
addy. t the ti e of harest, this 
ute is sold ery chea rate ecause 
the co unication etween alcutta 
arket and ss.  is ery ad. fter 
Pakistani aggression the water trans
ort etween alcutta and ssa was 
closed.  f the co unication is 
i roed, the ssa  agriculturists 
will get a lair rice for their ro
duce.

ssa is industrially ackward.  t 
has only two industries oil rcirinery 
and aer id. en though the a
er ill was talen u years ago, it 
has not yet e n co leted. fter a 
long struggle  the students, ulic, 
oliticians and others, another refinery 
was roised, .it it has also not een 
started yet. f t is  started, it will 
ring ore reenue to the State and 
also to the entre
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ur o osition  friends raised  ft 
hue and cry oer  areta election 
and the arrest of Mr, oswttni. Ti  
was nothing wrong in that. e iolat
ed the law, 51, he should face the 
conseuences.

ith these words,  thank the ouse 
lor giing e this  o ortunity to 
ake y aiden seech.
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Sfc  S. M. D NSSS (anur) t 
Sir, neither the Finance Minister nor 
the Minister of State is resent here.

S  .  R M  Sir, 
they hae gone for a cu of tea.  
a hera.
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S R S. M. N   ne of
the could hae een resent here.

S R . R 1  R M  The 
oection is well taken,  ut  would 
su it that he has gone for a cu 
of tea.

1808 (S )  en. udget- 326
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DR. S  Shri aneree is
so cruel to the Finance Minister,   
did not e ect fro hi this treat
ent.

aft i T T tfwr  frfa - 

wrtt    rf   f- 

 1 ai   srwnft  1

rN , irrsr  F wrf   wrrw

t 1 rrsr ht h   1, TTrfr f
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 Pf TR T     fiftr TT 5Tr T
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nrr  ttst    f ft
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1 FFtTTerT  f
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r   i nrr TTr     ft

f t 3TT t    rt iw

srft Tf   

facFft f TRT   3TTcr t f ww

rnrr nt    tt  

rrr fTTft ff fwr   tt 7  

r  fwrr  fraT    ftst Tr

f. 1  fsrrft    rr tw

sn   11    ft ar  f fr-

Trwt   R r nTFTT 9t

f r 5fft rr fnT  frfr r

5TT  r t    nrfe   r 

ft  traff  3tt   nwft 1
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T fttf  f Rft flwftwr T f ,3  
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DR S (o ay South). Mr. 
hairan, Sir, to co at the  after
effects of angladesh irth,  drought 
conditions, energy crisis, instaility of 
international onetary syste  and 
floating echange rates on one side and 
the credit sueee on the other, lead
ing to the fall in the industrial  ro- 
duction, Shri  Sura ania  has 
done his o ery well  e has taken 
care that he does not roose anything 
which ay  increase the rices  of 
essential articles, whose rices  hae 
now got stailised  t is also a good 
sign that  the udget has  crossed 
Rs 10 000 crores ark, for the first 
tie, and good any  luury goods 
hae een taed rofusely

nother good feature of this udget 
is that the direct tae are less than 
the indirect taes  ll care has een 
taken for higher roduction and hence 
rices are e ected to fall  ut until 
and unless ower and raw aterials 
are gien in tie and uickly, these 
udget roosals for higher roduction 
will reain only on aer

Now  would like to suggest certain 
things which  su ose, the Finance 
Minister will take note of  The first 
thing that  want to i ress uon hi 
is that the oulation of this country 
is 573 75 illions and the er caita 
aailaility of cloth is 1210  etres 
while we are deanding that it should 
at least e 20 etres  The  ndian 
cotton aailaility in the country, ao 
cording to the esti ates, is 61 95 lakh 
ales while we are i orting  68 
lakh ales costing Rs 69 crores 1 
want to ask hi this uestion  hy 
should we i ort cotton hy should 
we not consider sending Rs 25 
only for growing high stale cotton 
y this we could sae tteae a. 6 
crores hen  a de anding that the

f rc w
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er caita aailaility of cloth should 
i) ao nee instead of 12 10 etres, 
ttten erhas we need ore  cotton 
and hence this figure of Rs 69 crores 
ill go still higher

The second thing that  want to ask 
ht is why liuor has not een taed 
tt is said that liuor is a State suect 
ut eeryody knows that in all the 
State udgets, not a single State has 
taed liuor hat is the har if we 
ut soe cess or soe such thing with 
which the States will, erhas,  not 
disagree7

 would also like to ask hi why 
there are no schees shown in  the 
udget lor reducing non Plan e en 
diture   ach and eery  e er 
knows that there is etraagant  e
enditure not only  the  entral 
oernent ut in the States also 
ut no ention has een ade that we 
will try to ieduce the non-Plan e
enditure

he ta on etrol has een increis 
ed y ten aio this tie   know 
that the country needs ore  oney 
through etrol and oernent wants 
less consu tion of etrol  ut it is 
co on knowledge that ta are used 
y the iddle  class eole  These 
oor erson cannot  trael  tais 
when the rates, ull go u still  ey 
high  The tei-owners and the ei- 
sons who are running the tiis  are 
also affected as they will not earn as 
uch as they used to earn when tai 
fare was without th s ten aie ley

Though he has not indicated direct 
ly the Finance Minister has directl 
indicated that e ort of ugar  will 
hae to e ade Not les than  one 
lakh tonnes of sugar should e e ort
ed to ring ack what we are losing 
y i ort of etrol and etroleu ro 
ducts  This can e done if our Prie 
Minister and Shri Suraania ake 
a reuest to the ulic that they should 
take less sugar so that the country can 
gain in foreign echange y e orting 
sugar s a edical an also l can 
ay that for those who are aoe the 
age of 55, eating of ore sugar and

sweet is harful for their heart (n
terrutions) .

N N M M R Prescrie no
sugar

DR S  can rescrie  no 
sugar ut there are hundreds  and 
thousands of doctors who ay not do 
what the o osition e er suggests 
ut  a talking of those eole who 
are trying to kee their health noral 
They should not eat sugar This is the 
adue  gie to the eole who also 
roose to do soe national duty y 
eating less -ugar for the sake of e
ort

nfortunately the  hon  Me er 
Shri Den hattacharya said  that 
this udget is anti eole and  ro- 
onoolistic s it an ea le of anti 
eole udgeting that the  Finance 
Minister has allowed a deduction  the 
incoe in resect of the e enditure on 
childrens education if the assessees 
incoe is Rs 12 000 er year  want 
to ask the hon Me er as to whether 
this easure is good or anti-eole 
s the additional ecise duty on rayon, 
tea synthetic fires and art silks anti 
eole s the creas-e in duty  on 
air condit oners and other cosetics 
etc ro-onoolistic

 think Mr Dinen hatlacharyya has 
taken oection and got angry  why 
incoe ta is ee ted on incoes on 
inter cororate diidends which anu 
facture fertilise s esticides,  aer 
and ceent n his udget seech Mr 
Suraania said  that he wanted 
oie roduction and he wanted new 
co anies to coe in and that  this 
inter toronte ta ee tion for fie 
years was gien  at only 1o those who 
ro in the industries entioned  the 
nority lit which  hae ust  enu 
era  d  e need nre  esticides 
ore aer oie fertilisers and ore 
ceont  These articles if not roduc
ed will also generate lack arket 
Shri Suraania has rightly  gien 
incentie so tint there ay e ore 
roduction there will e no  lack- 
arket and the country will e getting 
these useful and essential  article 
which we need today so uch
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The ana  Sangh leader,  Shri 
irendra garwal has started saying 
what ha ened during the last three 
years, that in the econo y the rices 
rose y 80 er cent and the alue of 
the ruee has gone down to 25 aise, 
that the oerty line went u fro 0 
er cent to 70 er cent  want to ask 
Mr. garwal whether he wants to 
create an atoshere of essiis

  t sr  t stt t t   r

 i T TTTRrtfciT irTT   f

r rnnr  ri 

e has started t ilkg in this fash
ion and 1 think he has not read the 
udget   do not know wherefro he 
got his figures and  a sure he was 
ore insired y his olitical ideology 
uther than anything else

Thank you ery uch for giing e 
tie and  a sure the Finance Minis 
ter will at leist aly his ind to the 
suggestions  hae ade  t should 
not e a ritual ol y seaking and the 
thing going into the waste aei as 
ktt without any consideration

S R N M   (Sa al-
ur)  t is unfair to criticise the 
Finance Minister and to e ect a 
iracle out of the udget when the 
whole world econo y is under intense 
agony and when een  deelo  
countries  the  lese tie  Financii 
Ministers are finding  it  etreely 
difficult to alance tnei  udgcts   
galloing inflation, scitnty of food 
rice rise, all sorts of shortages and 
also natural calaities are cr co
on and failiar to us  n such a 
situation the otions for anoeurai
lity of a ance Minister are ttre - 
ly liited t is hardly realised that to 
alance a udget whih would staisly 
eeryody is an etie ely ddFclt 
task

33 en udget
en Dts

t goes to the credit of the Finance 
Minister to resent a udget this tie

which has receied widesread su
ort in the country. The credit lso 
goes to the oern ent that they 
roceed igorously ega at  inflation 
and rice rise  The arious eas
ures of oernent had resulted in 
ringing down the rice y 5 er cent 
y i oilising a art of the lack 
oney and also curing the  oney 
sul  ut  eole  did  e ect 
soething ore  than  that  The 
Direct  Taes  nuiry  o ittee 
hae gien ts reort in 1971. e 
e ected oernent te hae  ruth
lessly ursued to unearth lack oney. 
Parallel econo y is one of the ala, 
dies otaining  the country today 1 
trust this should e  ursued  ith 
ore igour Su, it is no longer a 
uestion ol allocation of oney  to 
different sectois ut  the  ri ary 
uestion today is one of erforance. 
For the success of the  udget  the 
entre has to lay an increasing role 
y coordinating the actiities of the 
different deartents 0f  oth  the 
States and the entral oernent

en, udget
en. D.

s far as ecise ley on tea and 
other articles is. concerned,  a ha y 
to note that the udget has ade a 
ioision  t eis long oerdue and 
has coe at lat  This is a noral 
feature    the  econo y of the 
deeloing countries

Sir oui e ort earning is  one ol 
the lowest  The rate of growth  is 
hardly 26 er cent  which is 11 er 
cent less than the world aerage and 
19 er cent less than  that of the 
deeloing countries  reuest  the 
hon Minister to lake note of

The udget  has  laid  e hasis 
tightly on agriculture  and  energy, 
rt should hae een uch ore ro
nounced  the udget. t ts co 
on knowledge that it is only aund
ance of foodgrains alone  and  not 
fiscal easures which would control 
uce rise and a durale reedy lies 
in increasing  agricultural  roduc. 
tion.

M R  13, 1975
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hat is tius condition of agriculture 
toay hat is its future  hat 
is the reason tor the shortfall today 
Mr.  ndr a it  uta  uoted  cue 
sentence.  will  uote  soething 
ore

s regards rice desite a 3 
tie increase in the area under 
high yielding arieties in the th 
Flan eriod there has een no isi
le acceleration of the rate of 
growth of roductiity in the tradi
tional rice growing States.

hy should it e so The oernent 
does not see to hae control oer the 
actiities of the Deartent of gri
culture to ursue the schees. The 
conoic Surey  itself has ointed 
out that if there is going to e a reak
through  agriculture there should e 
a reorientation of rogra es and 
organisation ut unfortunately noody 
takes the ains to find out the reasons 
and it suggests the re edy for the 
shortfall in agriculture in site of all 
the adantages that we hae, we hae 
an aiea of 13 illion hectares under 
cros.  There are still 100 illion 
hectares lying uncultiated. hile we 
are i orting Rs, 13 crores  orth of 
fruits, annually, no reason is shown 
why this area is still lying uncultia
ted 1 want the Minister to 
e hasis also on horticulture   wish 
to oint out lot the infor ation of 
the ouse that er acie yield of rice 
today in our country is 1200 kg as 
against 5000 k.g  gyt, aan etc. 
e are still far away in agriculture. 
e should gie greater  attention to 
this and find out the reasons for the 
shortfall and re edy the situation. 
ne of the reasons for agricultural 
ackwardness in y iew is lack ot 
etter erfor ance and udicious use 
of soil and water. t takes long tie 
to reach etension facilities to the 
farers. ne way of doing this u to at
tract the educated youth t0 agriculture. 
There is a continuous igration of 
ale-odied youth fro illages to 
towns and cities in search of os 
leaing agriculture to the charge of 
older folk and at the sae ti e con
triuting to the growth of slus  u 
the uran areas. This s an unha y

trend. n the decade of 1981 to 1971 
while oulation has growth of 2.66 
er cent uran growth has recorded 
a higher rise of 38 er cent.  re
uest the Minister of Finance to kind 
ly consider doing soething which 
will gie incentie to our youth to 
go ack to the illages and take to 
agriculture.

Net in i ortance isi waterthis is 
one ol the essential inuts for agri- 
(ultural growth. n site of our test 
ell oris ,o hae not yet achieed the 
23 er cent liit. ndoutedly cons
traint of resources is a aor ottle
neck in this regard, ig . d ediu 
rocts, y their  ery nature, aie 
costly and tie (onsuin and so, we 
should concentrate ore on the inor 
ungation roects  and, aitioularly, 
the underground water  n  rissa, 
there is lenty of ossiility o  round 
water ut the State is oorl eui ed 
in this regard   would reuest the 
Minister to ersuade entral round 
atei oard to associate itself not 
only 111 rtgard to surey ut also in 
i leentation rogra es.

Sir ou will e sorry tn know that 
in the eastern region articularly in 
the State of ussa, the credit fro 
the fourteen nationalised anks to the 
agricultural sector is one of the low
est The Planning o ission the
seles had suggested that the agricul
tural sectors hae not een ale to 
attract adeuate nestents in those 
States where the cooeratie credit 
structure is also weak. ou will e 
surrised to note that in rissa the 
fourteen nationalised anks hae con
triuted ery little to agriculture. n 
une, 197, the nu er of ank offi
ces  rissa waa 255 as against 1,000 
to 2,000 in other States. Siilarly, the 
uantu of oulation sered y the 
onks is 86,000 as against 15,000 to
35,000 y one ank office in rissa. 
This was criticised in the last astern 
onal ourcil eeting  y the three 
hief Ministers  Therefore,  would 
suggest that the Minister of Finance 
to see that this i alance is reoed.

Net  would suggest one thing 
aout the rocureent  nnd ulic
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distriution  This is not at all satis
factory  our country  site of our 
est atte ts e hae not achieed 
the target in the last kanf iotaire- 
ent  ne o the reasons for the 
failure  is the defectie guidelines 
issued y the entre he suggested 
not only a ley on roducers ut lso 
they introduced illers uota  n 
each and eery tillage ther are two 
agencies  oeratingthe   illers
gent   and  the  roducers  ley 
gency hile the oernent agen
cies like the cooeraties were rocur
ing rice at Rs 7 er uintal the 
illers were rocuring it at Rs 125 
ith this nre difference how cnn you 
e ect the roducers to gie the addy 
to oernent  would suggest that 
hereafter there should e only one 
agency a ulic od like the ra 
Panchayat 01 illage o ittee who 
should rocure addy and there should 
o one rate and They should also e 
assocnted  with ulic  distnution 
syste

astly   would  ucgest to the 
Finance Minister secially our Muns
ter Mr Mukhcree who is resent here 
that rissa oernent nas turrcl 
a loan of iout Rs 15 -rores soe
ties etween 1962 and 1963 Thert 
s a n rtional roect like Pnrndio Tort 
hich is now under the charge of 
entral oernent  Should not the
State e ect this Rs 15 crores to he 
refunded rissa is a State of ooi 
resources  t is high tie that you 
should rei urse the aount  want 
an assurance fro the hon Minister 
that this oney is to e rc funded at 
soe tie or other  Since ris i is a 
ackward State econoically,  e ect 
the Finance Minister  hi rely to 
gie us a word of assurance regarding 
the rei urseent of this -aount

S R S M NR  (anur) 
Mr hairan Sir  do not want to 
add anything to the udget  hether 
the udget is anti-eole udget or 
onoolistic udget urely the ro
osals hae not heled the co on 
an at all

335   en udget
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 hae receied telegras after fete-
gras fro the hosoery anufacturers 
iro udhiana and other lace also. 
lso  hae got telegras fro the 
owerloo workers and weaers fro 
 P and other laces secially the 
western districts of  P. hae tol us 
aout the ley on khandsari and 
toacco   hae now coe to realise 
that if the duties are not withdrawn, 
the P is going to eet a definite 
crisis, Sir, the econo y of .P. de
ends to a great etent on khandsari 
industry, hosiery and owerloo in
dustries   think the hon. Minister 
should take note of it et the not 
kill these sall scale industries  u 
owerloos, it has een  increased 
fro Rs 10 to Rs 200 This is soe
thing unusual and we neer anticiat
ed it  would reuest the hon Minis
ter  hae assed on all the telegras 
and the reresentations to hi that 
he should take an oectie iew of 
the whole thing and see that the in
dustries are not co letely etin
guished

The net oint  would like to en
tion here is why not nationalise the 
lorcin anks Sir the hon Minister 
is aware that there is a stiuggie going 
on dgunst the nefarious actiities of 
the nndlays ank  This is a foreign 
) ink  They rinted a a and circu
lated it throughout the country show
ing ashir as a disiled territory 
This was ulti ately withdrawn after 
an eighteen days strike y the e lo
yees  During the struggle in angla
desh the crfe out with i stateent 
that our foices were inside angladesh 
They gae a wrong icture to the 
entire world  hey ire taking full 
adantage of eing here they are 
reatriating their rofits and they are 
trying to cut into the was of our 
ec noy This National and rlndlays 
ank is known for its anti-national 
actiities  The struggle is going on 
there   would reuest the  hon 
Minister to kindly take n te of it and 
interene  the atter

M second oint will e regarding 
the dearness allowance of the entral 
oernent  e loyees  ou re 
aware Sir, that three instalents of 
dearness allowance u to the oint of
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272 of the coot ol liing ides hae 
een aid to the entral oernent 
e loyees.  sole n assurance was 
gien y Shri agian Ra, who in
terceded on ehalf of the oernent 
on 8th March 1975 that if it crosses 
272it crossed 272 on 1st ctoer
197negotiations will start on wage 
reision. Sir,  a ha y that when 
 et the hon. Minister Shri . Su- 
raania, he assured e that o
ernent will fulfil its roise. Sir, 
now four ore instalent of dear
ness allowance are due to the entral 
oernent e loyees fro 1st c
toer 197 and this ay reision ac
cording to the Pay o issions re
co endation is also due Pay o
ission has clearly said that if the 
cost of liing inde touches 272, then, 
r ay reision is a ust. hen this is 
due, let there e ilateral talks. e 
do not want any Pay o ission. e 
are tried of Pay o issions. e do 
not want another Pay o ission 
headed y a retired or retiring udge 
They sit on it for 3- years and they 
do not su it the reort So,  want 
a sole n assurance fro the oern
ent that the entral  oernent 
e loyees, for who four instal
ents of dearness allowance are legi
tiately due, will  not e eirayed 
and negotiations will start as ro
ised, fro 15th March  1975   
hoe
S R  P ND  TT- 
iR  (iridih)- hat aout the 

ica workers who get Rs 1 S  
Rs 250
SR S M. NR -  sy a
thise with the Mica workers should 
e aid  ery erson should e aid 
need ased ini u wage including 
Me ers of Parliaent  T a not 
against anyone  This is in acordance 
with the Pay o issions reco
endation nother atter which the 
hon Minister ust seriously consider 
is whether the tie has coe when 
a national wage hasi to e fied

Sir,  shall refer, with your eris
sion, in two inutes, to the chaotic 
wastage and cases of corrution in this 
country  Peole hae said any

things. ut,  a uoting fro the 
reort of the Pulic ccounts o
ittee which was laid on the Tale 
ol the ouse y y friend Shn yotir- 
oy osu on the 5th March 1975, 
This is Para 3 of the Reort of the 
o troller and uditor  eneral of 
ndia for the year 1972-73- -nion 
oernent (iil) Deartent  of 
Su ly-urdhase of lankets.   a 
leferring to the reort of the Pulic 
ccounts o ittee which has een 
laid on the Tale of the ouse on the 
5th March 1975, ere, Sir, lankets 
were urchased fro DSfrD for 
Defence Deartent, for the awang 
who are fighting at heights of 1-20,000 
feet and what was the result rders 
were laced y the DS D  con
niance with the Director of rdnance 
Serices is nae has een en
tioned here- t en Sandhu.

The o ittee hae noted that 
w far as the loss to the oernent 
on account of suly of su-standard 
elow secification lankets is con
cerned, action was initiated y 
DS D to effect recoery fro the 
Deartent.

They were sered with a Deand 
Notice for a su of Rs 3,05,568. 
The stay of this recoery has, how
eer een gianted

The o ittee are ost distres
sed to see that the officials en
tioned aoe

that is, t en, Sandhu, the resent 
DS. who is controlling our ordnance 
deots and other officials

 who were entrusted with safe
guarding the financial  interests of 
the oernent while rocuring an 
essential ite for our fighting troos, 
naely lankets, in the forward 
areas consired with riate usi
ness and deflauded the echeuer 
as well as seriously eoardised the 
fighting efficiency of oar troos y 
e osing the to cli atic haards. 
roriate action should e taken 

against the i ediately and the 
ore senior the officer inoled the 
ore seere the unishent that 
should e inflicted on hi ,
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 congratulate the (hair an of the 
P, Si  yotiroy osu, nd other 
e ers  of the o ittete for e
osing these officials led y t en 
Sandhu who is still continuing as DS, 
who has layed with the lies of our 
awans to get soe oney   charge 
hi with getting oney  fro the 
woollen Mill, the Shree rishna 
oollen Mills, y lacing orders for 
lankets with the and getting defec
tie lankets Thig should e an eye- 
oener to the oernent   deand 
that this officer should e co ulsorily 
retired  t least he should e sus
ended, e do not want ar y officers 
of the rank of a t eneral who is 
the DS lead the ar y  ou can 
i agine the condition of our awans 
who  were  gien  these  defectie 
lankets,  who  were  oerating  at 
heights of 1,000 and  15,000 feet in 
eh and other ireas  This corrution 
ust sto

 would reuest the hon Minister to 
kindly rely to all these oints and 
gie a definite assurance aoit relief 
to khandsan owerloo and handloo 
workers and idi and toarco workers 
They should not e lened of their 
due  The entral oernent e lo
yees ust also get their due in teis 
of D and other things lso t en 
Sandhu, the an who cheated oern
ent and etrayed our iawans should 
not reain, he should e kicked out of 
the Defence Ministry, e do not want 
officers there who really risk the lies 
of our iawans and add to their hoards

S R  P ND  TT- 
R  (indih)   rise to su- 

oit the udget resented y our 
Finance Minister  e hae hd a 
long discussion and at the fas-end, it 
sees eerything  is  ossile and 
nothing is certain, hearing the discor
dant oices fro different directions 
n su ort of  o osition to the 
road uroses or oecties,

Not only the conoic Surey ut 
the Finance Ministers udget has one 
erit  t is candid and it rings out 
with clarity that ndian econo y is

aftef fill still continuing in a stdg of 
siege inside a dark tunnel, and while 
the treers of the econoic earth
uake are on ecause of international 
nee escalations  here do we stand 
now

ne hon e er soke aout stag
flation  That is one of the aradoes. 
Stagflation is not  only  resent in
deeloed econoies, n it is also 
effectiely  resent  in  deeloing
econoic like ndia s although  they 
are oerating on different lanes and 
econoic araeters  t sees that 
unc hecked  increase  in  oulation,
shortfall  food roduction, cutack
in energy generation, a four-fold in
crease in rices of i orted crude and 
and its secondary i act on the rices 
of fertiliser and food roduction and 
inadeuate utilisation of the caacity 
of our ulic sector hie all rought 
us to this ass  t is ery uch 
like lice  wonderland where you 
hae to do all the runn ng  ou hae 
lust to re ain where you were  n 
hota Nagnur e are icfuTly falling 
ehind year y year There was eynes 
who heled world econoic thought 
during the das of deression, unfortu
nately we hae no such erson duing 
this eriod when inflation and stag
nation,  all their raifications and 
ariations are ra ant all oer the 
world  and affect our  oncnes  
different degrees conoetric odels 
had ecoe large scale industry, it is 
eing done on asse ly line asis. 
Soe of these had chitd out critical 
 iths which oui econo y ust follow 
 ordei to e and  ut the oint is. 
how far our udget hels to roel 
our econo y along the critical ath to 
a ioader e ansie future  nfor
tunately the critical ath had to e 
reised again and again ald again. The 
network systes, araeters and ro- 
lections hae all gone wron  n this 
difficult situation our Finance Minis
ters roosal is a co roise, t is 
ragatic Neertheless it reinds roe 
of the night in lice in onderland 
who was lanning to dye his whiskers 
green, hut always wore so large a fan 
that they ay not e seen, ence 
the a roach  e had a net taation
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effort of Rs. 239 crores and an uncoer
ed deficit, with arginal relief of R. 
225 crores, ut with altered riorities.

The oint is do we see light at the 
end of the tunnel is our econo y 
e erging out of the tunnel ill the 
udget roosal reerse the ast un
faourale trends, roel successfully 
our econo y into a hase of adeuate 
ultilier, acceleration effect. ill the 
udget draw the asses into roduc
tion efforts and hel increase food ro
duction and decrease un-e loyent, 
under e loyent and disguised un
e loyent and also the rice leel 
There are any i onderales the 
onsoon, the results in the o ay 
igh, the degree of loss in social 
cohesion through strikes and andhs, 
etc.  refer to the unrealistic clais 
of certain sections of our worken, 
n y areas there are eole (oe 
sletters of ica) who hardly get Rs. 
150 or at the ost Rs. 350.  ut 
eole who are getting ore,  are 
de anding ore.  head clerk in the 
State ank is getting ore than the 
agent. The whole wage structure has 
ecoe irrational and has to e 
rationalised.  art fro the i on
derales  referred to earlier, there 
is the geoolitical  situtntion  ars 
suly to Pakistan and the uildu at 
Diego arcia. gainst these i on
derales and these oackdros we are 
charting out a course for our econo y 
and the nation.

 welco e the riorities fied y 
the Finance Minister, articularly for 
agriculture and energy. Rotter late 
than neer. e issed the us any 
years ago. n alance erhas stag
nation in agriculture i the ri ary 
cause for the increase in rices rather 
than the increase in oney su ly, 
although  know the onetary school 
of econoists will disagree. s re
gards agriculture, the green reolution 
which was threatening to eco e red 
has rowned off. n our State of 
ihar we are looking into it in deth 
Neither the e enditure on irrigation 
roects nor the acrage under high- 
yielding arieties had significant cor
relation with food roduction, ut

there was a ery high degree of cor
relation etween inuts in credits and 
actual roduction. hat is true of 
ihar is true of the entire astern 
region.

er dues in ooeratie credit is 
Rs. 21 crores in Maharashtra, Rs. 180 
crores in uarat, Rs. 110 crores in 
ndhra, Rs. 98 crores in .P.. Rs. 30 
crores in ihar, Rs. 22 crores in est 
engal, Rs. 16 crores or so in rissa 
and Rs. 5 crores in ssa. ur eco
no y was not adeuately ri ed with 
credit.   e  did  not  ri e  the
u . That is why the astern re
gion has suffer this lag. The astern 
region with a large oulation and 
uncoered deficit of food has to ro
duce all the food that it reuires. So, 
although the  in wheat and addy 
was artially successful, it was a linear 
roects nor the acrage under high- 
deelo ent. e hae to go in for 
ulti-lateral scientific deelo ent 
in agriculture. t will e less costly 
in fertilisers and inuts ut large in 
ters of alue and yield.

Su ing u y oints, the alloca
tion for the energy sector of coal is 
all right ut for two deficiencies. ow 
te erature carenisation ust e 
adoted. That will cut down our i
orts of kerosene, for which we hae 
to roide Rs. 20 to Rs. 25 crores in 
the udget. f that aount is inest
ed, it will e ore than reaid in the 
course of the net three of four years. 
Secondly, eery coal field should hae 
linked with it ediu or s all wash- 
enes, so that we can wash coal and 
start e orting coal in a ig way.  
new ista will e oened u. t will 
e a short-ter ista, ay e for four 
or fie years ut if we e ort fie 
illion tonnes of coal er year, which 
is ossile with 18 er cent unutilised 
caacity in coal ining roduction, 
ndia will e earning Rs. 500 crores  
net two year. t is ossile if we 
ake a deterined effort and we gie 
the necessary riority in the course of 
1975 and 1976. This should ore than 
ay for the caital e enditure on the 
coal ining industry and should e a 
source of concealed surlus in the 
udget.

22, 1896 (S )  en. udget-
en. Dis.   
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  hae a grieance against the Fin
ance Ministrys ethod of sanctioning 
foreign echange for sare arts for 
ulic sector undertakings. t is lite
rally like this. The ulic sector un
dertakings asks for a shirt, the Finance 
Ministry sits on it for four or fie 
onths and sanctions only two sleees 
at the end. That is one of the aoi 
constraints in reenting ulic sector 
undertakings fro reaching their caa
city of utilisation.

The ecise on idi, the oor ans 
oy, should e withdrawn. That  is 
the least that can e done.

MR. RM N Please conclude.
Shri M. Sundersana.

S R  P ND  TT- 
R  This is not the first tie 

that  hae een cut half way through, 
y thanks to our Minister of Parlia
entary ffairs,  a grateful to hi 
for giing e this o ortunity.

S R M. S ND RS N M (Nara- 
saraoet) Sir,    congratulate the 
Finance Minister for his co endale 
effort to ste u lan inestent y
23 er cent and re-arrange deelo
ent riorities so as to focus effort on 
crucial sectors like food and energy 
The total lan outlay of the entre, 
States and the nion Territories  in
1975-76 is e ected to e Rs. 5960 
crores as against Rs. 8 crores n
197-75. The udgetary roision for 
the entral lan is Rs. 2558 crores, 
i.e., Rs. 29 crores ore than the re
ised esti ate for 197-75. eeing 
in iew the need for alancing the 
growth of different sectors, sustantial 
additional roision has een ade for 
agriculture, fertilisers, ower, coal, 
etroleu and essential industries like 
ceent, aer and shi-uilding.

So far as the riate sector is con- 
erned. the Finance Minister has done 
well in ee ting fro ta inter
cororate diidends deried y does
tic co anies fro new co anies en

gaged in anufacture ot fertilisers, 
esticides, aer and ceent, as also 
inestent in euity shares of new 
co anies engaged in riority indus
tries. Not only this. e has also e
tended the ta holiday concession and 
gien ta concessions to technicians 
working aroad. e has also an
nounced ee tion fro wealth-rta of 
foreign co anies in resect of their 
share-holdings in  ndian co anies. 
These concessions, along with the a
endent to the restriction of the 
Diidends ct, ay create a ild fa
ourale i act on inestent in rio
rity industries. ndustrial growth in 
the ast two years has re ained stag-   
nant and it was necessary that a ig 
ush e gien to new inestent and 
e ansion through restoration of de
elo ent reate or other siilar in
centie. The Finance Minister de
seres all raise.

nestent needs to e su orted y 
adeuate saingss generation if it has 
to e non-inflationary. oweer, the 
Finance Minister has gien only inor 
concessions to saings for ation. These 
can hardly gear u the rate of saings 
which had dro ed down fro  11. 
er ccnt in 3 971-72 to 10 er cent in
1973-7 and to een a lower leel in 
the current year. hat was ossily 
necessary was ee tion of saings 
fro taale incoe. The restriction 
on ayent of interest on deosits y 
non-anking co anies and the in
crease in the ta rate on closely held 
co anies will hae a ery aderse 
effect on increased inestent and 
outut. There is hardly any easure 
which will roote fuller utilisation 
of eisting caacity.

Prices reached a eak towards the 
end of Sete er 197 and declined 
thereafter. n the last  onths rices 
dro ed y 5 er cent. ut this fall 
in rices a ears to e largely sea
sonal. The future course of rices, 
fro the udget iewoint, would de
end on the inflationary art of the 
udget deficit and the direct i act of 
indirect taes. The udget for 1978-76 
roects a resource ga of Rs. 6

18, 1075 udget- 3
l M. 
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fy  which is ade u fro 
tional taation to the etent of s. 299 
crones, leaing an uncoered ga of 
Rs. 225 crores

hether the udget deficit will e 
nflationary or not deends largely on 
the khanf rosects  ith increase in 
roduction, the additional deficit will 
e easily asored  ut if the kharif 
does not turn out to e good, the de
ficit will e inflationary

19 hr

Prices are also likely to e ushed 
u due to the increase in indirect taes 
on a wide ariety of co odities The 
total additional indirect taation, in
cluding State s shai e, will e Rs 28 
crores  Since the whole of this ta 
reenue is likely to e. assed on to 
the consuer the final increase in the 
rices of anufactures on the aer
age, will e aout two er cent hat 
is ore ost of the co odities like 
sugar toacco ceent, cloth electric 
fans aer etc which hae attracted 
higher duties are ass consu tion 
goods and will articulaily  hit the 
iddle classes  n the contrary, soe 
relief y raising the ini u ee
tion liit under the inco e-ta law 
was reuired

The continued i alance in alance 
of ayents has ade it i eratie to 
ste u e orts as uickly as ossile 
and take easures to reduce i orts 
The Finance Minister has not roided 
ositie incenties for su oiting e- 
oit rootion or i ort sustitution 
rogra es  The only negatie ea
sure which has een taken is increase 
 ecise duties with a iew to dieit 
so e of the i ortant  co odities 
fro hoe arket to e ort arket 
This is true of sugar tea and ceent 
nstead of erely enhancing the duty 
on free sale sugar, a ore consistent 
e ort drie was called for  onsi
dering the wide ga etween the ley 
rice and e ort rice, sugar e orts 
would roide large udget su ort

The ecise duty on khandsari is 
eoritant This is a oor ans -

dustyy, sread oer ery any rui 
areas, giing e loy ent to illage 
folk  in y oinion, the increased 
ley will lead to closure of so e units 
assistang the sugar factories under 
onooly

oing to y own State of ndhra 
Pradesh, which is a ackward State, 
with a low er caital incoe, so e
thing concrete has to e done to re
duce the i alances  ndustries son
sored y the State oern ent thro
ugh the State ndustrial Deelo ent 
ororation and duly licensed y the 
oernent of ndia, undei the n
dustries (Deelo ent and Regula
tion) ct are eing denied financial 
assistance y the all ndia financial 
institutions  This needs i ediate 
eaination y the Finance Ministry 
Suer ther al stations ust e lan
ned  coal-ased aieas of  ndhra 
Pradesh  This will aoid heay trans
ort e enes and  loss  of coal in 
desatch to distant arts  of South 
ndia  kctncity can e u ed to 
d ficit ones  Transission lines are 
already functioning throughout South 
ndia

The world econoic oo is taer
ing off and international enironent 
rs not conducie to raid growth e 
ore liing through a eriod of inter
national uneasiness  The gun-oat 
dilo acy sees to ha-e- een etend
ed to the ndian cean  The lifting 
of ars e argo y the nited States 
has created a situation where we are 
left with no othci otion ut to stren
gthen our defence to counter the ars 
uild-u y Pakistan   notice that 
the udgetaiy i oist on for defence 
has gone u y only Rs 117 crores 
Though  a aware of the financial 
constiats y fear is that this ro
ision is insufficient  the light of 
huttos olicies actions and utteran
ces

S R  S N N  (Mioia)
Mr hairan, this years udget, like 
any other udget, has receied its due 
share of a reciation as well as of 
criticis t has receied oth ou
uets and rickats, it is eing hailed

M (S )  en, udget-
en Dts   
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as a good udget as welll as eing 
consursd as a ad one  This, of course 
goes to ioe that iew oints differ 
widely and that ucn of what has 
een said aout the udget has een 
largely coloured y what one ay call 
the re-attitude of the articiants in 
the udget  ut,  a sure on one 
oint we agree, and that is on the 
oint stressed y the Finance Minister 
that the est re edy for inflation lies 
in increased roduction

 a fro the uon territory of 
Miora where een in our est years 
during the last two decades of shifting 
cultiation ( we arely roduced suffi
cient food to  feed ourseles  Since 
1966, when insurgenct roke out 
there conditions hae een such that 
een the nor ally low ioduction of 
food has fallen so uch further that 
oernent hae een sending e
tween Rs 3- ci ores a yeai for su ly 
and transortation of food to Miora 
Now, if this continues, that is if stes 
are not taken to arrest the continua
tion of these conditions the e endi
ture will certainly kee steadily ris
ing yeai after year and that too with
out any corresonding incieasc in 
agricultural roduction

t resent, land  Miora e
longs to the co unity  ntil soe 
sort of a er anent settleent is in
troduced, the cultiation will hae to 
e done co unally and  the re
sent shifting annei  This  as you 
ay ci has know, is a ery wasteful 
ethod and hardly iacticale to-day 
with the grouing of illages into 
what are known as grouing centres 
units, which are uch too laife to e 
suitale for this kind of shifting sulti- 
ation whieh is called hu g there

The forests hae een denuded in 
the rocess and fuewood has ecoe 
a ery serious role not only  the 
caital of igal ut also  the giou- 
ing centres,  the district and su- 
1 isional headuarters as well There- 

shifting cultiation ust go and 
e relaced y er anent cultiation

37   en. udget    M R
en Dts

This, again, can e done only if o
ernent finances the whole schee 
which will entail, firstly, the introduc
tion of er anent settleent of culti
ale lands . the union territory. 
Thereafter, telacing of sloes re- 
fitraly with the hel of i roed 
eui ent, recla ation and irrigation 
of waste lands for wet cultiation and 
encouragent of cultiation of cash 
cros, lantation of ru er trees, su
ly of fertilisers, etc, etc will hae 
to e undertaken and financed y the 
oernent  This will, no dout 
ioe uch ore e ensie than the 
resent syste of food susidy  ut 
it will ensure  gradual self-reliance 
and self-sufficiency in  agricultural 
roduction  the not too distant 
future

nfortunately, the law and order 
role still eists  Miora today 
ut here one ay say that the ore 
uickly aelioratie schees are un
dertaken and eecuted, the ore 
uickly will the lnw and order situa
tion also i roe

Today thiee years aftei Miora 
 cat a union terntory the caital 
lgal still e eriences an cute scar- 
cit of drinking watei during the dry 
season  that one considers oneself 
lucky it one can get a ucket of 
drinking water foi a ruee  while 
electricity is aailale alost only y 
default  These  a sure eery one 
will adit are conditions that do not 
ake for contentent

t ay also co e as a startling re
elation that there is today only one 
ank a rancn of the State ank of 
ndia at ial for the whole of the 
territory and this ank is so oer
worked that the aority of the eole 
in Miora regard it as nothing ut a 
second edition of the oernent 
Tieasury that has een in eistence 
een efore the on Territory cae 
into eing

Therefore, water su ly and electri
fication schees should e ste ed 
u without delay, and the enefits of

13, 1975 etu udget  38
en 
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anking should e rought within the 
teach of the eole  this ery ack
ward territory y oening anks in 
selected grouing centres and district 
and su-diisional headuarters

 suggest that stes should also e 
taken to utilise, to the full, the a
oos in which our forests aound 
onditions do eist for the setting u 
with full enefits, one ay add, of a 
aer ill and  hoe that this will 
also e taken u without any ore 
delay

tension oi the i ail way line fro 
Silchar to airanste or any other oint 
within the territory o Miora will 
certainly sere the interests, of the 
eole in ore ways than one and  
suggest thdt this should e taken u 
forthwith while the larger lan of 
connecting i il itself  tra ay e 
taken u in due course

Theie is one ore thing which  
would like to r  to the notice of 
the Finance Minister and that is tse 
fact that there is soeties the feel
ing that secial conoess ons and ro 
isions intended t r ackward area1 
incl co unities do not often enefit 
the eole for who they aie intend 
ed roaly tcuise of looholes  
the r i leentation  ne such case 
is the ee tion tnen to goernent 
en ants elonging to the Schedule 
Tries fro  i ent  of incoe ta 
ut uite a ercentage of such ser
ants are deued of this riilege e 
lause those who work  i-ices out 
sc the Scheduled aieas are ecetel 
fro hts ee tion  Siilarly there 
are certain condit ons laid down for 
eligiility of what has  coe to e 
known as the trial scholarshi and 
here again certain categories of stu
dents who elont, to trial co uni 
ties are also left out of the riilege
 would, therefore, reuest that this 
should e looked into so that there 
will e no discriination etween one 
trial and another trial
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S R S N R N S STR 
(akhi ur)  Mr. hairan, Sir,  
hae to articiate at the fag end at 
the discussion on this udget deate. 
Therefoie, it a ears to e like a ri
tual oweer, since  hae een ask
ed to seak,  shall oifer y co ents.

The Finance Minister had to do a 
difficult o  e has to collect the 
oney and suggest ways to oilise 
resources tor i leentation of certain 
roects  n the other hand he can
not go on i osing ta on co on 
ites n this contet he deseres the 
congratulation, tro all for resenting 
a growth onented udget.  1 should 
call this udget rather  agricultural 
growthonented udget. rowth ean 
staility, it alo eans growth with 
social ustice, it also eans self-reli
ance. During the current year, we had 
to incur an e enditure to the tune of 
Rs. 298 croies on i orting food- 
grains. Therefore, it os uite ustified 
that e hasis has een laid on ro
duction of foodgrains. n this resect, 
rrigation and fertilisers are the two 
things  wch  are ore i ortant 
The reious seaker said that u till 
now only aout 25 er cent of the 
cultiale land in the country has 
een irrigated. This is the state of af
fairs n this contet, if  refer to iny 
State, there the ercentage of irrigat
ed lands is lesa than 3 er cent. ut, 
then, ssa is the icti of eren
nial flood of the ighty rahautra. 
f this ighty rahautra rier is 
controlled and irrigation facilities we 
roided, ssa can feed siilar 
nu er of oulation in other States. 
Therefore,  suggest that the raha
utra  Flood  ontrol o ission 
should e adeuately financed so that 
this internationally  faous ighty 
rahautra rier ight e control
led. Sir, while referring to the growth, 
 would like to refer to the fulfilent 
of the asic needs. hat are the ade
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needs  eryody know that they 
are shelter, food and clothing. Si,  
a rather disa ointed to find that 
there s no adeuate roision lor 
construction of houses in rural areas.
t there is any, it is confined only to 
uran areas. The eole liing with
out shelter cannot e roud ol their 
deocracy, cannot e roud of their 
lierty and eual rights. Therefore, 
to y yrftnd, it is one of the fore
ost things that should e roid
ed. So far as cloth is concerned, the 
o erce Ministry has done soe, 
thing. ut, there should e ore ro
duction ol standard cloth for the oor. 
Sir, growth also eans roer growtn 
of all The sectors, of all the regions. 
There is regional i alance and as 
 referred to earlier, there is less than 
3 er cent ol irrigated land in the 
astern Region. My reious seaker 
has also ointed out aout this.

f we look into other asects, so lar 
as finance is concerned, fourteen a
or anks were nationalised a few years 
ack and there is sread of ranches 
of those anks in different arts of the 
country. ut, in y State, articular
ly in y district, akhi ur, there is 
only one ranch of State ank for 
ore than three lakhs of eole in 
Dhi aia. ther nationalised anks 
also hae not estalished their ran
ches. f we look into the other u
lic financial institutions such as the

ife nsurance ororation of ndia, 
ndustrial Finance ororation, gri
cultural Refinance ororation and 
such other odies, what is their inest
ent in the astern region f inest
ent in this astern Region, ore 
articularly in ssa, is 1 er cent, 
then, it will e 100 ties in soe othelr 
States.  hae got the figures. ut,  
hae no tie to uote the figures. T 
will si ly say that if it is 1 er cent 
here, it will e 100 er cent in soe 
other States.  This  discriination 
should not e there.

 a now referring to another oint, 
that is, ecise duty on tea. The tea 
growing areas in the country hae een 
diided into fie ones. To y ind, 
thig if irrational. hs s the need

for diiding the regions nto different 
ones and leying different grades at 
ecise duty which is neither ased on 
roduction nor on uality nor on the 
yield and nor on the rices at which 
the tea is sold  Therefore, Sir, we 
hae een urging for rationalisation of 
this ecise duty and t ase it on  
logical footing. ast year, the o
erce Minister has een leased to as
sure us that it will e reised ut, 
this year, we hae seen that the e
cise duty is ore on those ones 
which are aying ore ecet one 
, which is Dareeling.  n regard 
to the second highest one, which ays 
Rs. 1.15 er kg of tea the additional 
duty is another 15 aise. This akes 
u a total of Rs. 1.30. This is uite 
illogical and irrational.  This should 
e reised. therwise, the industry 
will e killed and it will not sere the 
urose of e ort also.  hae got the 
figures to show how the e ort erfor
ance has een dwindling. n 1967-68,
106 illion kg tea was e orted to . 
n 1972-73, this cae down to 53 il
lion kg. This is alost hall. n the 
case of other co odities, the ecise 
duty is neutralised or freeed. ere, 
this ecise duty goes u to Rs. 1.30 and 
Rs. 1.0. ut, the reate is, the eist
ing one is 75 aise, 85 aise which as 
een roosed.  would urge uon 
the Finance Minister to consider this 
case faouraly not only in the inter
est of the tea industry ut in the in
terest of the country in ters of earn
ing foreign echange too.

S R . . N  (anara) Sir. 
those of us who are to e called hae 
our own douts whether we will get a 
chance in site of the assurances. The 
naes of these Me ers ay e en. 
tioned to e called first toorrow. e 
are ready to wait till toorrow.

S R D. N. T R (oalgan)  
had no ind to seak towards the fag- 
end of the deate, ut one thing i
elled e, and that is that this is er
has the last udget of the fifth ok 
Saha and it ay e that this will e 
the last udget in the life of soe of 
us in Parliaent also.

e ade certain co itents in the 
id-ter  arliaentary  elections, 
naely, eradication of oerty, the in



corrution, staility of rices, reoal 
of une loyent and disarity. ow 
far hae we succeeded in  fulfilling 
these co itents as any of these 
lessened or hag t grown further This 
is the test. The test of the udding is 
in the eating. y any easure, hae 
things coe down or gone u

Peole are not concerned how any 
articles of the onstitution we hae 
aended and how any things we 
hae nationalised. They want net re
sults. hat hae they got as any
thing een added to their daily wages 
or daily rations  re they getting 
ore cloth than they were, getting 
efore

357   en. udget  P N
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hen we look at it fro this oint 
of iew, we are ery ery deressed. 
Nothing has gone u, eerything has 
gone down. fter ten onths, we are 
going in for election.  hat shall e 
say to the eole  hat hae wt 
done during the fie years ill you 
say. e hae aended so any arti
cles of the onstitution, we hae na
tionalised so any things They will 
ask, hat hae we got hat wll 
you say et us hae talking oint to 
the electorate.  would reuest the 
Finance Minister through the Minister 
of State and the Deuty Minister to let 
us  know what will e the talking 
oints in the net election .

 do not want to traerse the whole 
udget, ut will deal with only nne 
oint, regional i alance. t has een 
said eery tie that regional i al
ances are to e reoed. Four Plans 
hae assed and we hae entered the 
fifth. ow far hae we lessened re
gional i alances  do not know of 
other States ut take y State, of 
ihar. There is lenty of resources 
ut the irony of fate is that there ie 
scarcity in lenty. ihar consists of 
three arts hotanagur, South ihar 
and North ihar.  a a resident of 
North ihar. ts oulation is aout
3 crores, one-twentieth of the wole 
country.  t is igger  than  ssa, 
rissa, Puna, aryana, uarat, 
een Mysore, and erala. n this

art of ihar, the er caita incoe 
la Rs. 150 er annu. hat is the 
all-ndia aerage ow far are we 
elow hat hae you done to cor
rect this Not only hag it decreased, 
hut they hae increased regional dis
arity in North ihar.

Taking ower consu tion, the aer
age er caita  consu tion in the 
country is 90 units, ut in North iar 
it is only 10 units. The irony is that 
there is no central roect for genera
tion of ower there. Money has een 
allotted for central roects, ut not 
in ihar. Two roects were lanned 
to e taken u when Dr. . . Rao 
was the Minister one at Mu arfarur 
and the other at atihar. ut they 
had een taken away and sent soe
where else,  do not want to e eual 
to other States.  want only half of 
the aerage. f it 5s 90, gie us at 
least 5 or een 0. Me ers fro 
other States are fighting for the e
nefit of their States. hat should  
fight for when  hae got nothing  
e got only 10 units.

wit  rt

S R  D. N. Tt R  ecause
your elly is full and you do not want.

S R . S. D 8 er cent 
our eole are elow the oerty 

fine.

S R D. N. T R  a not
talking of the oerty line. Please 
gie half the er caita incoe to the 
other States, f the   national er
caita incoe  is Rs. 300,  do not
want 250  want at least 250. f the 
er caita consu tion of electricity 
is 90 units in other States, and y 
consu tion is only 10 units, 1 want 
only 25 or 30, one third of the aer
age. ut what hae you done to us
ou hae gien no central roect and 
whateer roect was gien was also 
taken away. hat a  to say to our 
to our constituent

The ressure on agricultural land
has increased. The all ndia aerage
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18 a ut 68 6 in 1972-73 hile the er
centage of eole engaged in agri
culture has declined fro 69 5 er cent 
 1961 to 68 6 er cent  1971 for 
the country as a whole, in ihar it 
has registered an increase fro 77 to 
80  er cent This is the condition of 
the regional i alance. gain  
ihar out of eery  100 ersons e
loyed, only 16 are e loyed in 
anufacturing industries  as against
 2  the country  There are only 
279 lakhs of factory workers  ihar 
in 1970 as against 10 3 lokhs  Maha
rashtra, 8  lakhs in est engal, 
3 8 lakhs  uarat and .2 lakhs  
Tailnadu  These are the figures 
ou say  a arochial and 1 a 
leading the cause of ihar, 1 a rot 
 a only ointing out to what deths 
we are going down  f  do not draw 
your attention to these fcts, how are 
you going to reedy the   reuest 
the Minister of State to ring those 
facts to the notice of the senior
Minister so that he ay rely to these 
oints at the tie of his rely

S R  S M N (uldana)
 congratulate the hon Minister of
Finance on his udget, which has the 
twin oectie of growth and staility 
Since 1970-71 there hae een the 
years of shortage and inflation  and 
great triulation to the country  The 
disa ointing  erfor an re  of  the 
econo y during this enod has een 
due largely to sluggishness of agricul
tural outut which deends still on an 
erratic onsoon  The slow rate o 
growth of industrial  roduction and 
the diersion of resources to defence 
uroses and  the recent stuendous 
urden i osed y the hike  oil
rices had created roles and we 
hae to find a way out of this difficult, 
disa ointing and co licated situa
tion  The Finance  Minister has 
decided to oe  with deterination 
and a singleness of urose to achiee 
the twin  oiecties of giowth and 
staility  n seeking to achiee these 
oecties,  welcoe  the oerriding 
riority that he has assigned to food 
and agriculture and energy  gricul
tural growth is rightly  regarded y

hi as the first charge on our deelo
ental resources  gricultural  ro
duction is deendent uon certain in 
dustnes such as fertilisers, esticides, 
agricultural  achinery, etc  These 
industries also hae een gien higher 
riority in the Plan for  the net 
year

The factors which aeed urgent and 
i ediate attention hae een rightly 
identified y hi as the suly of seed 
of high yielding ariety, increase   
the suly of surface and ground 
water to ring a larger roortion of 
land under irrigation and organisation 
of farers serice societies  Noody 
can uarrel with this analysis of ne 
situation or the reedies which he has 
rescried ut  sucfess  will deend 
on the igour enthusias  and er- 
seerence with wRich he ursues this 
rogra e   For the list n years 
we hae usually failed at the stage of 
i leentation or hae not een ale 
to gne a good account of ourseles

et us take the case of si ly of 
surface water  Most or oui  rier 
waters hae een wanted on account of 
ter-State disutes  n the case of 
Maharashtra alone there ire 1 ro- 
lects which hae een ending soe 
of the since 196 on account of these 
tr-State disutes  That this should 

hae ha ened  the case of 1 State 
which has only eight er (ent of culti
ated land undei irrigation and which 
suffers fro chionic food defuit shows 
that the iederal oernent has not 
succeeded  eoling the necessary 
achinery  for  seedy  solution of 
such roles

Secondly the  udget lays great 
e hasis on our energy roles 
ith an increase of twele er cent 
roduction of electricity ana the e
ected increase of one illion tonnes 
of oil net year, it is e ected that the 
ower osition will ease to a consider
ale etent, ut  would like to e
hasise that the oect of our short
ter as well as long ter olicy should 
e to reduce our athetic deendence 
foreign oil as a source of energy.
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The year which is on its way out 
has een one of unrecedented slrains 
on account of shortages and the shar
est increase  the rice leel since 
indeendence   The wholesale rice 
inde had risen y 32 er cent during 
the twele onths receding Sete
er, 197  ut deterined action y 
the oernent in the for ot stnct 
credit control and other easures has 
succeeded  reersing the inflationary 
tide  ut still we are not out of the 
woods- and therefore it is ut natural 
that the finance Minister should de
cide to continue the seere onetary 
and credit controls hich hae een 
 oeration for oer a year Though 
these olicies should continue  order 
to cur inflationary ressures, it is 
necessary to hae soe relaation in 
these contrils in the interest of ro
duction  For instance in the c.ase of 
Maharashtra, cotton growers are still 
getting only 30 er cent of the rice 
ecause the Resere ank has, not 
gien a higher aount of credit,  a 
confident ncrease  o edit here will 
not ilitate against our anti-flation- 
ary olicy

 hoe lastly that the withdrawal of 
co ounded ley schee  alicale 
to handsan  the i osition of a 
higher duty of Re one er 1000 idis 
will e reconsidered ind the Finance 
Minister will announce suit il.)le con
cessions when he relies to the de
ate

S R   N   a raising y 
oint of order  nder rule 370(1) and 
(2), is it not in the fitness of things 
and with the co etence of the hair 
that those who hae ery any wise 
things to say like Mr Mahaan should 
e gien an onortuty to resent 
their iews if not toda at least to
orrow ou cannot restrict the tie 
Me ers can e gfen an o ortunity 
to orrow efore the Minister gies 
his rely  ill the hon hair kindly 
lace it on record that there are so 
any who are waiting aniougly and 
they should e gien a chance

S R . S. M N   su ort 
his suggestion.
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S R  R  R M     
would a eal to the ou.se ll of 
you hae een waiting and we thought 
eeryody should hae an o ortunity 
So with the consent of the o osition, 
tie has een etended  indly co
oerate  e will sit as long as you 
finish  Toorrow only the Finance 
Minister will rely
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S RD ft S R N SN  S  
(ashedur)  Mr  hau an  Sir 
 welcoe the udget roision  for
1975-76,  which a ears  to  e  a 
alanced one at the resent tie of 
crisis and inflation  ut, in y oin
ion it would hae een etter if the 
fresh leies could hae een aoided 
this year, ecause the fresh taes 
would indirectly  affect the co on 
on  the countn,

   coe fro ihar  s you know 
ihar is a ery ackward State  the 
countiy and is  always   financial 
troules  Much needed roects and 
schees which are  the ulic in 
terest are  delayed e ery year, and 
soeties, gien u tor shoitage of 
funds Therefore  woul 1 s ly that the 
entre should e reasonale and lie
ral in granting fl nce tr ihar State 
Sir  a ant to ention hre that the 
oernent of ihar nas su itted a 
schee to  the  entril oernent 
for setting u an atoic ower lant 
near agha illage  ha aran dis- 
tnct  North ihar as the State is 
ost ackward  in ower generation 
ut instead of sending an e ert tea 
to inestigate the ossiility of setting 
u such a lant in North ilur the 
entre reected the roosal and sanc
tioned  an  atoic  ower lant et 
Norora in ttar Pradesh at a total 
cost of Rs 500 crores

Recently, an e ert tea of the 
Ministry of nergfy of tho oern
ent of ndia isited soe laces  
est engal  connection  with the 
construction of an atoic oower lant 
there  Sir  a not against the sanc
tioning of any roect to any other 
State, ut what  a ointing out here 
is that the genuine clais of y State 
of ihar are eing ignored  This is 
not the only case,  can cite and 
lace efore this august ouse any
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other instances where ustice has not 
een done to ihar y the entre So,
1 would earnestly reuest the Finance 
Minister to see that at least one atoic 
ower lant is erected  ihar at 
least duung the Sith Fie ear Plan. 
The entre should  not  ignore this 
genuine deand ot the State of ihar, 
wheie rare inerals like uraniu are 
found  lenty, which are reuired 
ior national consu tion

ere  would like to oint out one 
ery  i ortant thing  rores and 
ci oss ol ruees art lying in the coun
try  the for of l ick oney

2 hrs

 would reuest the Finance Minis
ter to see that the election si of the 
sse lies  and the ok Saha aie 
held at the sae tie  ither the 
sse ly elections should e adanced 
01 the ok Saha elections should e 
ostoned t should e adusted   
such a wak. that you do not send 
oney on elections again and again 
Su ose ou aie going to send oney 
on electionsi in 196 for the ok Saha, 
Then again    1M77  you  send 
onty 011 elections  to  sse lies 
This is y suggestion  lt is u to you 
to waste ulic oney  t is ulic 
oney that you are wasting on these 
things

Now  coe to lack oney  The 
lack oney which is still in circu
lation  the country to the tune of 
thousands ol crores of ruees should 
hae een seied y now Theie is no 
dout that the raids on  s ugglers 
and lack- arketeers  the country 
hae checked and  discouraged lack 
oney tiade in the country  ut 
seaiches so far nude, as the hon, 
Minister said soetie ck in this 
ouse, are not sufficient,  The o
ernent should leae no stone un
turned to  unearth  lack  oney 
throughout the countiy and aroad till 
it is confiscated which is the root cause 
of nse in rices and inflation

en the nationalised anks,  in
cluding the State ank of ndia, are 
not free fro corrution  t is on the
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increase day y day. The officers and 
staff do whateer they like in their 
own interest  and genuine grieances 
of the constituents and general ulic 
are ignored.  en  one-ruee,  fie- 
ruee  and ten-ruee notes arc not 
aailale in the anks.  do not know 
why the oernent is not inting 
the.  would reuest the Finance 
Minister to see that these notes are 
aailale in the anks.

Further,  would like to oint out 
that it is said the rices of foodgrains 
hae coe down consideraly. ut 
that does not a ear to e so ecause, 
when one goes to the retail shoo to 
uy the,  the  sho-keeer charges 
the sae rices as oreaiiing in the 
recent ast. The co on an does 
not feel any relief at all. The oern
ent should seriously look into the 
atter and do soething aout it. 
The ore the thing is controlled  y 
the oernent, the ore difficult it 
is to get it, the rices rise and hoard
ing takes lace.  So, the oernent 
should coe forward with soe fool
roof schee and create a cell, if 
necessary.

n conclusion,  say, enough taes
hae een leied in this udget.   
would reuest  the Finance Minister
to reduce the  taes to soe etent
and sae the co on an and that 
he should not coe forward with any 
suleentary  udget  duiing  the
financial year, 1975-76.

ith these words,   su ort the 
udget.

S R . . N  (anara)  Mr.
hairan, Sir,  would  read out
eactly  the  rescrition instead of 
trying to diagnose.  carefully went 
through the seeches of Mr. ndrait 
uta, Mr. Piloo Mody and Mr. Sale. 
These are the three ersons who hae 
een a sort of outosts and, within 
the, we hae to work out the right, 
the left and the iddle, the right eing 
Mr. Piloo Mody, the left eing Mr. 
ndrait uta and the iddle eing

367 en- udget    M
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Mr. Sale.  do not think we can add 
ore to what has een said.

 also feel that the udget hich is 
resented should not e an eercise of 
ery intelligent eole talking to 
intelligent eole, a udget of cleer 
technocrats and ureaucrats.  ud
get of a country should e understood 
y the co on an.   should say 
that all these docuents, the conoic 
Surey it is a hard reading Part  of 
the Finance Ministers udget Seech, 
Part  of the Finance Ministers 
Seech, the udget at a lance, there 
is so uch of e ertise inoled that 
we, who reresent the co on eole 
and who do not hae any clais to 
etter understanding, will not e in a 
osition to understand the highly co
licated and a edanlie udget docu
ents and the highly edantic seech. 
efore the Finance Minister gies us 
the udget t  a  lance and the 
udget as to where the ruee coes 
fro and where the ruee goes, let 
hi tell us fro who the ruee 
coes and to who the ruee goes 
we are ore interested in that. e 
are not  interested in la  reenue, 
deelo ent e enditure, non-dee
lo ent  e enditure and  so  on.
e know that you are ale to
do all these things. e also know 
that there is a lot of deelo ent 
e enditure, there is a lot of roo for 
funds eing used and wasted also,
hat we want to know is. out of near
ly Rs. 10,000 crores, oth caital as 
well as reenue, which you are going 
to receie, how uch coes fro the 
oor  en in this country and how 
uch fro the rich the hon. Minister 
ay kindly tell us how uch coes 
fro the large asses and how uch 
coes fro the rich eole, My feel
ing is that your udget, oth on the 
receits sid e  as well as on the e en
diture side, tends to soak the oor and 
on the e enditure side it tends to 
feed the rich,  t is for you to roe 
what it is.   do not hae an esta
lishent of 10,000 or 20,000 eole to 
work for e.  hae to work all alone 
with all these udget docuents. 
Therefore, lease gie us the infor a
tion at least net year or you ay tell 
us during your rely to the deate.

13, 1975   en. Mufoet- 36
en. Dis.



39   e. udget  P N 22, 1896 (S )  en udget 370
en Dis. en Dts

Now  co e to the rescritions.  
hae written these down after  fie 
days work

The first is, nationalise those indus
tries do not go on ideological grounds 
which are indulging in under-ro- 
duction lor the sake of rofiteering, 
which are iling u inentories for 
the sake of rofiteering, nationalise 
the under the Twenty-fifth end
ent, do not gie the co ensa
tion

Secondly, instead of aending the 
nit Trust law, aend the ct on 
liitation on distriution of diidends 
and inest directly the diidends due 
to the share-holders  their nae in 
the nae of the share-holders,  
the nits  n case these funds are 
not loughed ack y the resectie 
concern, lough the ack into the 
e ansion of roduction facility, ro
ductie usiness enterrise, where- 
eer, as Mr uta has said, t is 
used for unroductie uroses, in
stead of giing ays and Means ad
ances for aking aa y the ig 
eole, take ack and ut it for ro
ductie uroses saying  that  the 
caital aiket is deressed, do not 
try to gie ack when we hae said 
and nghtly said y Mr uta that 
there will e arity  the sacrifice 
etween the workers wage-earners as 
well as diidend-eaers.

The current coinage corrution,  
thi, country has eerged ecuse e, 
if  s.hock you as a necessary eil 
 the caitalist syste of society 
The corrution y the oor should e 
condoned oinft lank for instance, a 
olice constale taking a ruee or two 
for feeding his children   do not 
think that that is i oral  ut the 
rofits of the rich which is another 
for of social corrution, should e 
curtailed and ciliinated  due course 
 a not a Marist Points fro 
caital are distinct fro  rent  of 
aility  ility dont  stiffle it f 
there is an ecellence, if there s a 
co etence, ay it  t is not corrut 
Therefore, this ig ogey of corru

tion, of the iddle class corrution, of 
lower class corrution and things like 
that is intentionally raised, y ested 
interests who hae ade a ig issue 
of corrution ut are not ready to 
change the corrut syste itself. They 
want the status uo when it coes 
to the syste  ut they  want to 
illoy and do the witch-hunting in 
regard to indiiduals who are a art 
of it and aie ictis of the syste

ork and disciline, this is eactly 
the thee song of the oral of the 
latitudinous udget  ork and dis
ciline ho said it7 enito Mussolini 
itler also adoted this thee  t 
has a treendous fascist flaour in 
it  Thtirefore, instead of eing lati
tudinous and oralising, let us dro 
that word disciline et us gtick to 
work ccause once the workers stick 
to work the word  disciline  is 
suerfluous

hen it coes to the uestion of 
growth with  socio-econoic  social 
ustice growth will e roduced y 
work  Therefore, let us concentrate 
only on two things work and socia- 
econoic ustice  ne is the  cane 
and the other is the carrot  et us 
delete these other two areas of growth 
and disciline  n the entire Fian 
docuent you do not see this thee 
song  t is suerfluous

 hae said it  1972 e hae had 
the leasure of discussing it with our 
e-Plann g Minister,  Shri  Mohan 
Dhana   had said that y resource- 
udgeting alone this country cannot 
enefit e hae to udget the an
ower  this country  e hae to 
udget land in this country t that 
tie, the andits of the  Planning 
o ission said that it looked fas
cist, and that it looked to totalitarian 
t is not so s a deocrat,  a not 
going to e swayed y the slogans of 
unnar Myrdal Deocracy is eui
ed to do eactly all  these  ery 
things which can e  done  y a 
totalitarian syste e know how to 
oerate) the de ocracy through  the 
light eole   think whateer the
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authoritarian and totalitarian  stales 
can do, we can do as well do. There
tore, t is not difficult, as the andits 
of the Planning o ission said, to 
do the udgeting of an-ower, land 
as well as the resources. Till we do 
that, we do not reak-through.

ne loy ent is  another  lind 
alley. e hae shown no seriousness 
aout this.  concrete suggestion i 
a lacing efore the Minister. e 
shall ay an unskilled illiterate lao
urer Rs. 60 er onth, sei-skilled 
illiterate laourer Rs. 00 er onth 
i.e., Rs. 3 er day, a Matriculate 
Rs. 120 er onth and a raduate
Rs 190 er onth. et us fi it 
ust like ini u wages for agricul
tural laour. This country can afford 
this  e should tell the une loyed 
youth, e will gie you  any o, 
not a o of your liking. Take it or 
leae it.

Then ite No 9 Deonetisation.

te 10  will not go  into the 
eercise. ut  ust had a discussion 
ith the Deuty Minister for Finance. 
Rs. 330 crores for i orted aterial. 
e hae said that iris non-inflation- 
ary. My contention is that it is cer
tainly inflationary. e hae ought 
Rs. 330 crores worth of aterial  
this country y u ing  oney 
and e orted it. e sent foreign 
echange worth Rs. 330 crores and 
ought food and  fertiliers fro 
aroad and distriuted the.  do not 
know how it is noif-fiationary.  
dont know how we can cell this Rs. 
625 crores of deficit as illusory when 
Rs. 330 crores which hae een sent 
in foreign echange has een again 
urchases ade in this country  in 
ndian ruee u ing that uch 
oney n the ndian fcono y and 
therefore the su total effect  of 
uying either in foreign currency or 
ndian ruee of any co odity is the 
sae as far as the deficit is concerned.

n the udget what we hae adot
ed is a socialist growth, as  under
stand it. There is one ractical ite 
which  suggest in regard to  ta- 
collection. ou hae granted ee
tion for non-randed idia.  For 
heaens sake and (thfc stands  to 
reason dont ley ecise  duty on 
non-randed snuff. y all eans, ta 
al Snuff, Madras snuff and uch 

other randed things. This is what 
 suggest.

My net oint is this.  ring all 
ulic sector distriution under Pu
lic Sector Distriution aw so that the 
wrong-doers and iack arketeers in 
this syste are gien the ost deter
rent unishent ossile and let sky 
alone e the liit

There are any other things which 
 wanted to deal with ut  hae not 
got the tie. n the end,  thank you 
for  hae tried your atiance, and  
wish to say that the Finance Minister 
has ade the est of ai ad usiness, 
 this chronically deficit udget of a 
oor country like ours. e deseres 
our congratulations. ith these words 
 close.

S R R. N. RM N (alurghat) 
Sir,   whole heartedly su ort  the 
udget  itter criticiss  hae een 
leelled aout the roisions of the 
udget y the e ers of the osi
tion arties  t has een argued that 
the welfare of the co on an has 
not een taken care of y this udget. 
, howeer, feel that in the resent 
econoic situation a  etter  udget 
could not hae een resented. f we 
look ack to the decade  retrosect, 
we will find that the country had to 
fight two wars against Pakistan and 
rices started rising   do not say 
that war was the only reason for rice 
rise  There were other contriuting 
factors like, faine, drought  and 
floods, ass influ of eole fro 
angladesh and as a cu ulatie effect 
rices started rising since 1963-6 and 
y 1973-7 the rice riae was as high 
as nearly 33. ut it has to e con
ceded y all ecause of wise ecanornic
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anageent y the oernent een 
this unrecedented rice rise was con
tained,  y ctoer last, signs were 
a arent where the onward arch of 
the rices was halted and y Dece er, 
the rices started falling in regard to 
soe f the o odities.  s it not 
a great achieeent articularly when 
all the deeloed countries of the est 
are still gra ling with the role 
and any of the are yet not as for
tunate as we are in our achieeent. 
The oernent ust e co lient
ed on this count. The resent udget 
carries with it an added resonsiility 
of not only to aintain the resent 
financial trend ut to ensure that soe 
staility is  achieed  in  the rice 
ehaiour. To y ind Sir, the first 
i eratie to achiee this oectie 
would e to augent roduction. The 
udget has gien riorities to an agri
culture and ower roduction and this 
has een done rgihty so. n a country 
where 90 er cent of the oulation 
directly and indirectly deend on land 
for their liing, agriculture ust re
ceie the to rioritythere can e 
no two oinions aout it. ut here, 
we hae to find out why we are not 
ale to ake the rogress that we 
desire in the shere of  agriculture. 
Since 1970-71, i.e., during the last four 
years nearly three to four illion hec
tares of additional  land  has een 
rought under irrigation. t will also 
e conceded y all that the area under 
high yielding ariety of addy has gone 
u y three ties  hat could we 
hoe out of these faourale deelo
ents ould we not hoe that food 
roduction in our country would not 
only go u  ut  we would e 
ale to eet our reuireents too. 
ut what ha ened  arring  est 
engal and ndhra Pradesh, the rate 
of growth in agricultural roduction 
has registered a decline and in 197- 
75 we would e ale to roduce 10 
illion tons of food grains when  in 
1970 we srere ale to roduce 108. 
illion tons. Fro all these,  a in
inclined to eliee that the law of di
inishing return has set in otion in 
ur agricultural sector. t is a danger 
signal whih we should take a serious 
note of. e hae not only to sto this

trend ut we hae to reerse it and 
usher in an era of increasing roduc
tion. it is howeer not an easy task. 
ut  we  are  sanguine  that  we 

would e ale to achiee our goal 
with  deterination   and   hard 
work ust as we hae succeed
ed to turn the tide of inflation. 
The resent udget, y friend o o
site will agree, hag rightly ade suit, 
ale roisions lor eui ing the na
tion to eet this ighty challenge . 1 
cannot seak for other States, ut 1 
can say without any hesitation that in 
est engal, we are trying our est 
to increase roduction of addy and, 
od willing, in 23 year tie we ay 
 a)e to reach a oint where  we 
would e ale to eet our own re
uireents at least. e not only need 
good highyielding seeds, fertilisers and 
irrigation facilities for achieing a a
or reak through in agriculture ut 
need these essential inuts at a reason
ale low rice. ou ust hae notic
ed Sir, that since last one year the 
deand for fertiliser has not  een 
rising. t does not ean that the agri
culturists do not reuire fertiliser ut 
the rice is so high that it has ir
tually gone eyond the reach of a 
iddle holding farer. n regard to 
ank loan also, the lot of the sall 
cultiator is no etter. The uantu 
of loan gien y the nationalised anks 
to agriculturists in the eastern region 
is the lowest in the country.  hile 
ig farers get loans to a tune of 50 
er cent of their assets, the sall far
ers get only 15 er cent and this too 
is neer gien to the in tie. nly 
such ank agents are sent to  rural 
areas whose records are not good 
and een today a rural osting 
is considered  to e  a unish
ent. These agents reain at the ack 
and call of the ig farers and hae 
no tie to look into grieances of the 
sall farers.   would  therefore, 
urge uon the oernent that they 
should ensure that the right tye of 
eole are sent to the ruraT areas, 
who hae soe sy athy, soe de
otion and feeling for the etterent 
of the nation. The rural area coered 
y nationalised anks is insignificant 
and a great deal ore need to e
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done in this regard. To get the right 
tye of eole and to gie the sae 
incentie oernent can consider the 
grant of a illage allowance to the. 
t is a eal tragedy that  alone is 
inestigating into the cases of defalca
tion of ank oney to a tune of s. 7 
crore. n 197 a alcutta ranch of 
the entral ank of ndia gae loans 
to a tune of Rs. 51 lakhs to 1 firs 
ut on later enuiries it was found 
that 11 out of 1 firs were non-eis
tence.  went to ask whether the ank 
oney is eclusiely eant for the use 
and isuse of the usiness co unity 
of the uran areas while the  rural 
agriculturist will stare for it The 
situation calls for urgent attention and 
reedial action.

 talk of agricultural deelo ent 
will reain inco lete without a en
tion aout the lot of the ersons who 
ire hysically resonsile for its suc- 
ess. hat do wc find in the rural 
irea today  ith oernent assis
tance the ig farers  are ecoing 
richer and the sall farers are not 
only ecoing oorer ut they  are 
losing their land too.  a talking 
of the situation otaining in est en
gal. The conoic Reiew of the 
State of est engal for 197-75 sta
tes that in 1961 the nu er of agri
culturists was ,59,000 ut in 1971 it 
cae down to 39,55,000. n 1961 the 
nu er of agricultural worker was
17,72,000 ut  1971 the nu er rose 
to 32,72,000.  n other words during 
the last ten years ore than 15 lakh 
additional agricultural laourers were 
created while ore than 5 lakh sall 
farers lost their land, and who are 
these 32 lakh agricultural workers  
great aority of the are e ers 
of the Scheduled astes and Scheduled 
Tries and in their regard, the entre 
too has soe resonsiility to  dis
charge. The sae situation ay e 
otain in other States also and  would 
deand that the eisting Standing 
o ittee, which has een set u y 
the entral oernent should ea
ine why and how s all fanners are 
deried of their land in all States and

why ini u wages are   eing
gien to the.

long with agriculture, we hae to 
strea line the distriution syste of 
essential co odities to co on en 
at a reasonale rice. Soe   ago, 
our ndustrial Minister Mr. Pai had 
enisaged a lan for distriution  of 
soe essential  co odities ut we 
hae not heard anything aout it 
thereafter nor the udget akes a 
ention of the sae.  feel it is 
a ste in thci right direction and this 
will go a long way in keeing 
the rices under control. 1 would 
like the hon. Finance Minister to throw 
soe light on this issue when lie 
relies.

 will now a roach the conclusion 
of y seech y entioning a few 
words aout industry. e are suffer
ing stagnation at resent.  The re
sent udget as the earlier one  has 
roisions for resource oilisation ta 
relief for new entures and co iccs- 
sions for setting u industries in ack
ward areas. hile  wish that these 
easures witt yield etter results this 
year than  the ast.  would like 
to say soething aout y own State. 
ou are all aware of the fact that 
est engal tos the list of educated 
une loyed in  the country. These 
young en cannot e  e loyed 111 
agriculture. They hae to e e
loyed in industry, co anies and offi
ces, ut desite the est efforts of the 
State oernent new inestent is 
not eing ade in industry. en 
though 119  industrial licences were 
issued to the States in 197, ut ece
ting only one ceent factory, no olher 
heay industrial units has een set u 
which can asor a good ulk of the 
une loyed youth. t is erhas e
cause of this that the hief Minister 
has a ealed that restrictions of the 
Monooly ouses ct ay not e en
forced in est engal, as it will ha
er industrial growth and solution of 
une loyent role in the State. 
This a eal has een isunderstood 
and o osed aong others, y  the 
e ers of our own arty. ut  
would like to say that in all hui
lity that the hon. e ers who hae
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o osed t coe fro Stales where 
ery fortunately the role is not o 
acute as it is in est engal   e 
hae to realise the fact that alcutta, 
which is the nere centre of the State 
and industries hae grown on its eri
heries is a national city and the S ate 
oernent do not suscrie to  the 
theory of the sons of the soil  The 
educated une loyed co rise a ola
tile section e cannot kee the out 
of e loyent for long and fr a 
ties to coe The role has soe 
olitical i lications and the law and 
order asect of the atter cannot e 
rushed aside too lightly  s yet we 
hae not succeeded to roide electri
city to the rural areas which, other
wise would hae heled the growth of 
cottage  industries   Therefore,   
would urge that we should not try to 
assess all roles on soe fied theo
retical doga  nstead  we should 
a reciate the ractical difficulties in
oled  the  role and try to 
stie it realiticaly

Sir,  the end  ust  offei y 
heartfelt good wishes to the  Prie 
Minister during  whose  tie  the 
entre has thought  of the deelo
ent of the cit of  alcutta  e 
had receied  soe financial  assis
tance fro the orld ank last ear 
ut it is now eing feaied that soe 
difficulties ha e  cro ed u  which 
ay ha er the flow of orld ank 
assistance for the alcutta  Deelo
ent Proect  would theiefore, urge 
uon the Finance Minister that he 
would  ensure that these  difficulties 
are oercoe ana  work on alcutta 
Deelo ent Proect goes on unhind
ered

ith y  fullest  su ort to  the 
udget,  conclude y seech

S R S M S NDR M PT- 
R (alasore) Mr hairan,  Sir 
roaly,  a the last seaker on the 
general discussion  of this  udget 
M  hae the right to su it, Mr 
hairan, that if 1 su u this ud
get correctly, it is a realistic udget 
ar ecellence t does not create 
gh hoes aong the toians for

eradication of eery eil y a stroke 
nor it satisfies the hoefuls Sir, this 
udget gies a duection to the eole 
that we hae to go  a realistic way 
The whole country is assing through 
a turoil, a crisis that is engulfing the 
whole su-contirent  Mr haii an 
on the one side, we are faced with 
a rising  tide of fascist forces.  n 
the other side, the infantile co un. 
is- are also ti g to su ert  oui 
lierty and our ndeendence   e 
see what ha ened  angladesh 
The international  consirators  and 
the national ested interest co in
ed to su ert the newly achieed n
deendence   That is why,  anga 
andhu,  Sheikh  Muiur  Rehan 
had to declare one arty syste of 
oernent, Presidential tye  of 
oernent  This is an international 
consiracy which we should not lose 
sight ot

Mr  hairan, Sir,  this con
nection,  hae to oint out one thing 
that howeer socialistic our a roach 
ight e and whateer socialistic dir 
eclions we a gie to the  eole, 
unless there is ass articiation n 
the i leeutation  of the roects 
the schees aie not going to e fruit
ful  Sir,  was reading the reort 
of an international ournalist who has 
gone to hiaa and coe ack   e 
has reorted  that  hairan  Mao 
Tse-tung has gien a clarion call ti 
the eole lea Forward, that is 
 the i leentation  of the Fiftlr 
Plan of hina eole  hae to gie 
their oluntary laour   Mr hair 
an, Sir, unles we ask our eole 
to gie oluntary laour, no da car 
e co leted in the shortest ossile 
tie, we cannot connect our illages 
y road, and so on  This is i ossi
le  e ay send illions of rue
es ut, it is i ossile  en with
in 50 years, we ay not e ale to 
co lete all the schees that we 
hae roosed  That is why,  soc. 
lalist countries they ask the eole to 
gie oluntary laour, whether  they 
are technocrats or ureaucrats n n. 
dian ters S and S fficers or 
ordinary laour, they hae to gie 
soe oluntary laour for the suc
cess of their countrys Plan.



Mr. hairan, sir,  ust confess 
that the rices of any co odities 
hae coe down   hae soe re- 
orts fro rissathe rices eight 
days efore and now  The rice of 
rahar Dal er 50 g. was Rs.  10 
eight days efore and now it is Rs 120 
Mustard oilthe rice eight days e
fore was Rs 365 and now it is Rs. 350. 
oconut oilthe rice eight days e
fore was Rs.  610  er 50 g  an 3 
now it is Rs 580  n the oen ar
ket, sugar was elling at Rs. 65 and 
now it is rs 5   ust adit, Mr. 
hairan, Sir, that this udget wh ch 
is a realistic udget is going to ere ite 
an atoshnere  where  the  laclc- 
arketeers nd  the hoarders  -will 
neer enture to sell their co ode 
tes, at higher rices.

Mr hairan, Sir,  here,  would 
also oint out that rissa should get 
ustice fro the entre   e  ust 
hae the udget  such a alanced 
way and we ust oerate the eco
no y in such a alanced anner that 
no region should claour for ore 
oney  and  no  region  should 
suffer  fro  regional  i alance 
Mr hairan, Sir if we take the 
whole country, the nu er of in

dustrial licences gien  to  rissa 
has  een  the  lowest  n  1970 
the nu er of industrial licences gn-

en for the whole country was 363 
rissa had only   n T971, the nu
er for the whole country was  625 
and rissa  had only 8  For 1972, 
it was 563 and the uota  of -ia 
was only 3  n 1973, it was 596 and 
rissa had  cnly one   Therefore,
 su it efore you, TSfr hairan, is 
it not enough for the eole of ns- 
sa to say that their case has gone 
y default   Mr hairan,  Sir, 
what is the e loyent figure in the 
whole country   f we take  one 
lakh oT eole as the unit, in ua
rat, the nu er of eole  e loyed 
 industries  is 1,659,  erala 967 
Maharashtra 2018,  Tail  Nadu 
1071,  est  engal 1883 and   
the case of rissa, it is only 39  Mr 
hairan, if we take another  fac

379 en. udget   M R
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tor, the nu er of letters of intent 
issued,  the sae icture is  there. 
Fro 1970 to 197, resectiely, the 
figures in  resect  of Maharashtra 
were 106, 118, 138, 171 and 181 
hat was the uota of rissa  Sir, 
the uota of rissa was two la 3971 
and one in 1972, 1073 2, 197  5.
This is the osition.

hy do eole  different States 
say that thee has een regional i
alance   will certainly not agree 
with Shri . P. Naik who, efore 
relinuishing  charge  of the  hief 
Ministershi of Maharashtra,  told a 
eeting of Maharashtra  MPs  that 
Maharashtra  has een neglected  in 
ndian econoic deelo ent.  Fro 
the figures   hoe gien, you would 
hae found that  Maharashtra  has 
got the lions share.  n the other 
hand,  there  are  under-deeloed 
States like rissa,  Nagaland,  s- 
t un and een est engal who hae 
not  got  their legiti ate share.

n this udget, the oernent of 
ndia hae een  kind  enough  to 
clear si i ortant roects for ris
sa   ust thank the for it  ut 
they hae only acceted in rincile 
a fertiliser lant in Paradee.  The 
Prie Minister, the leader  of our 

countiy, had announced in rissa that 
d fertiliser lant would coe u in 
Paradee    hoe the hon Finance 
Minister will act on this and see that 
hei roise is fulfilled

Then we hae een claouring for 
years for a ferro anadiu lant. Shri 
handrait  ada, our  Minister of 
Steel, had announced  Rourkela that 
it is co g u ery soon.  ut we 
understand  that the lanning o
ission has not agreed to it.

Then there are ites like the Rare 
arths co le at  oalur, a fi
ing harour at Paradee and so on 
rissas deands are any.    do 
not say that ill of the should  e 
acceted, ut at least soe of  our 
su issions should e acceted,  and 
the ini u that ust e done for 
all regions to e deeloed ust 
acceted,

ia, 1676   en. Midget  3
en. Ds.
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n conclusion,  would say that the 
success of an indiidual is known y 
the reutation ho enoys outside. The 
success of our Pri e Minister or the 
oernent should  e  udged  y 
the good words used y foreign dig
nitaries le ote aries,  Presidents 
and Pri e Ministers who hae isited 
our country and hae said that ndia 
has rogressed  the shortest ossile 
tie to achiee an egalitarian o iety.

MR. RM N. The list of seak 
ers is ehausted. The hon. Finance 
Minister  will rely toorrow.

20 35 hrs.

The ok Saha then adourned till 
leen of the clock on Friday, March 
1, 1975 Phalguna 23, rtf (Saka).


